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Compliance Status of Industries in reference to order dated 30.07.2025 passed by Hon'ble National Green Tribunal in
OA No 744/2022 Moharram Ali versus State of Uttar Pradesh along with O.A. No. 277/2022 Livakat Ali and Others Vs

State of U.P.

BACKGROUND
O.A. No. 277/2022 Liyakat Ali Vs State of U.P.

O.A. No. 277/2024 Liyakat Ali Vs State of U.P, has been registered by Hon'ble NGT regarding the grievance made by Mohd. Livakat Ali
and Others about the deterioration of irrigation lands damaging wheat and sugarcane crops by the diverted untreated/polluted effluent flowing
during the construction of culvert on the Dhandhera drain in Muzaffarnagar.,

0.A. No. 744/2022 Moharram Ali Vs State of U.P. & Ors.

The said O.A. was registered before Tribunal by considering the complaint filed by the complainant Sh. Moharram Al raising the complaint
that the industry namely M/s Bindlas Duplex Pvt. Ltd.. Bhageshwari Paper Mill and Silverton Pulp & Paper Mill are running their units at Village
Nagla Bujurg, Bhopa Thana, Muzaffarnagar and dumping their hazardous waste and coal ash at the Bank of Ganga Canal in huge quantity causing
serious environmental damage. Order has been passed by the Tribunal on dated 30.09.2022 with the direction to submit the factual report by

constituting a joint committee comprising of District Magistrate and PCB.
In the said direction dated 10.01.2023 of the Hon'ble Tribunal, the matter under O.A. No. 277/2022 Liyakat Ali Vs State of UP have been taken

with the said writ petition.

Earlier, in the said rr;alter, Hon'ble Tribunal has passed order dated 22.03.2023 and 25.07.2023 to form Jjoint committee of CPCB, District
Administration and UPPCB to conduct inspection of the 14 responsible industries ensure remedial actions in coordination with stake holders and
other authorities. The action will include compliance of norms and fixing accountability for the past failures and follow the charter for reducing the
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water consumption and refrain from discharging into drain.
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The joint committee visited 16 Pulp & Paper industries located in Muzaffarmagar on dated 05.10.2023, 13.10.2023 and 01.12.2023 to

ascertain the status of compliance of the industries with respect to stipulated effluent discharge standards,

Inspection of the 16 industries have been conducted by the joint committee. In the said inspection joint committee collect samples of inlet
and outlet of the ETPs and also assess the implementation of the charter for water recycling and pollution prevention in Pulp & Paper industries

(specific to Ganga River Basin States) and management of fly ash, plastic waste and hazardous waste.

Order dated 30.07.2025 issued by Hon’ble Tribunal, New Delhi

8 i 3 I rerms of the order dated 14.02.2025, the Member Secretary, ‘UPPC B is vfrrm.n'{}r present. In view of the submission
made by Counsel for the Uttar Pradesh Pollution Control Board (for short, “UPPCB?”), the virtual appearance of the Member Secretary,
UPPCB is exempted until further orders.

3. Learned Counsel appearing for the UPPCB also submits that he will furnish a chart giving the details of ash management in

the area concerned. Let the same be filed within six weeks,
4. List on 30.10.2025."

Sl. No. | NAME OF THE UNITS

L M/s. Garg Duplex & Paper Mills Pvt. Ltd., 8.5 Km., Bhopa Road, Muzaffarnagar
2 M/s Silverton Pulp & Papers Pvi.Ltd.(Unit-1), Bhopa Road, Muzaffarnagar

3 M/s. Silverton Pulp & Papers Pvt.Ltd.. (Unit-2), 9" Km. Bhopa Road, Muzaffarnagar.
4 M/s. Meenu Paper Mills Pvt. Ltd., 9.5 Km., Bhopa Road, Muzaffarnagar

5, Ms. Shree Sidhbali Paper Mills Ltd., Bhopa Road, Muzaffarnagar
6

7

B8

M/s. Bindals Papers Mills Ltd., Bhopa Road, Muzaffarnagar
M/s. Tehri Pulp & Paper Ltd. (Unit-1), 9" Km., Bhopa Road, Muzaffarnagar
M/s. Tehri Pulp & Paper Ltd. (Unit-2), 9" Km., Bhopa Road, Muzaffarnagar
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9. | Ms. Tirupati BaalajiFiberrs Private Limited, Bhopa Road, Muzaffarnagar

10. M/s Bindlas Dupulx Ltd., (Unit-1), Bhopa Road, Muzaffarnagar

1. M/s Bindlas Dupulx Lid., (Unit-2), Bhopa Road, Muzaffarnagar

12, M/s. Galaxy Papers Pvt. Ltd., Jolly Road, Muzaffaragar

13. | M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-1), 9" Km., Bhopa Road, Muzaffarnagar

14, M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2), 9® Km., Bhopa Road, Muzaffarnagar

- 15. M/s. Silvertoan Papers Ltd. (Unit-1), 9" Km. Bhopa Road, Muzaftarnagar..

16. [ M/s. Silvertoan Papers Ltd. (Unit-2), 9" Km. Bhopa Road, Muzaffarnagar.

Compliance status of industries involved in Hon'ble NGT in OA No 744/2022 Moharram Ali versus State of Uttar Pradesh along with O.A.

No. 277/2022 Livakat Ali and Others Vs State of LLP. :

|I |Name and address of the Unit

M/s Garg Dupiex and Paper Mills Pvt Ltd.,
Bhopa Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP

The BOD at the inlet of the ETP is very low (54
mg/L) which is not showing the actual characteristic
of the raw effluent. As per the lab result the Unit is
not complying with discharge standard prescribed
under CTO issued by UPPCB w.r.t COD and BOD.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued w's 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
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been evaluated by CPPRI,
Saharanpur on 08.10.2024.
Further, UPPCB conducted a
inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits,

Compliance Status of Plastic Waste: Management

*| Industry maintained the records of plastic waste -

generation. As per the records provided by the unit,
average plastic waste generation is 2.9 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Keshav
Enterprises, Khasra No. 1016, Murli Keshav Colony,
Nimbahera, Chitorgarh (Rajasthan).

Industry has a wvalid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

Complying

ol

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Qil & Waste
Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by
UPPCB valid upto 24.04.2027. Latest copy of Form-10
provided by the industry.

Complying

Fly Ash Disposal and its Management

Inspection Reason

Date

Compliance
Status

Action Taken

15.09.2022 |Non-Complying |Proper scientific

disposal of fly ash

Show Cause Notice w's 31A
of Air Act 1981 has been

Sw=
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was not found.,

issued.
Compensation of Rs.

Lac have been imposed and

Environment

1.50

recovered by UPPCB.
11.07.2025 |Complying Ash has been The Regional Office,
generated from the |UPPCB, Muzaffarnagar
boiler of the unit is  |directed the industry to
being supplied to submit the Tri Party
Cement Plant and Agreement between  the

Brick Kilns. The unit
has an agreement
with the transporter
(M/s G.M.R.
Contractors, Village
Nagla Buzurg,
Muzaffarnagar).

industry, transporter and the

disposal facility.

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-1.

Complying

M/s Silverton Pulp & Papers Pvt. Ltd.(Unit-1),

Compliance Status

f. | Latest Inspection of the Unit
2.  |Name and address of the Unit
Bhopa Road, Muzaffarnagar
a. Findings of Joint Committee in compliance to the

Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022;: Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP

The lab analysis result is showing reduction of 98,76
% for COD. Such high reduction of COD (from 8052
mg/L to 100 mg/L), indicates possibility of dilution
of effluent without any specific treatment system by
the industry. As per the lab result the Unit is not
complying with discharge standard prescribed under
CTO issued by UPPCB w.r.t TSS and BOD.

Non-Complied
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Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued w/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 11.10.2024.
Further, UPPCB conducted a|
inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits.

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.48 MT/Day.
Generated plastic waste disposed through Gasifier
established in its unit.

Complying

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr.
Industry has a valid Hazardous Waste Management
Authorization issued by UPPCB valid upto 02.08.2027.
Latest copy of Form-10 provided by the industry.

Complying

Fly Ash Disposal and its Management

Ash has been generated from the boiler of the unit is
being supplied to Cement Plant. The unit has an
agreement with the transporter (M/s Malwa Trading

Complying.

The
UPPCB,

Regional Office,
Muzaffarnagar

Aaske
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Co., Muzaffarnagar). directed the industry to
submit the Tri Party
i Agreement between the
industry, transporter and the
disposal facility.
[, | Latest Inspection of the Unit Latest inspection of the unit has been conducted by  |Complying
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-2. |

Name and address of the Unit

M/s Silverton Pulp & Papers Pvt. Ltd.(Unit-2),
Bhopa Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
' New Delhi orders dated 22.03.2023 and 25.07.2023
(in OA No. 744/2022; Moharram Ali Vs. State of
 Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP

The lab analysis result is showing overall reduction of
78.26 % for TDS. Such high reduction of TDS (from
8775 mg/L to 1908 mg/L), indicates possibility of
dilution of effluent, by the industry, so as to meet the
prescribed discharge norms. The reduction in the TDS
levels, without any specific treatment system for TDS
indicates possibility of dilution of effluent. As per the
lab result the Unit is not complying with discharge
standard prescribed under CTO issued by UPPCB w.r.t
TSS and TDS.

Non-Complied

Action taken by UPPCR as per Joint Committee
Recommendations

Direction issued u/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 11.10.2024.
Further, UPPCB conducted a
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inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits.

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.86 MT/Day.
Generated plastic waste disposed through Gasifier
established in its sister concern unit-1.

Complying

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr.
Industry has a valid Hazardous Waste Management
Authorization issued by UPPCB valid upto 02.08.2027.
Latest copy of Form-10 provided by the industry.

Complying

Fly Ash Disposal and its Management

[nspection |Compliance Reason Action Taken
Date Status
15.09.2022 | Non-Complying |Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment
Compensation of Rs. 1.50
Lac have been imposed and
recovered by UPPCB.
09.07.2022 |Non-Complying |Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
issued. Environment

=
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was not found.

Compensation of Rs. 7.78
Lac have been imposed and
recovered by UPPCB.

11.07.2025 Ash has been
generated from the
boiler of the unit is
being supplied to
Cement Plant. The
unit has an agreement
with the transporter
(M/s Malwa Trading

Co., Muzaffarnagar).

Complying

The
UPPCB,

Regional OfTice,

Muzaffarnagar
directed the industry to
submit the Tri Party
Agreement  between the
industry, transporter and the
disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-3.

Complying

[Name and address of the Unit

M/s Meenu Paper Mills Private Limited, Bhopa
Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Livakat Ali
& Ors Vs. State of UP

The lab analysis result is showing reduction of 81.88 %
for TDS. Such high reduction of TDS (from 10612
mg/L to 1922 mg/L) without any specific treatment
system for TDS, indicates possibility of dilution of
effluent. As per the lab result the Unit is not complying
with discharge standard prescribed under CTO issued
by UPPCB w.r.t TSS, TDS, COD and BOD.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued ufs 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter  dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP

As per direction issued by
UPPCB on the basis of joint
commitiee findings, industry
submitted its

di—
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efficiency and adequacy report from CPPRI. Adequacy/Performance report
of existing ETP which have
'been evaluated by CPPRI,
Saharanpur on 21.11.2024.
Further, UPPCB conducted a
inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits.

Compliance Status of Plastic Waste Management | Industry maintained the records of plastic waste Complying
generation. As per the records provided by the unit,
average plastic waste generation is 3.5 M'T/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit ((M/s Keshav
Enterprises, Khasra No. 1016, Murli Keshav Colony,
Nimbahera, Chitorgarh (Rajasthan).

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic

Waste.
Compliance Status of Hazardous Waste Industry has a valid agreement for disposal of Complying
Management hazardous waste generated from the unit with

Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste

Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by

UPPCB valid upto 24.07.2029. Latest copy of Form-10
provided by the industry.

Fly Ash Disposal and its Management Inspection |Compliance Reason Action Taken

Date Status
W
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14.09.2022 |Non-Complying
disposal of fly ash

was not found.

Proper scientific |

Show Cause Notice u's 31A
of Air Act 1981 has been
issued. Environment
Compensation of Rs. 2.10
Lac have been imposed and
recovered by UPPCB.

Ash has been
generated from the
boiler of the unit is
being supplied to
Brick Kiln. The unit
has agreement with
l brick kilns.

11.07.2025 |Complying

The Regional Office,
UPPCB, Muzaffarnagar
directed the industry to
submit  the Tri Party

Agreement  between the
industry, transporter and the
disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-4.

Complying

Name and address of the Unit

M/s Shree Sidhbali Paper Mills Limited, Bhopa
Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Al
& Ors Vs. State of UP

The lab analysis result is showing high reduction of
98.4 % for COD and 90.5 % for TDS. Such high
reduction of TDS (without any specific treatment
system for TDS) indicates possible dilution of effluent,
which cannot not be ignored. As per the lab result the
Unit is not complying with discharge standard
prescribed under CTO issued by UPPCB w.rt TSS,
COD and TDS.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued u/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite

sampling of ETP along with efficiency/total ETP

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
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[ efficiency and adequacy report from CPPRL. Adequacy/Performance report
of existing ETP which have
been evaluated by CFPRI,
Saharanpur on 14.10.2024.
Further, UPPCB conducted a
inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
. : . : parameters found within the
] prescribed limits.

¢. |Compliance Status of Plastic Waste Management  |Industry maintained the records of plastic waste Complying
generation. As per the records provided by the unit,
average plastic waste generation is 1.5 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Wasle Recycling Unit (M/s Keshav
Enterprises, Khasra No. 1016, Murli Keshav Colony,
Nimbahera, Chitorgarh (Rajasthan).

Industry has applied to obtain Extended Producer
Responsibility Certificate for disposal of Plastic

Waste.
d. |Compliance Status of Hazardous Waste Industry has a valid agreement for disposal of Complying
Management hazardous waste generated from the unit with

Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste

Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by

UPPCB valid upto 16.08.2027. Latest copy of Form-10
provided by the industry.

¢. |Fly Ash Disposal and its Management Inspection |Compliance Reason Action Taken

Date Status
éau\%j
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13.09.2022 |Non-Complying |Proper scientific Show Cause Notice w/s 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment

Compensation of Rs. 2.10
Lac have been imposed and
recovered by UPPCB.

11.07.2025 |Complying Ash has been The Regional Office,
generated fromthe |UPPCB, Muzaffamagar
‘boiler of the unitis  |directed *the industry to
being supplied to submit the Tri Party
Cement Plant. The Agreement  between  the

unit has an agreement
with the transporter
{M/s Malwa Trading
Co., Muzaffamagar).

industry, transporter and the
disposal facility.

f. | Latest Inspection of the Unit

Latest inspection of the unit have been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report 15 attached herewith as Annexure-5.

Complying

Compliance Status

| Hon'ble National Green Tribunal, Principal Bench,

New Delhi orders dated 22,03,2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP

for TDS. Such high reduction of TDS (without any
specific treatment system for TDS) indicates possible
dilution of effluent, which cannot not be ignored. As
per the lab result the Unit is not complying with
discharge standard prescribed under CTO issued by
UPPCB w.r.t TSS, COD and BOD,

6. |[Name and address of the Unit M/s Bindals Papers Mills Ltd.,, Bhopa Roead,
Muzaffarnagar
a. |Findings of Joint Committee in compliance to the | The lab analysis result is showing reduction of 91.5 % | Non-Complied

Yo
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Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued u/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efliciency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 04,10.2024.
Further, UPPCB conducted a
inspection of the industry on
07.03.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits.

Compliance Status of Plastic Waste Management

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

Complying

Compliance Status of Hazardous Waste
Management

Industry has a wvalid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Industry has a wvalid
Hazardous Waste Management Authorization issued by
UPPCB valid upto 26.04.2027. Latest copy of Form-10
provided by the industry.

Complying

Fly Ash Disposal and its Management

Inspection |Compliance Reason | Action Taken

Date Status

13.09.2022 |Non-Complying | Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment
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Compensation of Rs. 2.10
Lac have been imposed and
recovered by UPPCB.

09.07.2022 |Non-Complying |Proper scientific
disposal of fly ash
was not found.

Show Cause Notice w's 31A
of Air Act 1981 has been
1ssued. Environment
Compensation of Rs. 7.78
Lac have been imposed and
recovered by UPPCB.

Ash has been
generated from the
boiler of the unit is
being supplied to
Cement Plants. The
unit has an agreement
with the transporters
(M/s Malwa Trading
Co., Muzaffarnagar
and M/s Bulk Ash
Supplier,
Muzaffarmagar).

11.07.2025 |Complying

The Regional Office,
UPPCB, Muzaffarmagar
directed the industry to
submit the Tri Party
Agreement  between the
industry, transporter and the
disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07,2025. Detailed inspection
report is attached herewith as Annexure-6.

Complying

Sl
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Name and address of the Unit

M/s Tehri Pulp and Paper Ltd. (Unit 1), Bhopa
Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP

The lab analysis result is showing high reduction of
98.7 % for COD. Such high reduction of COD (from
7200 mg/L to 92 mg/L) in a conventional treatment
system indicates possible dilution of effluent, which
cannot not be ignored. As per the lab result the Unit is
not complying with discharge standard prescribed
under CTO issued by UPPCB w.r.t TSS and BOD.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued w's 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 08,10.2024,
Further, UPPCB conducted a
inspection of the industry on
11.02.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits,

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.0 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pvt, Ltd., Muzaffarnagar).

Complying

R
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Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

el

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by
UPPCB valid upto 02.08.2027. Latest copy of Form-10
provided by the industry.

Complying

Fly Ash Disposal and its Management

Inspection |Compliance Reason

Date Status

Action Taken

13.00.2022 Non-Complying |Proper scientific
disposal of fly ash

was not found.

Show Cause Notice w's 31A
of Air Act 1981 has been
issued. Environment
Compensation of Rs. 1.80
Lac have been imposed and

recovered by UPPCB.

11.07.2025 |Complying Ash has been The Regional Office,

generated fromthe  |UPPCB, Muzaffarnagar

boiler of the unitis  |directed the industry to

being supplied to submit the Tri Party

Cement Plants. The |Agreement between the

unit has an agreement |industry, transporter and the

with the transporters |disposal facility.

(M/s M/s Bulk Ash

Supplier,

Muzaffamagar).

pRT
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f. |Latest Inspection of the Unit Latest inspection of the unit have been conducted by |Complying
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-7,
8. | Name and address of the Unit M/s Tehri Pulp and Paper Ltd. (Unit 2), Bhopa | Compliance Status

Road, Muzaffarnagar

Findings of Joint Committee in compliance to the
Hen'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP

The lab analysis result is showing reduction of 96.4 %
for COD and 72.8 % for TDS. Such high reduction of
TDS from 3764 mg/L to 1024 mg/L (without any
specific treatment system for TDS) indicates possible
dilution of effluent, which cannot not be ignored. As
per the lab result the Unit is not complying with
discharge standard prescribed under CTO issued by
UPPCB w.r.t TSS, COD and BOD.

Non-Complied

- .
B.  Action taken by UPPCB as per Joint Committee
| Recommendations

J

Direction issued u/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 08.10.2024.
Further, UPPCB conducted a
mspection of the industry on
11.02.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits.

Compliance Status of Plastic Waste Managem;znt

i

—

Industry maintained the records of plastic waste
generalion. As per the records provided by the unit,

Complying

__\Sm&:;
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average plastic waste generation is 2.0 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pvt. Ltd., Muzaffarmagar).

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Industry has a valid
Hazardous Wastc Management Authorization issued by
UPPCB valid upto 26.07.2027. Latest copy of Form-10
provided by the industry.

Complying

Fly Ash Disposal and its Management

[nspection |Compliance Reason
Date Status

Action Taken

13.09.2022 |Non-Complying |Proper scientific

Show Cause Notice ws 31A

disposal of fly ash of Air Act 1981 has been
and other waste was | issued.
not found.

11.07.2025 |Complying Ash has been The Regional Office,

generated from the
boiler of the unit is
being supplied to
Cement Plants. The
unit has an agreement
with the transporters
{M/s M/s Bulk Ash
Supplier,

UPPCB, MuzafTarnagar
directed the industry to
submit the Tri Party
Agreement  between the
industry, transporter and the
disposal facility.

bl
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Muzaffarmagar),

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-8.

Complying

Name and address of the Unit

M/s Tirupati Baalaji Fibres Pvt Ltd., Bhopa|
Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Al
& Ors Vs, State of UP

The lab analysis is showing reduction of 98.1 % for
COD. Such high reduction of COD (from 5360 mg/L to
976 mg/ll) in a conventional treatment system
indicates possible dilution of effluent, which cannot not
be ignored. As per the lab result the Unit is not
complying with discharge standard prescribed under
CTO issued by UPPCB w.r.t TDS.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued w/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,
Saharanpur on 17.11.2024.
Further, UPPCB conducted a
inspection of the industry on
11.02.2025 and collected the
treated efTluent sample and all

PR —
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{ ] |parameters found within the
prescribed limits,

¢. |Compliance Status of Plastic Waste Management Industry maintained the records of plastic waste Complying
generation. As per the records provided by the unit,
average plastic waste generation is 2.0 MT/Day and
disposed in its sister concen Pyrolysis Plant and also
through M/s Dew Resource Management Pvt. Ltd.,
Muzaffarnagar,

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic

Waste.
d. |Compliance Status of Hazardous Waste Industry has a valid agreement for disposal of Complying

Management hazardous waste generated from the unit with

= Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by
UPPCB valid upto 20.12.2027. Latest copy of Form-10
provided by the industry.

. |Fly Ash Disposal and its Management Inspection |Compliance Reason Action Taken
Date Status

13.09.2022 |Non-Complying |Proper scientific Show Cause Notice u/s 31A
disposal of fly ash of Air Act 1981 has been
was not found. 1ssued. Environment
Compensation of Rs. 2.10
Lac have been imposed and
l recovered by UPPCB.

Sud—
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Ash has been
generated from the
boiler of the unit is
being supplied to
Brick Kiln. The unit
has agreement with

11.07.2025 |Complying

| The
UPPCB,
directed the
submit the Tri Party
Agreement  between the
industry, transporter and the
disposal facility.

Regional Office,
Muzaffarnagar

industry  to

Complying

Compliance Status

Non-Complying

brick kilns.
| f. | Latest Inspection of the Unit Latest inspection of the unit has been conducted by
> UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-9,
10, | Name and address of the Unit M/s Bindlas Duplex Ltd., (Unit-1), Bhopa Road,
Muzaffarnagar
[_E. Findings of Joint Committee in compliance to the |As per the lab result the Unit is not complying with
Hon'ble National Green Tribunal, Principal Bench, |discharge standard prescribed under CTO issued by
New Delhi orders dated 22.03.2023 and 25.07.2023 | UPPCB.
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP
b. |Action taken by UPPCB as per Joint Committee As per the analysis report of the Effluent, the
Recommendations parameters found complied with the standards
notified under Environment (Protection) Act 1986,
but exceeds the limit prescribed in the Consent to
Operate conditions.
¢. |Compliance Status of Plastic Waste Management Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 4.0 MT/Day. For
disposal of the same, industry has a valid agreement

with Plastic Waste Recycling Unit (M/s Dew

Complying

St
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Resource Management Pvt. Ltd., Muzaffarnagar).

Industry has a valid registration on Extended
Producer Responsihility Portal of disposal of Plastic
Waste.

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely Sheetala Waste Management
Project, Sikandarabad, Bulandshahr.. Industry has a valid
Hazardous Waste Management Authonzation issued by
UPPCB valid upto 16.11.2027. Latest copy of Form=10
provided by the industry.

Complying

|

Fly Ash Disposal and its Management

Inspection |Compliance Reason

Date Status

Action Taken

09.07.2022 |Non-Complying |Proper scientific
disposal of fly ash
was not found.

Show Cause Notice w's 31A
of Air Act 1981 has been
issued. Environment
Compensation of Rs. 8.08
Lac have been imposed and

recovered by UPPCB,
11.07.2025 |Complying Ash has been The Regional Office,
generated fromthe | UPPCB, Muzaffarnagar
boiler of the unitis  |directed the industry to
being supplied to submit the Tri  Party
Cement Plants. The |Agreement between the

unit has an agreement
with the transporters
(M/s Malwa Trading
Co., Muzaffamagar).

industry, transporter and the
disposal facility.

=
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"I [Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-10.

Complying

11,

Name and address of the Unit

|M/s Bindlas Duplex Ltd., (Unit-2), Bhopa Road,
Muzaffarnagar

Compliance Status

As per the lab result the Unit is not complying with

Management

hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for

a. | Findings of Joint Committee in compliance to the Non-Complied
Hon'ble National Green Tribunal, Principal Bench, |discharge standard prescribed under CTO issued by :
New Delhi orders dated 22.03.2023 and 25.07.2023 |UPPCB.
in OA No. 744/2022; Moharram Ali Vs, State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP,

b. |Action taken by UPPCB as per Joint Committee | As per the analysis report of the Effluent, the|--
Recommendations, parameters found complied with the standards

notified under Environment (Protection) Act 1986,
but exceeds the limit prescribed in the Consent to
Operate conditions,
¢. |Compliance Status of Plastic Waste Management | Industry maintained the records of plastic waste Complying
generation. As per the records provided by the unit,
average plastic waste generation is 4.0 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recyeling Unit (M/s Dew
Resource Management Pvt, Ltd., Muzaffarnagar),
Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.
d. |Compliance Status of Hazardous Waste Industry has a valid agreement for disposal of Complying

dsi—
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Hazardous Waste namely Sheetala Waste Management |
Project, Sikandarabad, Bulandshahr.. Industry has a valid
Hazardous Waste Management Authorization issued by

UPPCB valid upto 23.12.2027. Latest copy of Form-10

provided by the industry.

¢. | Fly Ash Disposal and its Management Inspection |Compliance Reason Action Taken
Date Status
11.07.2025 |Complying Ash has been The Regional Office,
' generated from the  |UPPCR, Muzaffarnagar
boiler of the unitis  |directed the industry to
being supplied to submit the Tri Party
Cement Plants. The |Agreement between the
unit has an agreement |industry, transporter and the
with the transporters | disposal [acility.
(M/s Ganpati
Engineering &
Construction Utility).
f. |Latest Inspection of the Unit Latest inspection of the unit has been conducted by | Complying
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-11.
12. |Name and address of the Unit M/s Galaxy Papers Pvt. Ltd, Jolly Road, Compliance Status
Muzaffarnagar
a. |Findings of Joint Committee in compliance to the | The Unit was observed recyeling the effluent within the Complying

Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP

process to achieve zero liquid discharge (ZLD).
Effluent sample which was being used in the process
shows pH (5.56), TSS (4618 mg/L), TDS (26220
mg/L), BOD (11346 mg/L) and COD (41056 mg/L).
The excessive recycling of effluent may have built-up

high concentration of BOD, COD and TDS in the

e
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recycled effluent.
The water consumption was observed 2.03 ms/ton of

paper production. The unit claims to be achieving zero
liquid discharge (ZLD). As per the Consent condition,
the unit has to maintain ZLD. During the visit, no
discharge was found outside.

Action taken by UPPCRB as per Joint Committee
Recommendations

Not Required

Compliance Status of Plastic Waste Mahagement

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 1.8 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Keshav
Enterprises, Khasra No. 1016, Murli Keshav Colony,
Nimbahera, Chitorgarh (Rajasthan).

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

" | Complying

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Industry has a valid
Hazardous Waste Management Authorization issued by
UPPCB valid upto 27.02.2026. Latest copy of Form-10
provided by the industry.

Complying

Fly Ash Disposal and its Management Inspection |Compliance Reason Action Taken
Date Status
13.09.2022 |Non-Complying |Proper scientific Show Cause Notice uw/s 31A
disposal of fly ash of Air Act 1981 has been

o=
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'was not found.

issued. Environment
Compensation of Rs. 1.40
Lac have been imposed and
recovered by UPPCB.

Ash has been
generated from the
boiler of the unit is
being disposed
through M/s Pro Link
Overseas LLP Ltd.,

11.07.2025 |Complying

The

UPPCB,
directed the
submit the Tri Party
Agreement  between  the
industry, transporter and the

Regional Office,
Muzaffarnagar
industry to

Muzaffarnagar. disposal facility.
f. | Latest Inspection of the Unit Latest inspection of the unit has been conducted by | Complying
UPPCB on dated 11.07.2025. Detailed inspection
- report is attached herewith as Annexure-12.
13. |Name and address of the Unit M/s. Shree Bhageshwari Papers Pvt, Ltd. (Unit-1), | Compliance Status
9th Km., Bhopa Road, Muzaffarnagar
a. |Findings of Joint Committee in compliance to the [As per the lab result the Unit is not complying with Non-Complied
Hon'ble National Green Tribunal, Principal Bench, |discharge standard prescribed under CTO issued by
New Delhi orders dated 22.03.2023 and 25.07.2023 |UPPCB wrt TSS.
i in OA No. 744/2022; Moharram Ali Vs, State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP
b. | Action taken by UPPCB as per Joint Committee As per the analysis report of the Effluent, the|--
Recommendations parameters found complied with the standards
notified under Environment (Protection) Act 1986,
but exceeds the limit prescribed in the Consent to
Operate conditions.
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¢. Compliance Status of Plastic Waste Management | Indusiry maintained the records of plastic waste Complying
generation. As per the records provided by the unit,
average plastic waste generation is 2.3 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pyt. Lid., Muzaffarnagar).
Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste. : :
d. |Compliance Status of Hazardous Waste Industry has a valid agreement for disposal of Complying
Management hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Sheetala Waste
Management Project,Sikandarabad, Bulandshahr. Industry
has a valid Hazardous Waste Management Authorization
issued by UPPCB valid upto 13.09.2027. Latest copy of
| Form-10 provided by the industry.
e. f'Fl:,r Ash Disposal and its Management - Inspection |Compliance Reason Action Taken
Date Status
14.09.2022 |Non-Complying |Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment
Compensation of Rs. 1.80
Lac have been imposed and
recovered by UPPCB.
09.07.2022 |Non-Complying | Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment
Compensation of Rs. 7.78
Lac have been imposed a_t_uii

Jvsl—
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recovered by UPPCB.
11.07.2025 |Complying Ash has been | The Regional Office,
generated from the |UPPCB, Muzaffarnagar
boiler of the unit is  |directed the industry 1o
being supplied to submit the Tri Party
Cement Plant. The |Agreement  between  the

unit has an agreement
with the transporters
{M/s Arjun Enterprises,
Gautam Budh Nagar).

industry, transporter and the
disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-13.

Complying

14,

Name and address of the Unit

M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2),
9th Km., Bhopa Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs, State of UP

The BOD at the inlet of the ETP is very low (48 mg/L)
which is not showing the actual characterises of the raw
effluent, As per the lab result the Unit is not complying
with discharge standard prescribed under CTO issued
by UPPCB w.r.t TSS, COD and BOD.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

Direction issued u/s 33A of Water (Prevention &
Control of Pollution) Act 1974 vide HO, UPPCB
letter dated 06.03.2024 regarding composite
sampling of ETP along with efficiency/total ETP
efficiency and adequacy report from CPPRI.

As per direction issued by
UPPCB on the basis of joint|
committee findings, industry
submitted its
Adequacy/Performance report
of existing ETP which have
been evaluated by CPPRI,

s
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Saharanpur on 04,10.2024.
Further, UPPCB conducted a
inspection of the industry on
11.02.2025 and collected the
treated effluent sample and all
parameters found within the
prescribed limits,

B

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.3 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pvt. Ltd., Muzaffarnagar).

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

Complying

| Compliance Status of Hazardous Waste

Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr.
Industry has a valid Hazardous Waste Management
Authorization issued by UPPCB valid upto 13.09.2027.
Latest copy of Form-10 provided by the industry.

Complying

Fly Ash Disposal and its Management

Inspection |Compliance Reason Action Taken
Date Status
14.09.2022 |Non-Complying |Proper scientific Show Cause Notice w/s 31A

disposal of fly ash
was not found.

of Air Act
issued.

1981 has been

St
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Ash has been
generated from the
boiler of the unit is
being supplied to
Cement Plant. The
unit has an agreement

11.07.2025 |Complying

The

UPPCB,
directed the
submit the Tri
Agreement  between

Regional

industry, transporter and the

Office,
Muzaffarnagar
industry  to

Party
the

Latest Inspection of the Unit

with the transporters | disposal facility.
(M/s Arjun Enterprises,
Gautam Budh Nagar).

Latest inspection of the unit has been conducted by |Complying

UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-14.

15. [ Name and address of the Unit

M/s. Silvertoan Papers Limited (Unit 1), Bhopa
Road, Muzaffarnagar

Compliance Status

Findings of Joint Committee in compliance to the
‘Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22.03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Ali
& Ors Vs. State of UP

As per the lab result the Unit is not complying with
discharge standard prescribed under CTO issued by
UPPCB.

Non-Complied

Action taken by UPPCB as per Joint Committee
Recommendations

As per the analysis report of the Effluent, the
parameters found complied with the standards
notified under Environment (Protection) Act 1986,
but exceeds the limit prescribed in the Consent to
Operate conditions.

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 3.0 MT/Day. For

Complying

At
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disposal of the same, industry has a valid agreement |

with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pvt. Ltd., Muzaffarnagar).

Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste.

Compliance Status of Hazardous Waste

Management

hazardous waste generated from the unit with .
Treatment, Storage and Disposal Facility for
Hazardous Waste namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr,
Industry has a valid Hazardous Waste Management
Authorization issued by UPPCB valid upto
26.12.2027. Latest copy of Form-10 provided by the
industry.

Fly Ash Disposal and its Management

Inspection |Compliance Reason Action Taken
Date Status
13.09.2022 [Non-Complying | Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. issued. Environment
Compensation of Rs, 2.10
Lac have been imposedand
recovered by UPPCB,
11.07.2025 |Complying Ash has been The Regional Office,
generated from the |UPPCB, Muzaffarnagar
boiler of the unitis  |directed the industry to
being supplied to submit the Tn  Party
Cement Plant. The Agreement between the

unit has an agreement

industry, transporter and the

with the transporters |

Pt



3146

33

|(M/s Malwa Trading
Co., Muzaffarnagar).

disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-15.

Complying

16. |Name and address of the Unit

M/s. Silvertoan Papers Limited (Unit 2), Bhopa
Road, Muzaffarnagar . '

Compliance Status

Findings of Joint Committee in compliance to the
Hon'ble National Green Tribunal, Principal Bench,
New Delhi orders dated 22,03.2023 and 25.07.2023
in OA No. 744/2022; Moharram Ali Vs. State of
Uttar Pradesh, and OA No. 277/2022; Liyakat Al

As per the lab result the Unit is not complying with
discharge standard prescribed under CTO issued by
UPPCB,

Non-Complied

Action taken by UPPCB as per Joint Committee

As per the analysis report of the Effluent, the
parameters found complied with the standards
notified under Environment (Protection) Act 1986,
but exceeds the limit prescribed in the Consent to
Operate conditions,

Compliance Status of Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 3.0 MT/Day. For
disposal of the same, industry has a valid agreement
with Plastic Waste Recycling Unit (M/s Dew
Resource Management Pvt, Ltd., Muzaffarnagar).
Industry has a valid registration on Extended
Producer Responsibility Portal of disposal of Plastic
Waste which was valid upto 29.05.2025. Industry has
applied a fresh application to obtain EPR Certificate.

Complying

a.
& Ors Vs. State of UP
b.
Recommendations
C.
d.

Compliance Status of Hazardous Waste
Management

Industry has a valid agreement for disposal of
hazardous waste generated from the unit with

Complying

Treatment, Storage and Disposal Facility for
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Hazardous Waste namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr,
Industry has a valid Hazardous Waste Management
Authorization issued by UPPCB valid upto 26.12.2027.
Latest copy of Form-10 provided by the industry.

Fly Ash Disposal and its Management

Inspection |Compliance Reason Action Taken
Date Status
13.09.2022 | Non-Complying |Proper scientific Show Cause Notice w's 31A
disposal of fly ash of Air Act 1981 has been
was not found. . issued. Environment
Compensation of Rs. 2.10
Lac have been imposed and
recovered by UPPCRB,
11.07.2025 |Complying Ash has been The Regional Office,
generated from the UPPCB, Muzaffarnagar

boiler of the unit is
being supplied to
Cement Plant. The
unit has an agreement
with the transporters
(M/s Malwa Trading
Co., Muzaffarnagar).

directed the industry to
submit the Tri Party

Agreement  between  the
industry, transporter and the
disposal facility.

Latest Inspection of the Unit

Latest inspection of the unit has been conducted by
UPPCB on dated 11.07.2025. Detailed inspection
report is attached herewith as Annexure-16.

Complying

The above report is put up for kind perusal and further consideration.

%ﬂs’

(Geetesh Chandra)
Regional Officer
UPPCB, Muzaffarnagar
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Regional Office, U.P. Pollution Control Board, Muzaffarnagar

Inspection Report

Disposed through Septic Tank

AL

0. ;Name of the Industry M/s. Garg Duplex & Paper Mills Pvt. Ltd.
-ﬁg_.ﬁa_r;ssﬂel 8.5 Km. Bhopa Road, Muzaffarnagar.
03. |Dateof Inspecon ~ |11.07.2025
"{}4. Name nf-ins;p_ec_ting Officials Kunwar Saniosh Kumar, A E.E.
Sandhya Sharma, J.E.
05. |Name & Designation of Industry | Mr. Rajesh Jain, Director
representative
Fﬁ. Products/By-products/Process Kraft Paper
07. | Production Capacity Kraﬂapare’ﬂﬂaramup StockM\Writing & Printing
Paper 415 MT/Day
(40 MT/Day based on Agro Waste and 375 MT/Day
based on Wasle Paper)
Captive Power Plant- 4.5 MW |
{Presently operational on Waste Paper Based Oniy) !
0B. |Raw matcrial & their cunsumpti_cm_ Waste Paper — 450 MT/Day |
Agro Waste- 130 MT/Day
|09. | Year of Commissioning 1989
‘I{Et_ Ié;—;;ctor {Govt. /Pyt /Co-op) Private
ilﬂ_fb_rr;a{inn pertaining to Water Pollution _ - |
11. ; ‘-a-‘u-féter source & Consumption (KL/Day) Tub;a_w_ell e L
Industrial 1985 KLD
Domeastic 5 KLD
12. |NOC from UPGWD and its validity with | Valid upto 29.07.2026
date {Expired / Applied for Renewal/ First
| Time Applied / Never Applied)
13. | Waste water generaticn (KL/Day)
Industrial 1100 KID
Domestic 3 KLD
1; : ‘:-“Ja_uété waler T_ré;imeht Facility a - C
Industrial ETP
Comesiic

Kordasdn

(HEE)
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15. |Details of ETP with unit wise detail Equalization Tank, Sedicell, Primary Clarifier,
Aeration Tank-1, Secondary Clarifier-1, Aeration
Tank-2, Secondary Clarifier-2, Tube Seftler, Sand
Filter, Activated Carbon Filter, Filter Press, Mould
Press etc.

Industry has Chemical Recovery Plant for disposal
of generated Black Liquor for Agre Waste Pulping.

16. | Quality of effluent being discharged Waste wa-’Eer sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.

pH=7.59, TS5=23 mg/l, TDS=975 mg/l, TS=998
mg/l, BOD=14 mg/, COD=100 mg/l

17. | Mode of Effluent Disposal Treated effluent discharged through Dhandhera
(Land/River/Drain) Drain

IB Consent Status (Water) Granted Uplo dated 31.12.2028

18. | Treated effluent storage facility NA

Information pertaining to Air Pollution

Boiler 1x30 TPH
Boiler 1x12 TPH (Not Operational)

: 20. | Source of Air Pollution

21. |Details of fuel and its consumption For 30 TPH Boiler - RDF- 400 M_TD

and Low Sulphur Coal/Biomass 200 MTD or
Biomass 50 MTD

| For 12 TPH Buoiler = Biomass 150 MTD

22, | Delails of Air F'ollilticm Control Systems | For 30 TPH Boiler — Pulse Jst Type Filter, ESP with

and 55 M. high Stack
For 12 TPH Boiler — Multi Cyclone Dust Collector,
Stack detail Wet Scrubber with 30 M. high Stack
23. | Status of APCS Operational

Stack Erission monitoring conducled by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit

PM= 48.0 mg/Nm®

24, | Consent Status (Air) Granted Upto dated 31.12.2028

4 Kadizts

(‘j&;{: .E")
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Information pertaining to hazardous waste/ solid waste

Hazardous Waste

25. | Facility for storage/disposal/treatment of llndustr‘y has a wvalid agreement for proper and

scientific disposal of generated hazardous waste
with TSDF namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Latest copy of Form-
10 provided by the industry.

26. |Status of grant of authorization

Industry has valid Hazardous Waste Authorization
upio 24.07.2027.

27. |Plastic Waste Management

i

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.9 MT/Day. For
dispesal of the same, industry has a wvalid
agreement with Plastic Waste Recycling Unit (M/s
Keshav Enterprises, Khasra Mo, 1016, Murli Keshavy
Colony, Nimbahera, Chitorgarh (Rajasthan’.

23, | Slatus of EPR Regislration

Industry has a valid registration on EPR Perlal.

29. | Fly Ash Management

Industry has an agreement with the M/s G.M.R.
Contractors, Village Nagla Buzurg, Muzaifarnagar
Tor disposal of fly ash in Cement Plant/Brick Kilns on
an average 4.5 MT/Day

30. | Overall Compiiance Status

Complying

Reqin}a,lz{ﬁicer

W

o -
(Sandhya Sharma) {Kunwar Santosh Kumar)
JiE: AEE.
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GARG DUPLEX AND PAPER MILLS PVT LTD

GARG DUPLEX & PAPER MILLS PVT LTD

8 th K.M. BHOPA ROAD
MUZAFFARNAGAR (U.P.)

WT IN KG

3161

SUMMAY OF FLY ASH FROM 01.07.2025 to 30.09.2025

MONTH OPERATION DAYS GENERATRION |DISPOSE PER DAY GENERATE
JULY-25 23 453370 410665 19712
AUGUST-25 3 533695 5BY830 17216
SEPTEMBER-25 29 562485 253580 19386

Works & Regd. Office : 8.5 Km., Bhopa Road, Muzaffarnagar-251 001 (U.P) - Phone : +91-8841005075 - 80
E-mail : garg_duplex@hotmail.com = CIN : U21011UP1885PTC0O07472
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GARG DUPLEX & PAPER MILLS PVT LTD

8.5 th KM. BHOPA ROAD
MUZAFFARNAGAR (U.P.)

FLY ASH REPORT MONTH SEPTEMBER-25
DATE OP.STOCK |GENERATE [TOTAL |DISPOSE C.STOCK REMARK |
01-09-25 21055 15780| 36835 12835 24000
02-09-25 24000 21470 45470 0 45470
03-09-25 45470 22110| 67580 25990 41590
04-09-25 41590 11170] 52760 39000 13760
05-09-25 13760 24900| 38660 0 38660
06-09-25 38660 16520| 55180 28420 26760
07-09-25 26760 19390| 46150 0 46150
08-09-25 46150 22200 68350 24475 43875
09-09-25 43875 19710] 63585 25105 38480
10-09-25 38480 22760| 61240 24805 36435
11-09-25 36435 18870] 55305 28835 26470
12-09-25 26470 6050| 32520 0 32520
13-09-25 32520 22650| 55170 13205 41965
14-09-25 41965 22910 64875 13280 51595
15-09-25 51595 14820| 66415 14060 52355
16-09-25 52355 15920 68275 0 68275
17-09-25 68275 21230] 89505 49470 40035
18-09-25 40035 19435| 59470 27360 32110
19-09-25 32110 20030| 52140 0 52140
20-09-25 52140 17950| 70080 0 70090
21-08-25 70090 13965| B4055 0 84055
22-09-25 84055 20600| 104655 51785 52870
23-09-25 52870 25145| 78015 38415 39600
24-09-25 39600] - 24750 64350 0 64350
25-09-25 64350 12620| 76970 38540 38430
26-09-25 38430 19050 57480 10945 46535
27-09-25 46535 19690| 66225 37015 29210
28-09-25 29210 11820] 41030 18585 21445
. 29-09-25 21445 17820| 39265 30465 8800
30-08-25 8800 21150 29950 0 28950
TOTAL 21055 562485 553590 29950 |
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GARG DUPLEX & PAPER MILLS PVT LTD
8.5 th K.M. BHOPA ROAD
MUZAFFARNAGAR (U.P.)

3163

FLY ASH REPORT MONTH AUGUST-25
DATE OP.STOCK |GENERATE [TOTAL [DISPOSE |C.STOCK |[REMARK |
01-08-25 75190 10160] 85350 0 85350
02-08-25 B85350 20650| 106000 47765 58235
03-08-25 58235 22440] 80675 63955 16720
04-08-25 16720 15980] 32700 0 32700
05-08-25 32700 13770] 46470 27015 19455
06-08-25 19455 25150[ 44605 13030 31575
07-08-25 31575 15220] 46795 0 46795
08-08-25 46795 14700] 61485 0 61495
09-08-25 61495 19500] 80995 13740 67255
10-08-25 67255 18700] §5955 42680 43275
11-08-25 43275 23740 67015 20010 47005
12-08-25 47005 8400] 55405 18145 37260
13-08-25 37260 25090] 62350 17480 44870
14-08-25 44870 24220| 69090 37625 31465
15-08-25 31465 22850 54315 13635 40680
16-08-25 40680 10630] 51310 15830 35480
17-08-25 35480 24590] 60070 29235 30835
18-08-25 30835 21930] 52765 0 52765
19-08-25 52765 19350 72115 11890 60125
| 20-08-25 60125 20370] 80485 31495 49000
21-08-25 49000 16400] 65400 25220 40180
22-08-25 40180 4970 45150 32275 12875
23-08-25 12875 10200 23075 0 23075
24-08-25 23075 21120] 44195 0 44195
25-08-25 44195 13205 57400 0 57400
26-08-25 57400 20160] 77560 25665 51895
27-08-25 51895 17580] 69475 41500 27975
28-08-25 27975 15660] 43635 35185 8450
29-08-25 8450 0] 8450 0 8450
30-08-25 8450 18630] 27080 12005 15075
31-08-25 15075 18330] 33405 12350 21055
TOTAL 75190 533695 587830 21055
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GARG DUPLEX & PAPER MILLS PVT L1D
8.5 th K.M. BHOPA ROAD

MUZAFFARNAGAR (U.P.)

FLY ASH REPORT MONTH JULY-25

DATE OP.STOCK |GENERATE [TOTAL |DISPOSE C.STOCK REMARK |
01-07-25 32485 24800 57285 0 57285
02-07-25 57285 15500 72785 58720 14085
03-07-25 14065 20790 34855 23790 11065
04-07-25 11085 17700] 28765 13495 15270
05-07-25 15270 19260] 34530 19005 15525
06-07-25 15525 19960| 35485 16055 19430
07-07-25 19430 19000] 38430 26885 11545
08-07-25 11545 22290| 33835 0 33835
09-07-25 33835 18640] 52475 0 52475
10-07-25 52475 18850] 71325 41410 29915
11-07-25 29915 21730 51645 0 51645
12-07-25 51645 24750] 76395 37670 38725
13-07-25 38725 21290| B0015 43485 16530
14-07-25 16530 19700 36230 0 36230
15-07-25 36230 21580| 57810 31635 26175
16-07-25 26175 15000] 41175 29925 11250
17-07-25 11250 0] 11250 0 11250
18-07-25 11250 o[ 11250 0 11250
19-07-25 11250 o 11250 0 11250
20-07-25 11250 0] 11250 0 11250
21-07-25 11250 0] 11250 0 11250
22-07-25 11250 0] 11250 0 11250
23-07-25 11250 o| 11250 0 11250
24-07-25 11250 8800| 20050 0 20050
25-07-25 20050 16670] 36720 0 36720
26-07-25 36720 21900 58620 0 58620
27-07-25 58620 23840 82460 0 82460
28-07-25 82460 19800| 102260 68590 33670
29-07-25 33670 26460 60130 0 60130
30-07-25 60130 0| 60130 0 60130
31-07-25 60130 15060 75190 0 75190

TOTAL 32485 453370 410665 75190 |
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Regional Office, U.P. Pollution Control Board, Muzaffarnagar
Inspeciion Report

Narne of the Eﬂdl.lﬁil‘}f WE'I_IS Silverton Pulp & Papers Pvt.'l_td (Unit-1)
_DE. -:ﬂddress"'l'ei Bhopa Road, Muzaffarnagar
GB Date of Inspection 1 T..D?.EDEE =5 E
.D-:‘_-. MName of Inspecting Officials E Raja Gupta, J.E.

- Maneesh Kumar, J.R.F.
EE -Kle_lmé & Deaig_n_atir::n of lnziﬁéfry i Mr. Sanjeev Jain, Directm;“ e
representative

_05. F’mduc:!st.y~prndurtf;fPrmcess Kraft papen’Dui:Iex Emard.ﬂ.':up Siock
.DT. I Production Capamty Kraft paper/Duplex Board/Cup Stock-300 MT/Day

| : Captive Power Plant 5.0 MW
-{}3-_| Ra: ru_n_-;ater ial & thalr consumplion Waste Paper/Imported Waste F’apen_f‘;f_irgin Fulp-

| B 375 MT/Day - .
j 08, “r‘ear of Commissioning 2004 |
110. Secﬁ;r‘ .(G::w"t.vat.fC o-op) Private ‘ oy pe——

rinfcnnation pertaining to Water Pollution

11. |Water source & Consumption (KL/Day) | Tubewell 5
Industrial 1800 KLD |
Domestic ' 5 KLD .
{12. |NOC from UPGWD and its validity with | Valid upto 13.03.2026

date (Expired / Applied for Renewal/ First
Time Applied / Never Applied)

13, |Waste water generation {KL/Day)

Industrial 1200 KID

Domestic 3 KLD
14. Wa$t;‘.; :.N'at@r Treatment Facility . -

Industrial ETP

Domestic Disposed through Septic Tank ,
15. | Details of ETP with unit wise detail Equalization Tank, Sedicel, Primary Clarifier,|

Aeration Tank, Secondary Clarifier, Sand Filter,
Activated Carbon Filter, Sludge Drying Beds ete,

16. | Quazlity of effiuent being discharged Waste water sample collected from outlet of ETP.
As per analysis report, ali parameters found within
the stipulated standards,

pH=7.49, TS5=23 mg/l, TDS=1074 mg/l, TS=1087
ma/l, BOD=14 mg/l. COD=112 mg/l

17.  |Mede of Effluent Disposal Treated effluent discharged through Drandnera
| (Land/River/Drain) Drain

Qs Qe
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I‘I_EL Consent Status (Water) 'Granted Upto dated 31.12.2027
19. ITreat:a:-d effluent storage facility NA
Information pertaining to Air Pollution
120. | Souree of Air Pollution |Boiler 40 TPH
21. | Details of fuel and its consumption Low Sulphur Coal/RDF/Agro Fuel 450 MT/Day
22. | Details of Air Pallution Control Systems  [E.S.P.
and
Stack detail Stack — 45 M. High from ground level
23, |Status of APCS Operational
Stack Emission monitoring cenducted by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit
PM= 440 ma/Nm®
24. | Consent Status (Air) Granted Upto dated 31,12.2027

Information pertaining to hazardous waste/ solid waste

28,

| Facility for storage/disposalitreatment of

Hazardous Wasle

Industry has a valid agreement for proper and
scientific disposal of generated hazardous waste |
with  TSDF namely M/s Sheetala Waste
Managemeant Project, Sikandarabad, Bulandshahr,
Latest copy of Form-10 provided by the industry.

Status of grant of authorization

Industry has valid Hazardous Waste Authorization
upto 02.08.2027

Plastic Wasle Management

28.

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic wasle generation is 2.48 MT/Day.
Generated plastic waste disposed through gasifier
|established in its unit.

Status of EPR Registration

29,

Industry has a valid registration on EPR Porial.

Fly Ash Management

Industry has an agreement with the M/s Malwa
Trading Co., Muzaffarnagar for disposal of fly ash in
Ambuja Cement Plant on an average 42.88 MT/Day.

30.

Overall Compliance Status

Complfi‘_ng

(st @;‘gﬁ/

(Maneesh Kumar) (Raja Gupta)

J.RE
Region gk_ﬁmer

J.E.
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Annexuye - %1 6/

Regional Office, U.P. Pollution Control Board, Muzaffarnagar

Inspection Report

01. |Name of the Industry

| Mis Silverton Pulp & Papers Pvt.Ltd. (Unit-2)

02. |Address/Tel Bhopa Road, Muzaffarnagar
03. |Date of Inspection 11.07.2025
‘04, |Name of Inspecting Officials 'Raja Gupta, J.E.
Maneesh Kumar, J.R.F.
05. |Name & Designation of Industry Mr. Sanjeev Jain, Director
representative
06. | Products/By-products/Process Writing & Printing Paper, Newsprint and Coated
; Paper
07. | Production Capacity 'Writing & Printing Paper, Newsprint and Coated
Faper
Captive Power Plant 16.0 MW
08. |Raw material & their consumption Waste Paper - 625 MT/Day
08. | Year of Commissioning 2018
10. | Sector (Govi./Pvt /Co-op) Private
Information pertaining to Water Pollution
17. | Water source & Consumption (KL/Day) | Tubewell
Industrial 4000 KLD
Domesiic 10 KLD
12.  |NOC from UPGWD and its validity with  (Valid upto 13.03.2026
date (Expired / Applied for Renewal/ Firs:
Time Applied / Never Applied)
13.  |Waste water generation (KL/Day)
Industrial 3800 KLD
Domestic 3 KLD
14, |Waste water Treatment F.EITEI'“W
Industrial ETF
Domestic | Disposed through Septic Tank
15. | Details of ETP with unit wise detail Collection Tank, Sedicel, Equalization Tank |
Primary Clarifier, Aeration Tank-1, Secondary
Clarifier-1, Aeration Tank-2, Secondary Clarifier-2,
Polishing Tank, Multigrade Filter, Activaled Carbon
Filter, Belt Press, Sludge Drying Beds etc. ,/
18. | Quality of effluent being discharged Waste water sample collected from outlet of ETP.

As per analysis report, all parameters found within
the stipulated standards.

PH=7.63, TSS=21 mg/l, TDS=983 mgl, TS=1004
| mg/l, BOD=12 mg/l, COD=116 mg/l

(st

5
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1 'Mude of Effluent Disposal
(Land/River/Drain)

JTreate::f effluent discharged through Dhandhera_l
Dirain

18. | Consent Status (Water) Granted Upto dated 31.12.2026

l 9. |Treated effluent storage facility MNA __
Information pertaining to Air Pollution

20. |Source of Air Pollution Boiler 80 TPH

21, |Details of fuel and its consumplion

Low Sulphur Coal 480 MT/Day OR Low Sulphur |
Coal/Biomass 600 MT/ Day

and
Stack detail

22. | Details of Air Pallution Control Systems

|

Stack — 85 M. High from ground level

23. |Status of APCS

Cperational

Stack Emission monitoring cenducted by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit

PM=45.0 mg/Nm®

’;:4 -

Cmnb;ant Stea;tus {Air)

Granted Uplo dated 31.12.2026

Information pertaining to hazardous waste/ solid waste

Hazardous Waste

25. | Facility for storage/disposalitreatment of

Industry has a wvalid agreement for proper and
scientific disposal of generated hazardous waste
with  TSDF  namely Mf/s Sheetals Waste
Management Project, Sikandarabad, Bulandshahr.
Latest copy of Form-10 provided by the industry.

26. | Status of grant of authorization

Industry has valid Hazardous Waste Authorization
|upte 02.08.2027

27. | Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.88 MT/Day.
Generated plastic waste disposed through gasifier
established in its unit,

28, | Status of EPR Registration

Industry has & valid registration on EPR Portal.

£8. |Fhy ﬁ-sh Management

Overall Compliance Stat-l;ts

Industry has an agreement with the M/s Malwa
Trading Co., Muzaffarnagar for disposal of fly ash in

% |-Cnmpiying

Ambuja Cement Plant on an average 42 88 MT/Day.

@qfn ik (g

{Maneesh Kumar)
L.

Qe

(Raja Gupta)
LE;
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Second Pay i Not Apolicable
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Eﬂgﬂiﬁ cpIRac26 Je23 96 | 3 0 IICKE RBod Yok 2
26129028 Kg)XPA24) 023% 7 294p0 Kg- 29400 K3 e
ols)2r lcpiiParas|e2io | ReoRthy | RaeBE Ko {/@““F“‘: L4
U L5 { 8th. km :"f
TOTAL i?ﬁ&{fﬂy‘j‘
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68
% FLY ASH GENERATION & DISPOSAL LOGBOOK ( UNIT-2)
DATE INVOICE NO GEMNERATION DISPOSAL REMARKS
L afle 81257 |cplx(Psag/oiaté | 29450 KH 29 4so K9
atlo 8 s lonlhiageipsy | DFHOC KA 24305 14
01lo8 125" kpnilioagro)gs8 | 28420 R(? 28420 K3
0 |10 RI2C  kpie@assgf ol £89 _EW—J.TQ‘HJ 2?5&'?‘@’
allo 8)25"  ipifasac] 01830 | 2 Bod SKG 2 Qe88” K9
ollo8l2c  |pupacagelnz) | 32340 Kj 32350 kY
2Jo cpklasas/olgel | 9S00 iy | 39500 Ky
2lo@iaC  igpiklhs2s/olde2 | 29150 ke 29130 K4
loplor  pidlasas/ol902 | bR K4 | Rlo30 K
a:law;f Pbacog) ol90Y | 26 B}a;ﬁ 24 8lo KY
p2leBlas %) o908 | 2FJHE KS 2% QHE KT
s3leg/as”  kpikfaos/olars” 1269 8C Ky 269 B KY
83le Rlat bacxjoldld |26 B¢ Ky 294 B ke
03[0 Blar 2019)3 |2¢3a5Ke | 24 320Uy
akloglor |oikfacogle)dg| 93980 ko | 299 R oKy
e6fo 8125 lphilarzi0l9.09 | 2RURSTKE | 2 BN RS"AH
06 [0RI20 lkoibis/81960 | 20355 KE | 30355 KY”
phloBl2c Joldf2- | 26985 Ky | 26385 K9
o812 lphfaro)ol98 3 | 32620 Ky | 22420 Ky
né10 8128 kphfhrasls194M | 0090 k8 | Zepdp Ko
egloBl2r | 260l94C | 28\R0 K3 28930 K4
e 8lo8las Lpufacsfose]o | 26520 kg 26520 ky
oploglas lgndherjooey) [oaysoky | 29490 Ko
o 8loglar \gpdhzgloze) | 9%93¢ky | 9393¢ K
o 2108120 \iassjoncsy | zas A2 | 21920 kg
52108128 lopfhagesyic | 23995 kG | 23 9HEKY
08l08/28 |@nfacsleasly | D& 925 Ky 2 8935 Ky
pXlo8/2s lghkraplsaer | 2 _ﬂ_‘ﬂﬁ}fg Jo 998" K9
08lo8l21" Isiifrcr)eselg | 29590 Ky | 29570 K9
0010 Q2 loifhefoselg | 2T 640 K | 23640 K
palodl 20 soWbaen)oroDp | DGONS Ky | 2 8 NTke
a9l 8/28 \aidag/sanio| 28Bon Ky | 28 Boo 128
02108126 koufazejessy) | %9257k | 0235 K
TOTAL o
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oY
FLY ASH GENERATION & DISPOSAL LOGBOOK { UNIT-2 )

DATE INVOICE NO GENERATICN DISPOSAL REMARKS
0q108/25” lsonPreogfsnove.| 25BLS k{}. ey A% -
9108 125" lepnpicnfsains | 28360 kg | ZH3(0 K3
|00 812" leonfheotfo2i2f | 3LILE X9 HERTAWLL
(0B ]25  kpithorfeaind | YYoX.C K UYo-ds K9
1010 8125 lspalasogpai | 29 250KS 29280 K5
\lo 220 ok Dasssfpang | Mo 94 K Yodfo Kt
IClod]28 lepfara/eayy | RQICCKE 3 23£’$“)<§
1SloR128"  (Plkiaret] 02152 260257 K 30025 K5
§l08l25  pliflacoge2isq | 234 BLKSY 214 BSKS
14108/ |pndhoyjea3 | 23325 Ky 922325 R
) HRleRI2T lopeapjegz| 3| RO RE 21860 Kj
[Qlogias  kpiifleso6]s2187 | 2 GY IS K 29495 K4
lalelar |somfodendg | 29206 kg | 29225 KF-
9olaBlas lplefarxlozary | 32930 % 22470 k4
9= jp@lat |pik(acasfsarys | 2QBST Ky | 28555 7%7
a2lo@les |aklapl224t 129490 K4 28690 <G
clo8)2r lpixPasaflorson 3 Sho KA | SISHOKY
2508125 lsohpacog)oazaz | 2 8125 KRy 28 jzr%e;—
01)p8/2C loikfhrspazz| 29830 Ky | URZ0 Ko
a1lp 8]28” lsptuPeras o223 8 | 230 5::%? 33055’5}}%!*
2 oglnklar  lpklacxleiss | 38500 K4 EBKMMC?»
nlo Y2 \WikParsfesgal 28cic e | 28.5)C ka
ula G2 fkfirﬂ{jﬁ.?rﬁ 2519 rﬁ-:dﬁ 25 k&f
"J'_E'J!g.o-—-—a J#FE%J'J%?*
S/ ey,
:-’Tf"j( Bloggs J2)
TOTAL
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![ FLY ASH GENERATION & D1SPOSAL LOGBOOK ( UNIT-2)
: _'D';:E INVOICE NO GEiHEHATIﬂH DISPOSAL REMARKS
oRloH/as”  lcp/kPasosliyfe | T 3 8500 Ky
G215312C lcpiBeaglangl | 25948 K3 2CIRT KA
03 12 iplifacarjoly82 | 29935 Ky 129945 K
02o2RT  leplkfaeas| N6 L 3FCTo KY | YT 0 k{::r L
o2loz/ar  opefaraliuy | 2 8F30 9 | 2 @120 K4
02103/ kolufacx)eyis | 288230 X3 | 2820 KA
63009]2C |pRPcs (sl 22 RIK KE | 31BIE %k
e03]as”  lepicflaranfoligo | 3€1LCKY 3615 K3
e3jot|2e  lepndacac]edg] | 3 8460 ks 33-’-1'"{‘”??
03103)25" Ispixfasaslerd 62 | 9 @43k | 2863/
B (o228  lgkershng | 2309C kp | 27035 Kg
eMipH]Rr igpivPasas/eiygy R‘Eclﬂffﬁf 33095 KT
0UioF/2s" Lpikfar)alvga | A83I TRy | 38395 KF
pUIDHIDE  Lof [kPacrfoINAY | 2 BE0 by 28468 44
V1o 28 lepirfaatleicoo 2‘4—'4&_'\";‘@ 23Y FIK§
lecioa]oC  lpinfornloszs| 2823CKY | 23255 K
polet|2C  lepixfariorrdd | 9 RIS CKY 29158 KA
selozlar  koifarzeloirdd | 3qdle Ky | 393o K4
aclo2s”  lepiPaas]ois2g | 23320y | AF3ITKY
sxlpf20 lcplelaroulolck) | 370 K| 33860 Ky
shlot]2 lplkfaaifolef2 | 29 BoT KA ZIBesr kg
05 ]oH 207 plxlareelrdl | 290fo Ky s B
07 el (opikfasaflsledy | 29500 kzr 290 Ky
gtlox] 20 pbraclolrgs | 293EKY 293Nk
03lo3/2r \@Masa)eierz | 3 RAso Kt 38f00 Ky
pitloH2l  lphdhocsicig | 294 Y 2930 Ky
otloxtlof” (PUPIerctd | 298" Ky 29818k
o3t (oj2s  lepdlura) e 235) kA A Elt #g
o3lotl 2 [OIkibogery) | 23395 K 3339 Ry
o %lod]al JFFHI;’:;E:J@U'?? 2 25“?@,}_\@-___ 2 8832 5.8
ogloHAT Ko Majeicgy | 2992 fog | D392Y I
09 (oS |GImelorcg) | 2) s kg | 3IFLERE
0 B]8 R [<pIKfacufolspy | 20220 ,%L 26220 f{{j

TOTAL




3184 FLY ASH GENERATION & DISPOSAL LOGBOOK { UNIT-2)
; ‘ DATE INVOICE NO GEﬂEHATIDH : DiSPDSAL REMARKS
o9)og)2s |sikPococlamten | 2988 KRE | DGR P4
oot 105 iF’JkEﬁh‘aJH*b 25220 J’-chU 24330 g
Lplod)as” Nelogad)atgl]l | 2 S’,S'E_E% 28355k
Iolog2r  lpudhsociifle | 23R40 ke 3820 K2
o Joniar joufantlold2y | RU285Kg | B35 KT
2u)o3)2 5" leoidhsorlols 12810 Ko | 2N KF
2 W2 |oidaedoldls |2 R8Tk 281257k
2y)e3)2i”  Wohfarxlol3)] |2 F260 kY 23260 Ky
29003 j20" llkosaolaid |2 RIS KT 2R465 kY
2400320 (<o ikfhea o)V I ST Jﬁ PEANE K
D [2LleHALT [ @nfaragy )34 2439.¢ K- 24395 KT
D610/ 20 cpifasasolicd 1 242 0k | 26218 KT
261020 lekfhosjartio | 21395 KS | 21F98 KE
2323125 coinfsaslejgey |I2BV 6T K3 2894654
9o 25 hpixfaagleigor | 2 GYHT k{; 29448 J{@
2910%125" kphforashigel |23 a6p M&j 23060 Ko
29163125 |spifavoghinez | 236 Hoky | 24f Bo jof
29103125”_|@¥arsloigog | 2] 900 K4 21900 K9
29 JoH 20 lepiiParag]olged ﬂ#}%k& 23205k
29| 0F)98" 2LBIcke |23 RLCKS
3 24 o2 g Maslols b (29 NS 129 41K
2dleH] 25" kplkParzgly 212 1?13’@}{& 235380 Ky
29lvH2t lwikardegz| 290l K 29002 K
291012 koMlacafol3ly | 25090 K3 | 9% 00 Ky
2910325 p/idarag/ol|c | 9 USRS | 29N
24 Jsdiol” i) 0l 814 28390 29330 Ry
ZoloI28" idhesi93f | 9BTo Ky | 28MHD
3o [od]a” leolkcfhiog /837 | 98 3¢ Ry | 28] 37KE
Tofo oy 1) 3?_29;33;5_’%_ 1%:3,5‘%5}
8o lorl2s olihoifol829 | 06190k | 2619 CRg
Mw_ﬂmg@m 28Y420ks
12900/ 25  1O1KP2524 [ojgug | 93;&5;% . |2848rky
oF/20 LPldarlesdq i25BYe gy |25 BUD ks
TATAI | | s,
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FLY ASH GENERATION & D7lgPDSAL LOGBOOK { UNIT-2 ) o
DATE INVOICE No GENERATION DisSPOsSAL REMARKS
leglas STk o105 p 1 9029 ¢ *L‘{:«’ 24295 )4
k)AL | komn)oies] |3 BYap }x@ 29430 }3-
i “Todol— 205212, Ky
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Frnnexuye - L]-

Regional Office, U.P. Poliution Control Board, Muzaffarnagar

Inspection Report

01,

iName of the Industry | M/s. Meenu Paper I"-'Iills- Pvt. Ltd.
D2. Address!T; ) o 5.5 Km. Bhopa Road, Muzaﬁarnagar_. ¥
03. |Date of Inspection 11.07.2025 _ - ____.
04 I;Iame of Inspecting Officials Kunwar Santosh Kumar, A.E.E.
Sandhya Sharma, J.E.
05. |Name & Designation of Industry Mr. Manish Kapoor, Director =
representative
E Fi‘_r'—::uductsiﬂy-prﬂductsIPmcess = Kraft Paper
07. |Production Cahécity } .E{raﬁ Paper 350 MT/Day )
Captive Power Plant- 4.7 MW '
_ﬂB. Raw material & their consumption Was}::e Paper — 400 MT/Day i
DB.. __ Year of i’.':omr-nissjnning 1994 !
10. |Soctor{ (Govt./Pvt./Co-op) Private d |
_Il;fur-ﬁ;;:;;;rtalmng to Water Pallu-tTnn i :
11. !Water source & Cansumpﬂon {KL/Day) _ 'fL;b;wcfl oD & i
| Industrial 790 KLD
| Domestic 10 KLD |
-‘I 2__ o NBG_fn.E UPGWD and its validity with | Valid upto 26.07.2028 Oy _i
date (Expired / Applied for Renewal/ First
Time Applied / Never Applied)
13 ; ‘u'.-.f-a.ste n;.rafer gene;aﬂon {KL/Day) Industry has adopted Zerc Liquid D1$cha7r;;ym_
| Industrial for waste water effluent.
I :'Dmﬂesiic 8 KLD |
14, | Waste water Treatment Facility (s ‘ ]
I Industrial | ETP |
Domestic | Disposed through Seplic Tank
| .
1% |
[15. | Equallzat’ ion Tank and Rutan,r Screen Sedicell,

|Datalls r:nf ':TP with unit wise detail

Primary Clarifier, Aeralion Tank-1, Secondary

Clarifier, Aeration Tank-2, Multigrade Fllter etc.

(ae€)
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18. |

Quality of aﬁluent-ﬁeing discharged At the time of inspection, Industry found complying '*
on Zero Liguid Discharge.
1T ‘ﬁlnde of Effluent Disposal ZLD based
' (Land/River/Drain)
18. | Consent Status (Water) Granted Upto dated 31.12.2029
F:‘J. iTreated effluent storage facility MNA :

Information pertaining to Air Pollution

- FE »
20. | Source of Air Pollution Boiler 40 TPH

|21. Details of fuel and its consumption I:m.-.r Sulphur Coal 150 MT/Day, Agro Fuel 140
MT/Day, RDF 400 MT/Day

22. |Details of Air Pollution Control Systems | SNCR, Cyclonic Reactor, Calcium Dosing System,

and Ventury with Activated Caroon Feeding System, |
Bag Filter
Stack detail 45 M. high from ground level
23, | Status of APCS - | Operational

| .
| Stack Emission menitoring cenducted by NABL |

accredited laboratory along with representative of
IUPPCB. As per monitoring report, the specific
'parameters are found within prescribed limit

PM= 58.0 mg/Nm®

24, | Consent Status (Air) Granted Upto dated 31.12.2029

Information pertaining to hazardous waste/ solid waste

25, |Facility for storage/disposalitreatment of | Industry has a wvalid agreement for proper and

Hazardous Waste scientific disposal of gencraled hazardous waste
with TSDF namely Mfs Bharat Oil & Waste
Management, Kanpur Dehal. Latest copy 4::u1’I
Form-10 provided by the industry., '

Industry has valid Hazardous Waste Authorization
upto 24.07.2029.

26. | Status of grant of authorization

2L "F‘Iastic Waste Managameant Industry maintained the records of plastic. waste
| generation. As per the records provided by the unit,
average plastic waste generation is 3.5 MT/Day. For
disposal of the same, industry has a valid
agreement with Plastic Waste Recycling Unit (M/s
Keshav Enterprizses, Khasra No. 1016, Murli Keshav

Y Ky

i® (A~EE)
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Colony, Nimbahera, Chitorgarh (Rajasthan).

28. |Status of EPR Registration

28, [Fly Ash Management

Industry has a valid registration on EPR Portal.

30. |

Industry has an valid agreesment with brick kiln
namely M/s Shiva Bricks Supply, Vill. Sandhawali,
Muzaffarnagar for proper disposal of fly ash in
making bricks on an average 4.5 MT/Day.

: |Dverall Compliance Status

Regional Officer

- a
nl ’L\.‘ -__.-'d
L e L
-

Complying
)
5 et
—=" ?rmu%Qﬁ\___,
(Sandhya Sharma) (Kunwar Santosh Kumar)
J.E.

A.EEE.
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T,

The Regional Officer

UP Pollution Control Board

MEENU PAPER MILLS

—PRIVATE LIMITED=

6 B New Mandi Muzaffarnagar

; Submission of Last 6§ month 510

Respected Sir,

Dated:26/10/2025

nsal recaor

Regarding the above subject, kindly find the Fly Ash disposal record for the period
(April 2025 to September 2025) in the helow given table.

l_ .['».innth

.

Disposed (MT)

Apr 2025 183.640
May 2025 258520
June 2025 183446
i July 2025 142,440
 Aug 2025 216.100
Sep 2025 274310

0 REGD. OFFICE & WORKS : 9.5 KM. BHOPA ROAD, MUZAFFARNAGAR-251 001 (U.P.) INDIA

O +91-7055300

047

B meenupaper@gmail.com

@ WWW.meenupaper.com

CIN : U25209UP1980PTC005094 + GSTIN : 09AACCMO0296K1Z7
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A copy of Ash disposal loghook and weighing slip, for the same period is attached with
this letter as ENCLOSURE-1 & 2 respectively for your perusal. A copy of third party
agreement is attached as well as ENCLOSURE 3 .

Enclosures

1. Last six month Logbook
2. Weighting slip

3. Third Party Agreement



MEENU PAPEROMILLS PVT LTD

9.5 KM BHOPA ROAD MUZAFFARNAGAR
DETAIL OF ASH GENRATION OF BOILER (F.Y. 25-26)

DATE TOTAL ASH GEN SEND TO SHIVA
BRICKS

01-Sep-25 9,800 21,580
02-5ep-25 9,600 18,500
03-5ep-25 9,600

04-Sep-25 10,200 16,850
05-Sep-25 10,300 17,500
06-Sep-25 9,300

07-Sep-25 10,000 19,550
08-5ep-25 9,700 18,550
09-Sep-25 10,600 18,500
10-Sep-25 10,000

11-Sep-25 9,700 17,550
12-Sep-25 10,100

13-Sep-25 10,100

14-Sep-25 9,500 20,180
15-Sep-25 9,600 19,980
16-Sep-25 10,000

17-Sep-25 9,900

18-Sep-25 10,100 20,870
19-Sep-25 9,900 20,470
20-Sep-25 9,800 21,880
21-Sep-25 9,600 22,350
22-Sep-25 9,500

23-5ep-25 10,100

24-5ep-25 10,400

25-Sep-25 9,400

26-Sep-25 9,800

27-Sep-25 10,000

28-Sep-25 9,100

29-5ep-25 3,200

30-Sep-25 5,200

September-24 284,100 274,310
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MEENU PAPEBMILLS PVT LTD

9.5 KM BHOPA ROAD MUZAFFARNAGAR
DETAIL OF ASH GENRATION OF BOILER (F.Y. 25-26)

DATE TOTAL ASH GEN SEND TO SHIVA
BRICKS

1-Aug-25 8,800

2-Aug-25 8,600

3-Aug-25 8,600

4-Aug-25 8,800

5-Aug-25 9,000

6-Aug-25 8,500

7-Aug-25 8,700

8-Aug-25 8,600

9-Aug-25 3,800

10-Aug-25 3,800

11-Aug-25 8,600

12-Aug-25 8,800

13-Aug-25 8,600

14-Aug-25 8,800

15-Aug-25 9,100

16-Aug-25 8,900

17-Aug-25 8,700

18-Aug-25 9,100

19-Aug-25 8,700

20-Aug-25 9,300

21-Aug-25 9,100 18,510
22-Aug-25 8,900 20,470
23-Aug-25 9,200 15,870
24-Aug-25 8,700 20,050
25-Aug-25 9,300 21,470
26-Aug-25 8,900 18,500
27-Aug-25 9,100 19,650
28-Aug-25 9,100 20,180
29-Aug-25 9,100 19,650
30-Aug-25 8,900 18,700
31-Aug-25 9,000 19,050
August-24 275,100 216,100
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MEENU PAPER MILLS PVT LTD

9.5 KM BHOPA ROAD MUZAFFARNAGAR
DETAIL OF ASH GENRATION OF BOILER (F.Y. 25-26)

DATE TOTAL ASH GEN SEND TO SHIVA BRICKS
1-Jul-25 7,000
2-Jul-25 7,000 19,700
3-Jul-25 7,000
A-Jul-25 7,000
5-Jul-25 7,000
6-Jul-25 7,000 18,650
7-lul-25 7,000
8-Jul-25 7,000
9-Jul-25 7,000
10-Jul-25 7,000
11-Jul-25 7,000
12-Jul-25 7,000 19,740
13-Jul-25 7,000
14-Jul-25 7,000
15-Jul-25 0
16-Jul-25 0
17-1ul-25 0
18-Jul-25 0
19-Jul-25 0
20-Jul-25 0
21-1ul-25 0
22-Jul-25 0
23-Jul-25 0
24-Jul-25 0
25-Jul-25 7,000
26-Jul-25 7,000 13,700
27-Jul-25 7,000 13,500
28-Jul-25 7,000 17,000
29-Jul-25 7,000 20,500
30-Jul-25 6,700 19,650
31-Jul-25 6,700
July-24 146,400 142,440
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83 pinnkiﬁun -5

Regjonal Office, U.P. Pollution Control Board, Muzaffarnagar

In

|L’]1. ll\iame of the Industry

cki Repo

M/s. Shree Sidhbali Paper Mills Lid.

0Z. |Address/Tel

Bhopa Road, Muzaffarnagar

.{}3. Déte of Inspection

1 T.U';’.-EDES

04. | Name of Inspecling Officials

Kﬂnwar Santosh Kumar, A.E.E,
Sandhya Shamma, J.E.

05. |Name & Designation of Industry
representative

Mr. Sudhanshu Garg, Director

06. | Products/By-products/Process

Kraflt Paper

Q7. _F‘mcluctinn Capadity

Kraft Paper-250 MT/Day,
Captive Power Plant- 2.0 MW

\C8  |Raw material & their consumption

Waste Paper, Rozin, Alum

|08. | Year of Commissioning

2001

10, | Seclor (Govt./Pvt./Co-0p)

e

Private

Inforiviation pertaining to Water Pollution

Industrial

Domestic

1. Water source & Consumption (KL/Day)

Tubswell
2200 KLD
5 KLD

Time Applied / Never Applied)

12, |NOC from UPGWD and ils validity with
‘date (Expired / Applied for Renewal/ First

Valid upto 06.10.2026

13. |Waste water generation (KL/Day)

I Iridustrial

_!Domestic

1400 KLD
3 KLD

14, | Waste water Treatment Facility

Industrial

| Domeslic

ETP
Disposed through Septic Tank

12, Details of ETP with unit wise detail

and Filter Press alc.

Focrnds dn

(AcED

Equalization Tank, Primary Clarifier, Sediceil,
Secondary Clarifier, Aeration Tank, Reaction Tank,
Tube Settler, M.G.F., A.C.F., Sludge Drying Beds
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16, |Quality of effluent being discharged Waste water sample collected from outlet of ETP. —|
3 As per analysis report, all parameters found within |
| the stipulated standards.

pPH=7.72, TS5=23 mg/l, TDS=1028 mg/l, TS=1051
mg/l, BOD=16 mg/l, COD=124 mg/l

17.  Mode of Effluent Disposal Treated effluent discharged through Dhandhera
{Land/River/Drain) Drain
18. C-unsent Status (Water) Granted Upto dated 31.12. 2025

19. | Treated effluent storage facility =~

Information pertaining to Air Pollution

20. [Source of Air Pollution Boiler 25 TPH
liz'l. Details of fuel and its consumption |Coal 120 MT/Day, Biomass 50 MT/Day
22. |Details of Air Pollution Contral Systems |Wet Scrubber
and
Stack detail | Stack — 40 M. High from ground level
23. |Status of APCS - Operational
' Stack Emissicn monitoring congucted by NABL
accredited laboratory along with representative of
UPPCE. As per monitoring report, the specific
parameters are found within prescribed limit
PM= 47.0 mg/Nm?*

24.  |Consent Status (Air) Granted Upto dated 31.12.2025

Information pertainlng‘iu hazardous wastef solid waste

25. |Facility for étoragefdispesarﬁtreatmentuf Industry has a wvalid agreement for proper and
Hazardous Waste scientific disposal of generated hazardous waste
with TSDF namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Latest copy of Fom-
10 provided by the industry.

26. St_éfus of grant of authoﬁzation Industry has valid Hazardous Waste Authorization
upto 16.08.2027.

27. |Plastic Waste Management Industry maintained the records of plastic waste

generation. As per the records provided by the anit, |
average plastic wasle generation is 1.5 MT/Day. |
|For disposal of the same, industry has a wvalid
agreement with Plastic Waste Recycling Unit fosl

< Fa o

( AcE)




85

3198

Keshav Enterprises, Khasra No. 1018, Murl] Kesﬁéﬂ
Colany, Nimbahera, Chitorgarh (Rajasthan}.

28. |Status of EPR Registration

Industry has applied to obtain EPR certificate.

2_9, F_J1.r Ash Management Industry has an agreement with the i Marw;
| Trading Co., Muzaffarnagar for disposal of fly ash in
Ambuja Cement Plant on an average 2.5 MT/Day.

L3L'I. Overall Compliance Sta;tus Complying

P =
(Sandhya Sharma) (Kunwar Santosh Kumar)
4E. REE.

Region @fﬁcer
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G3TIN : 09AAHHJITETLIZR
Tlate . Uttar Pradesh  State Code : 09

MALWA TRADING COMPANY

Khasra No. 376, Bhopa Road, MUZAFFARNAGAR-251001 {Uttar Pradesh)
Mobl : 9837040681

. = e e e

y G- 4, =
S Ny Daeates, "' ‘.w. '? f".]'c"

TO WHOMSOEVER IT MAY CONCERN

This is to be certify that M/S Malwa Trading Company, Muzaffarnagar has
purchased Fly ash Quantity. 812,550 Mt per month in last two months { july
2025 to August -2025) from M/S Shree Sidhbali Paper Mills Private Ltd,
Muzaffarnagar (U.P).and entire quantity of fly ash is sold out to various Cement
Industries, - |

For M/S Malwa Trading Company

3 ‘L\
i sy
{PROPRIETOR}

This certificate is issued on request of M/S Shree Sidhbali pa per M

itls Private
Ltd, 5™ km Bhopa Road Muzaffarnagar - 251001 (U.P),
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9th K.M. Bhopa Road,Mu raffarnagar 251001

Details of Fuel Consumption During the Month Of sep-2025
I | ] [
Ash
; Ash : Ash | ]
5Sr Mo Date Pi_?:ir Bajpas 1‘:::‘1 Coal Total  |Generatio ;:er;: Generatic| Tatal Di‘:gi:a | BE:IJ::::
n (M) n (MT)
= T
1 0105/ 2025 < |- - 137.00 | 137.00 13.70| 14538 1370 |  1563.09 163.0%
i 02/05/2025 - 141.00 142,00 1410 163,00 14.10 177.19 177.1%
3 03/08/2025] 1r1.00 - - 121.00 12.10] 17719 1x10! 18929 188,29
4 008/ 2075 3t & - 138.00) 138.00 13.80 | 18979 13.80 | 203.09 203,09 |
5 05/09/2025 E 87.00 E7.00 270 20309 470 21179 21174
b 0B/09/3025 144,00 . 144.00 14.40 211.79 1446 22519 126.19
7 07/0a/2025] 12600 - - 126 00 1X60| 27619 1360 | 23379 238,79
4 0B/09/2025 £ - 11362 | 113.00 11.30| 238.79% 11.30( 25009 250,08
o 03/09/2035 - 248,49 - 248.00 70| 3s0.08 2970 | 279.79 7i.08| 20671
| e 10/09/2025)  137.00 z - 137.00 13.70 | 0571 1370 | 23041 2041
11 11/08/2025) d14&.00 145,00 1480 27041 14,80 | 23521 T4.07| 161.14
12 12/09/2025 - - 143.00 | 1£3.00 14.30 | 161.14 14.30 | 175.44 175,44
13 13/09/2025 - - 135.00 | 13500 1250 | 175.44 12.50| 1R7.94 187.94
14 144002025 - - 142.00 |  143.00 1430 | 18734 14,30 | 20274 20224
15 15/08/2025 - - 13100 | 131.00 13:10 | (224 13.10| =215.34 21534 |
16 16/09,302% = 11300 | 11300 1130 ]  215.34 1130 22564 226,64
. 17/09/2025 - - : 132.00| 132.00 13.20| 22664 13.20] 23984 239,54
1B | 18foof2o02s( 13700 - . 137.00 13.70 | 239.34 13.70| 253.54 7304 | 18050
19 19/09/2025  135.00 - 135,00 13.80 | 13050 1390 | 19:40 104,40
20 20/09/2025] 11400 - 114.00 11.40| 194.40 11.40 | 20550 10580
i 21/08/3025 - 14900 | 148.00 1490 20580 14,90 | 220,70 22070 |
33 23/09/2025| 14100 - - - 141.00 1410 23070 1410| 23880 234,80
13 23/09,/2025| 12600 - - - | 14600 14.60 | 23<.80 1460 2940 7404 | 24540
4 24/00,/2035| 145,00 - - - | 14500 14.50 | 17536 1450 | 18986 18286
25 25/09/2025| 144.00 - - - 144.00 1440 18986 1440 | 20426 | 20426
25 76/03/2025 - e po - = £ R . -
i) 27/09/2935 - - - 133.00 | 13300 1330 20426 1330 11755 217 EG
25 28/09/2025 - 230.00 3 - 0000 2990 | 217.56 2950 | 24745 24745
[ 29,/09/2025 - - 135.00 [ 13500 1350 | 24746 1350 26096 260035
30 3ofoa/202s5 120,00 - - 130.00 12.00 | 26056 12.00 | 308,96 10894
]
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i
8th K.M. Bhopa Road Muzatfarnagar 251001
Details of Fuel Consumption During the Month Of aug-2025
| I
Paddy Fire Ak opening i Di:::l:se Closing
ir Ne Data Husk Baggass Wood Coal Total | Generati Gilincs Generati | Total daty | Balance
on [MT) an [MT)
()
[ Q15022025 . 237.00 I37.00 13701 11163 2370 13533 135.33
| 2 02082008 - 235.00 235,00 J3.580| 13533 2350 | 15833 138,83
(=) 03/08,/2025 i 2210 271.00 22.10| 158.83 2210 | 1B0.93 180,93
4 04/08/2025|  127.00 « 127.00 12.70| 180,93 1270 19383 183,63
5 05/08/2025| 138.00 138.00 13.80| 19363 13.80| 20743 20763
f 06/0B/2005| 14200 |- - 142,00 1420 o743 14.20( #2163 22153
7 07 f08/2025 ]| - - - E1.00 21.00 10| 27163 8.10| 229.73 74.02| 15571
L. =8 CB/08/2025( - - - 150.00 | 15000 1500 15571 1500) 170,71 4,03 0§, 62
o 09/08/2025| - - - 113.00| 11300 11.30 9568 1130 a1ovgE 107,58
10 10/08/2025] - - - 152.00 | 15200 1530 10798 1520 12318 12315 |
11 11/03/2025| - 228.00 - - 228,00 2280 12313 2780| 145093 74,07 71.81
12 12 /051 2025| - - 5 12100 | 1700 1210 Fia] 12.10 34.01 &4.01
13 13/08/2025| - - 134.00 | 13400 13.40 H4.01 13.40 97.41 741
19 14/08/3025] - - - 10600 | 106,00 10,60 97.41 1060 1pBm 108,01
15 15/082025( - 4 = = |= - -
16 16/08/2025| - - o - - -
17 17/08/2025] - 131.00 | 13100 1310 12131 13.10| 172113 13111
12 L15/08/ 3025 - 117.00 117,00 11.70 132.31 11.70 132,81 132 81
EE 190842025 - - 137.00| 137.00 1370 14651 13,70 | 14651 146.51
20 20/08/2025| 125.00 179.00 1290 159.41 1230 15341 159.4]
| #1 1082035 - 135.00 |  135.00 1350 17292 1350 17281 17281
22 224082025 - 14000 | 14000 14.00| 1ge.9l 14.00| 18691 13591
23 23/08/2025 - - 140,00 | 14000 | 140,00 20091 1400 20091 0091
P 2470872025 - = * 2 e o o |
5 15082005 - - 152.00 | 152.00| 1520 21611 1530 21611 7303 | 14308
26 26/08/2025| 15100 - - 131.00 13.10| 156.18 1310 156.18 156,00
27 17/08/3025 12700 - 3 122.00 1220 | 168.38 12.20| 168.38 74,09 94.25
28 28/08/2025) - - 13800 |  138.00 13.80| 19809 13,80 | 10809 108049
29 23/08/2035| 13200 132.00 13,20 12139 1320 17124 121.29
30 30/06/2005| 13900 |- - 130.00 1390| 13518 13.30| 13519 135,14
a1 31/08/2025 1m0 - 142.0 1420 | 14833 1430 | 14939 14538 |
I
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Sth K.M. Bhopa Road Muzsffarnagar 251001

Details of Fuel Consumption During the %nth of !uly; 25

. Ash Ash i
SrNo b Paddy A Fire Coal thal | Geneisti opening Generatl| Total Disposse | Closing |
Husk Wood balance daty | Balance
o [MT} on [MT) (T
1 01/07/2025( 12200 - 122.00 1220 | 24449 12.20| 256.69 TANS| 13254
| & 03/07/2025| 17900 - 129.00 1290 | 18264 1290 19554 195,54
3 03/07/2005]  gB.op - - BE.00 8.50 | 18554 960 | 20514 7305 13311
4 0307 2025 2700 - - 2780 370 13211 200 134481 134.81
5 osfoyianis|  130.00 . 130,50 13.00 [ 13481 1200 14781 147,81
& OEO7/2028] 140,00 - 145,030 1480 | 14781 1490 185271 162.71
L3 orfnwsaoes]  1pe00 | - - 126.00 12600 16271 1268 17531 175.31
B 08/07/2025( 13700 - 137.00 1270 17531 13.70 | 189.01 7402 | 11450
9 D8/07/2035) 134.00 - 134.00 1340 11495 1340 12838 178.38
pli 0007/2025| 126.00 12600 12p0| 12838 1260| 13008 140.98
i1 107/E03s5 | 131.00 - 131.00 13100 14098 1310 |  154.08 154,08
i3 12/07/2035) 130.00 130.00 1300 15408 13.00 | 167.08 167.08
13 13/07/2025| 121.00 - 12108 1310| 16708 12,10 | 17918 179.18
14 | 14/07/2025 - - 15700 | 15700 1570 [ 179,18 1570 | 194,88 104 g8
15 | 15/07f3025 - 120000 | 120.00 1200 19488 12.00 | 20688 206,88
14 16/07/3025 ass00) 13soe| 13so| 2pes8|  1350| 3203m 220,38
17 17/07/2025 12900 129.08 1250] 2038 1250 | 23338 23328
18 18072025 . - .
15 18/07 /2025 5 -
20 20072025 v i
21 21/07/2025 .
22 22/07/2025 - - - - x
23 234072025 17.00 17.30 Ly0| 23318 170 23401 234,08
M| aafoviaors| 1zsa0 1%8.00 1360 | 23498 13.80 | 24878 24878
25 | aspovidozs] 134 134.00 1240 | 248.78 1340 | 26228 7406 | 188.12
26 | 26/07/3035] 12Rf0 12800 1za0| isslz| 12e0| zoos: 20087
27 27/07f2025| 15400 154,00 1540 | 200092 1540 | 21633 216.32
28 TRNT 2025 i 13900 | 139.00 13.90 [ 21632 13.90 | 23022 00| 15822
m | Imforieoas| 128.00 - 12500 1280 15622 1x80 | 16%.02 7405 94,93
0 | 3o/o7/208s 2 : - . -|- :
31 | 3i/o7/0ms o] 17500 473.0) 1730 e@aza| 1730 111830 11153
|
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Arnexure -6 3203
Regional Office, U.P. Poliution Control Board, M uzaffa

Inspection Report

101, Name of the Industry Mis. Bindals Papers Mills Ltd,
Iﬂi. A;:j_cj_re_ssrr &l | i &_tm . Bhopa Rua_d_ﬁ_uzsrffarnagar' &
03, |Date of Inspection |11.07.2025 ¥
.m_ Narne of Jnspecting Officials Raja Gupta, J.E.
| Maneesh Kumar, J.R.F.
05. |Name & Designation of Industry Mr. Manoj Pundir, G.M. Plant O
representative
!DE._ _[ F'rﬂdu_c:t;éypmductsflﬂmress IWriiing & Printing Paper .
,= 'D.T. IROUUCEDI;]- _{-J_s;ﬁamt;.r E‘*.a"u'ritirigg & Printing Paper- 300 MT/Day i
Lime- 170 MT/Day
Captive Power Plant 15 MW & 5 MW
08 Raw r_nata[iat & their consumption Bagasse-736 MT/Day -
| & Or Wheat Straw 409 MT/Day. Wood 374 MT/Day, |
| ! Filler 30 MT/Day, Waste Paper-32 MT/Day & Lime
L Stone- 60 MT/D, Lime Mud - 170 MT/Day
D;E,i Il ‘r’ea-r of Lcmmlssmnmé - 2009 S il
10, ée_f{m (Govit/Pvt/Co-op) Private i - “l
Imf;matiun pertaining to Water Follutéon § ) T
|_1 1 Water source & Consﬁpﬁn- ERUDay} ?u_ I:Je_w.rell - -
' Ingustrial G200 KLD '
Domestic 19 KLD
12. |NOG from UPGWD and its validity with | valid upto 26.08.2026
date (Expired / Applied for Renewal/ First
Time Applied / Never Applied)
l13. i_Wasie water generation (KL/Day) B i
| Industrial 5500 KLD
IDGFT‘IE-:EUC 15 KLD
_"4_ -‘Esae waterTreatrﬁ l-‘_';:ﬂlty' i ‘
Industrizl ETP '
Domestic Uisposed through Septic Tank

Geteo
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|
15. | Details of ETP with unit wise detail

Equalization Tank,_ Primary Clarifier, Aeration Tank,
Secondary Clarifier, DAF, Dual Media Filter, Belt
Press, Sludge Drying Beds etc. RO. Systemn of
4400 Cum/Day Capacity

Industry has Chemical Recovery Plant for disposal
of generated Black Liguor for Agro Waste Pulping.

18.  Quality of effluent being discharged

Waste water sample collectad from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.

pH=7.56, TS8=27 mg/l, TDS=1312 mg/l, TS=1339
|mg.fl. BOD=16 mg/l, COD=126 mg/l

17.  |Mode of Effluent Dispcsal
|(Land/River/Drain)

Treated effluent discharged through Dhandhera
Drain

18. |Consent Status (Water)

Granted Upto dated 31.12.2028

18. |Treated effluent storage facility

Information pertaining to Air Pollution

20. | Source of Air Pollution

Boiler 1x100 TPH, 1x40 TPH

Lime Furnace

-.'-21. Details of fuel and its consumption

For 100 TPH Boiler - RDF 400 MT/Day, Low
Sulphur Coal/Biomass 500 MT/Day OR Low Sulphur
Coal 500 MT/Day, Agro Fuel 200 MT/Day

For 40 TPH Boiler (Chemical Recovery Plant) —
Black Liquor 300 MT/Day

Lime Kiln Furnace — Gas produced in Gasifier Plant

22. | Details of Air Poliution Control Systems
and

Stack detajl

For 100 TPH Boiler — Dry Pulse Jet Type Filter
followed by ESP with 65 M. high stack

For 40 TPH Boiler — ESP with 65 M. high Stack
For Lime Furnace— ESP with 48 M. high Stack

23. | Status of APCS

Operational

Stack Emission monitoring conducted by NABL
accredited laboratory along with representative of
UPPCB. Az per monitoring report, the specific

parameters are found within prescribed limit
PM= 47.0 mg/Nm®

‘24. Consent Statué (ﬂltir]l

‘Granted Upto dated 31.12.2028 |

@q mgg %
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Information pertaining to hazardous waste/ sclid waste |

25. | Facility for storage/disposalitreatment of |Industry has al valid agreement for proper and
Hazardous Waste scientific disposal of generated hazardous waste
with TSDF namely Mis Bharat Ol & Waste
Management, Kanpur Dehat, Latest copy of Form-
10 provided by the industry.

|26. |Status of grant of autherization Industry has valid Hazardous Waste Authorization
upto 26.04.2027
27. | Plastic \Waste Managsment Industry has valid registration on axté;ided producer

responsibility portal for disposal of plastic waste,
which is valid upto 05.12.2025.

28. | Status of EPR Registration Industry has a valid registration on EPR Portal.

29. |[Fly Ash Management Industry has an agreement with the M/s Malwa
Trading Co. & M/s Bulk Ash Supplier for disposed of
fly ash in M/s Ambuja Cement & M/s J.K. Cement
Tor disposed of fly ash itself

30. |Overall Compliance Status Complying
| =
@q HhLE £ w‘
(Maneesh Kumar) {Raja Gupta)
J.R.F,. :E.

Reqion a}'{j{fic er

Sk
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. : Mob. : 3837040681

M/S BULK ASH SUPPLIERS

R-251001 (Uttar Pradesh)

"‘?\Jqﬁj

B870/13, Bhopa Road, MUZAFFARNAGA

Dat
| =0T ) 2 S —— e

TO WHOM [T MAY CONCERN

This is to Certified that we are regularly buying Dry Fly Ash from April-2021 to
till today from Bindals Papers Mills Limited 8th Km. Bhopa Road Muzaffarnagar
{U.P) having GSTIN : 0SAADCB0282B1Z6

For Bulk Ash Suppliers

Fﬂr BULKASH SUF’PLIERS. :

A

Proorietar
Authorized Signature
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GSTIN : 09GQCPS8548R171 Mecb. : 9837040681

M/S BULK ASH SUPPLIERS

B70/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

Ref No. 7 oo Data : ”'“‘ri";*’i

TO WHOM IT MAY CONCERN

This is to Certified that we are regularly buying\Lifting of Dry Fly Ash from M/s
Bindals Papers Mills Limited 8th Km. Bhopa Road Muzaffarnagar (U.P) from last
3 preceding years & supply of the same in the cemens manufacturing units i.e.
Ambuja Cement Ltd. Unit-Roorkee & Dadri on their demands.

For Bulk Ash Suppliers

“For BUL SUPPLIERS
E /‘T".Jh/
prietoy

Authorized Signature
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GSTIN : 09AAHHJ1767L1ZR
State ;: Uttar Pradesh State Code : 09

MALWA TRADING COMPANY

Khasra No. 376, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)
Mobl : 9837040681

Ref No, Date, 11el 2094

TO WHOM IT MAY CONCERN

This is to Certified that we are regularly buying\Lifting of Dry Fly Ash from M/s
Bindals Papers Mills Limited 8th Km, Bhopa Road Muzaffarnagar (U.P] from
March-2024 to till Date & supply of the same in the cement manufacturing
units i.e. Ambuja Cement Ltd. Unit-Roorkee & Dadri on their demands.

For Malwa Trading Cao.

Authorized Signature
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K Cemant Warks, Aligarh
m 3 A wnit of I3 Cereent Lid,
% J KC e m e n t : CIN: L17225UP1994PLODT 7199
' M Aligarh = Kasimpur Road, Village : Satha,
i' Pargana - Morthal, Tehsil : Haoll,

Oiate, Algarh-302 127, INDIA
i e (koRmant COM

AN I S R N 7 S I Tl L e—

TO WHOM IT MAY CONCERN

This is to Certified that we are regularly buying DRY Fly Ash
from July-2021 to till today from Bindals Papers Mills
Limited 8t Km. Bhopa Road Muzaffarnagar (U P.) having

GSTI N OSAADCB0282B1/6.

Carparate OHice - JK SE PER- JE CEMENT _ f‘
9 Falam Tawar, 19, DDA Cormmunily Gesre, CEMENT w“““ux

Wien Seranl Wall Pulty

Orbin Shase 1 Maw Deihl #8020, bk BUILD SAFE
= D” AFRI0R00 Planul i ting LInits a1
@ aurman padamiowe Elkiement oo shmtatiea, Mangrol St Saatnan! 4 Mudsape s Harnaka)
@ wdew | Frarnghl cam Vgl Magrggnal | Ealiboi sl 200 anpark LT T Bakazinse Thparad!

Ragizteied Office R 8apnls Towes, Kinpus 206000, WP | inde 88 =91-372- 207 LETE (o HS @ 01 517 2305854 @Y weeew plicermant.com
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Annexyre- F

I ection or
0. |Name of the Industry Mis. Tehri Pulp & Paper Ltd. (Unit1) ]
_cz. Address/Tel 9th Km., Bhopa Road, Muzaﬂ’arnagar
03. |Date of Inspection 11.07.2025 _ |
04, |Name of Inspecting Officials Kunwar Santosh Kumar, A.E.E.
: Sandhya Sharma, J.E.
Q5. Name & Deslgna’uon of Industry Mr. Sachin Agarwal, Director
| representative
E E-rDEuctSI'EF—F]FO&UCISFPIGGESE Kraft Paper |
_ﬁll?._i Production Capaqit_y Krail Paper- 250 MT/Day
, Captive Power Plant — 8.0 MW
| (Presently operational on Waste Paper Based Cnly)
|DS. 5 _F%a;u_r%-,eﬁal & thew mnsumpﬂmn Waste Paper-250 MT/Day _ 3 |
,| | Wheat Straw OR Bagasse 150 MT/Day
TDQ ' Year of Camn:l.i-ssioniﬂg- 1997 | i T
1é_ Seclor {Eimt {Pvi./Co-op) B Private SaRE i
'lnfurmatu:r_r; ;:;ertammg to Water Pollution o - _ S |
it Water soUrce & Consumption (KL/Day) |Tubewell | i
Industrial 1800 KLD |
Domestic 10 KLD

i NDC from UPGWD and its validity with
date (Expired / Applied for Renewal/ First
' Tlrm: Applied / Never Applied)

&

Valid upto 30.03.2027

3 Naste water ganeratlun (KL/Day)

Industrial 1300 KLD
Domestic SKLD
‘14 'I.I'E;;e wa.:_é:freatmem F.El.{.‘-ill'lj,f' ¥ ;
| Induslrial ETP
| Damestic Disposed through Septic Tank
115. | Detalls of ETP with unit wise deta |Equalization Tank, Hillscreen, Sedicell. Primary

Clarifier, Aeration Tank, Secongary Clarifier, Tubei
Settler, Dual Media Filter, Belt Press etc.

|Black liguor generated frcm Agrc: Waste F'ulpmg

—~%

Ao da
(A= E)
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disposed through Chemical Recovery Plant of Mis.
Bindals Papers Mils Lid, Bhopa Road,
Muzaffarnagar.

16. | Qualily of effluent being discharged Wasle water sample collected from outlet of ETP.
As per analysis repont, all parameters found within
the stipulated standards.

pH=7.61, TSS=27 mg/l, TDS=1025 mg/l, TS=1052
mg/l, BOD=14 mg/l, COD=96 mg/l

17.  |Mode of Effluent Disposal Treated effiuent discharged through Dhandhera
(Land/River/Drain) Drain

18. |Consent Status (Waler) Granted Upto dated 31.12.2028

9. | Treated effluent storage facility NA

Information pertaining to Air Pollution

20. | Source of Air Pollution Boiler 1x52 TPH, 1x14 TPH

21. |Details of fusl and its consumption For 52 TPH Boller - RDF 700 MT/Day and Low
Sulphur Coal/Biomass 250 MT/Day

For 14 TPH Boiler — Low Sulphur Coal/Biomass 400
MT/Day (Not Operational)

22 | Details of Air Pallution Control Systems | For 52 TPH Boiler - Dry Pulse Jet Type Filter, EE‘:F'|
and with 80 M. high Stack |

Slack detail For 14 TPH Beiler — Multi Cyclore Dust Coliector,
Wet Scrubber with 30 M. high Stack

23. |Status of APCS 52 TPH Boiler found Operational

Stack Emission monitoring conducted by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit

PM= 50.20 mgfNm?*

24. |Consent Status (Air) Granted Uplo dated 31.12.2028

Information pertaining to hazardous waste/ solid waste

25, |Facility for storage/disposalitreatment of |Industry has a valid agreement for proger and |
Hazardous Waste scientific disposal of generated hazardous waste
with TSDF namely M/s Bharat Qi & Waste
Management, Kanpur Dehat. Latest copy of
Farm-10 provided by the industry.

26. |Stalus of grant of authorization Industry has valid Hazardous Waste Authorization
upto 02.08.2027.

(AEE)
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27.  |Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.0 MT/Day. For
disposal of the same, indusiry has a wvalid
agreement with Plastic Waste Recycling Unit (M/s
Dew Resource Management Put, Ltd.
Muzalfarnagar).

28, |Status of EPR Registration

29, |Fly Ash Management

Industry has a valid registration on EPR portal.

Industry has an agreement with the M/s Bulk Ash
Supplier, Bhepa Road, Muzaffarnagar in cement
plant on an average 3.0 MT/Day

30. Overall Compliance Status

; Complying

(Sandhya Sharma) (Kunwar Santosh Kumar)

J.E

Regional Officer
X

A.E.E.
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Regional Office, U.P. Pollution Control

Inspection Report

oard, Muzaffarnaqgar

Hnn&xm € - 3
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01. | Name of the Industry hils. Tehri Pulp & Paper Ltd. (Unit-2)
02. |Address/Tel 9th Km., Bhopa Road, Muzaffarnagar
€3, |Date of Inspection 11.07.2025
04. | Name of Inspecting Officials Kunwar Santosh Kumar, AE E.
| Sandhya Sharma, J.E.
05.  |Name & Designation of Industry Mr. Sachin Agarwal, Director
representative
06. |Products/By-products/Process Kraft Paper
07. | Production Capagity Kraft Paper-350 MT/Day |
I v 1
08. |Raw material & their consumption Waste Paper, Caustic, Rozin Alum
08 |Year of Commissioning 2008
|10. | Sector (Govt./Pvt./Co-op) Private
information pertaining to Water Pollution
11, |Water source & Consumption (KL/Day) | Tubewell
Industrial 1180 KLD :
Domestic 10 KLD !
- - e e = 1
12, |NGC from UPGWD and its validity with | Valid upto 01.03.2028 |
date {Expired / Applied for Renewal/ First I
\Time Applied / Never Applied)
13. | Waste waler generation (KL/Day)
Industrial 700 KID |
|
Domeslic 6 KLD
14, |Waste water Treatment Facility
Industrial ETP |
| B Disposed through Septic Tank '
pre—ts =
[15. |Delails of ETP with unit wise detaii Equalization Tank, Sedicell, Primary Clarifier,
Aegration Tank, Secondary Clarifier, Dual Media ;
Filter, Sludge Drying Beds and Belt Press etz
|16, | Quality of effluent being discharged Waste water sample collected from outlet of ETP.
| As per analysis report, all parameters found within
' ihe stipulated standards.
oH=7. 74, TS5=23 mg/, TDS=995 mg/l, TS=1018
mg/l, BOD=12 mg/l. COD=26 mg/l
17, |Mode of Effluent Disposal _?reated effluent discharged through Dhandhera!

{Land/River/Drain)

AT

| Drain

T — ——

el 55n

(AEE)
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18. |Consent Status (Water)
L

19. | Treated effluent storage facility

Information pertaining to Air Pollution

Granted Upto dated 31.12.2026 |
M A H

120. | Source of Air Pollution Steam takenll‘mm its gister concarn (Unit-1 ]|
(21, | Details of fuel and its coﬁsumpimn MNA
52 _ [.;Jétails of Air Pollution Control Sj,rét_ems NA N
and
Stack detail
23. | Status of APCS - NA 275

24. | Consent Status (Air)

Granted Upto dated 31.12.2026

tnformation pertaining to hazardous waste/ solid waste

25, | Facility for storage/disposal/treatment of
Hazardous Waste

Industry has a valid agreement for proper and |
scientific disposal of generated hazardous waste
with TSDF namely M/s Bharat Oil & Waste
Management, Kanpur Dehat. Latest copy of
Form-10 provided by the industry.

26, | Status of grant of authorization

s ]

Industry has valid Hazardous Waste Authorization
upto 26.07.2027. : '.

27. |Plastic Waste Management

1

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 2.0 MT/Day. For
disposal of the same, industry has a wvalid
agreement with Plastic Waste Recycling Unit (M/s |
Cew Resource Management Put, Ltd.
Muzaffarnagar). |

28. |Status of EPR Registration

| 2.

Overall Compliance Status

Industry has a valid registration on EPR portal.

Complying ]

P
(Sandhya Sharma)
=

fficer

/,/"

Regiona

FalAdn
{Kunwar Santosh Kumar)
A.E.E.
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ASH SUPPLY AGREEMENT
'

Between ﬁ

Malwa Trading Company (First Party) &
For Mahya Irading wainpaiy and .‘f

jD\S(JM{? S'}v\Jk Tehri Pulp and Paper Limited (Second Party)

uooly Agreement (“Agreement”) is made at Muzaffarnagar(U.P.) on 1st day of July

. PRERN& ;r( £ o 2 Puln & Papst le: m
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r
Malwa Trading Company, Khasra No. 376, Bhopa Road, Muzaffarnagar, (U.P.) 2
Company having its registered office at 376, Bhopa Road, Muzaffarnagar-251001{India),
hereinafter referred to as “Malwa Trading Company”, (which expression shall unless it be

repugnant to the context or meaning thereof, be deemed to mean and include its affiliates,
successors-in- interest and permitted assigns) of the FIRST PART; ;&i‘

And ’:P

Tehri Pulp and Paper Limited, 9 KM Stone, Bhopa Road, Muzaffarnagar, (U.P.) having
its registered coffice at 216, Agarwal Prestige Mall, Plot No. 02, Community Centre, Rani
Bagh, Pitampura, New Delhi-110034 which expression shall, unless repugnant to the
meaning or context thereof, include its successors and assigns of the SECOND PARTY.

Pl

WHEREAS i

A. Malwa Trading Company is a trading firm and engaged in the business of supply
and sale of dry fly ash in different cement plants by using closed body bulkers on

their demands. °
e
e

B. Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) is undertaking to
supply ash (hereinafter referred to as "Waste"), in various states across India, and is
desirous of delivering this ash to Different cement plants through Malwa Trading
Company by using closed body bulkers. "‘

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) hereby
specifically agrees and confirms that ash supplied in cement plants on their demands,
alwa Trading Company will be only carried out its own through bulkers

N‘
| Jj‘,,a

b!gw *Tradmg Company will issue the ash lifting certificate mentioning the name of
Tehri Pulp and Paper Ltd (SECOND PARTY).

2 Terms and Termination: aﬁ\'ﬁ

This Agreement shall be valid and binding from the date of its execution till two (02)
year of its execution. The Parties may mutually agree to extend the period of this

Agreement by such adg riod as they may deem fit.
- R
e bzl Trading wuinEe U e furarran) 2 | FurTehrlPuIM\PaﬂBr}id /\%

P
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ﬁf‘#

This Agreerment can be terminated by Malwa Trading Company, by giving 15 days'
notice period. ,ﬁ

3 Termination

Parties may terminate the Agreement after giving a notice in writing of Sixty (60) days
to the other Party of its intention to terminate the Agreement.

4 Commercial Terms. ‘é"#

All commercials terms as applicable in this agreement will be settled between Malwa
Trading Company and Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND
PARTY).

M/s Malwa Trading Company, Bhopa Road, Muzaffarnagar shall organize to
transport the fly ash to different Cement's Plants ‘f‘
5 Force Majeure ﬁ

The Parties hereby agree that in the event performance, in whole or in part, of any
obligation under this Agreement, by any Party hereto, is prevented by circumstances or
events that are beyond the reasonable control of such Party, or by causes against which
the Party could not reasonably make provision (including but not limited to acts of God,
strike or lockout, fire, explosion, shutdown of Cement Plants for any reason, failure of
essential means of transportation or communication, riots, insurrections, tidal waves,
flood, earthquakes, industrial disturbance, inevitable accidents, war (undeclared or
declared), embargoes, blockages, legal restrictions or governmental restrictions and the
like), pandemic, epidemic, the Party who is prevented from performing shall be excused
from performing for a reasonable period of time, taking into account the cause and its
duration (or potential duration).

o,

feement constitutes the entire agreement between the parties and includes
[-promises and representations, express or implied, and supersedes all other prior
agreements and representations, written or oral, between the Parties relating to the
subject matter hereof. Anything which is not constituted in this instrument is not

part of this Agreement.
ii. Amendments
/_u.@-lg amendment of any provision of this Agreement shall be effective |

r\v@\nced in writing and signed by both Malwa Trading Company and Te
(3 mszreegfipaper Limited, Muzaffarnagar, (SECOND RARTYM puio & Paver UK.

{845
€p¢
z
=]

i3
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ili. Further Assurance

Each Party shall promptly take such actions and execute such documents as are
necessary to give full effect to the rights of the other Party contained in and/or

contemplated by this Agreement. ; ?,;;*
|'-S‘

f

iv. Rights Cumulative

V.

vi.

The rights, powers, privileges and remedies provided in this Agreement are
cumulative and are not exclusive of any rights, powers, privileges or remedies
provided by law or otherwise.

Assignment f
Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PART‘EIF?;hali not assign
or transfer their rights or obligations under this Agreement without the written
consent of Malwa Trading Company. Notwithstanding anything contained herein,
no consent of Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY)
shall be required for an assignment by Bulk Ash Supplier to any third party.
Indemnification: j;fﬂ?

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) agrees and

undertakes to indemnify Bulk Ash Supplier for any liability, claims, legal actiongs®

against Bulk Ash Supplier or any of its directors or employees, arising out of any
negligent action or willful misconduct of Tehri Pulp and Paper Limited,

Muzaffarnagar (SECOND PARTY).

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) also agrees to
indemnify Malwa Trading Company and its directors or employees, from and
against all losses, actions, proceedings, claims, demands, costs, wards, and damages
however arising, directly or indirectly, as a result of breach of this Agreement due to
action er inaction. ‘f

&

\lalwa Trading Gompany
For LU«‘P G) "‘1'{

F.J.' Y
&g - PC'P._.

‘,Dlﬂq "

9 @\ ForTehr Pulp & Papsr Lid. /1
T (muzarean\ T : =
Z\ magan /) G

& 5

LN /: Director
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IN WITNESS WHEREQF, the parties hereto have executed this Agreement as of the day and
year first above written.

For Tehri Pulp and Paper Limited For Malwa Trading Company
(SECOND PARTY) For Malwa Trading Coinpaiiy

Name: Sachin Agarwal __

For Tehr Pulp & Pan?r ( 4

Dire

(Signature & Stamp)

ST L SUSHEEL KumekSfp TC: Ship o

3 Pull Fuprier
MName: Kishor Kumar Gupta Y A+ARD £ heidz (e
H. No. 59, Lal Bagh, Gandhi Colony

Lane No. 6, Muzaffarnagar,(UF)

[7 Lt

{Signature)

Witnesses 2: ﬂ%‘;}h‘
Name: Sunil Kafar'

H. No. 58, Lal Bagh, Gandhi Colony 2 M E
._E¥ i T 8
' Fr&:ﬂ:é}}}anem... e A

Lane Ne. 6, Muzaffarnagar,(UP)

Wareidentfe ., w SE N i,
w DanERas Tl ot My yoinnal
(Signature]\. il S
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INDIA NON JUDICIAL

Government of Uttar Pradesh

e-Stamp
Certificats No. o IN-UPS2563473144073V
Cenificate Issued Date D DB-Jul-2023 10:17 AM
Account Reference : 1 NEWIMPACC (SV)/ up14743004/ MUZAFFARNAGAR SADARS UP-MJF
Unigue Doc. Relerence o SUBIN-UPUP1474300400151 041378001
Furchased by +  Tehri Puip and Paper Ltd Sth km Bhopa Aoad MZN
Cescription of Document i Aricla Sc General Loan Agreement
Property Description . Mot Applicable
Consideration Price (Rs.) :
First Pariy £ : Tehri Pulp and Paper Lid 8th km Bhopa Road MZN
Second Party I Mot Applicable
Stamp Duty Paid By +  Tehri Pulp and Paper Lid 9th km Bhopa Road MZN
Stamp Duty Amount{Rs.) 100

{One Hundred only)

PHEASE wiclte B Ty Bielow Thid i

' 4,
ASH SUPPLY AGREEMENT

Between &
{5:’«?
i &%
Bulk ash Supplier (First Party) e
and 2.
pLen

Tehri Pulp and Paper Limited (Second Party) </ %

This Supply Agreemant ("Agreement”) is made at Muzaffarpagar(U.P) on ’!st day of August
2023 ("07.08.20237)

Far ehri PU!E} & apar | B For WLMH P'LIERE

-

rupne’rnr
Lintutre Alnre
e U G, W i "-"T#'.'-r'.l"!.-alir.-\ vatezd b wwiired . wou & A . % B AT O Shoa, b
i I Arasgeiy W Seiice o -t MilEla rn & 7] nlas e i
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Bulk Ash Supplier, 870/13, Bhopa Road, Muzaffarnagar, (U.P.) a Company having its
registered office at §70/13, Bhopa Road, Muzaffarnagar-251001(India), hereinafter referred
to as “Bulk Ash Supplier”, (which expression shall unless it be repugnant to the context or

meaning thereof, be deemed to mean and include its affiliates, successors-in- interest and

permitted assigns) of the FIRST PART; ‘oqﬂ

And

Tehri Pulp and Paper Limited, 2 KM Stone, Bhopa Road, Muzaffarnagar, (U.P.) having
its registered office at 216, Agarwal Prestige Mall, Plot No. 02, Community Centre, Rani
Bagh, Pitampura, New Delhi-110034 which expression shall, unless repugnant to the
meaning or context thereof, include its successors and assigns of the SECOND PARTY.

e
WHEREAS o

A. Bulk Ash Supplier is a trading firm and engaged in the business of supply and sale
of dry fly ash in different cement plants by using closed body bulkers on their
demands. A i

ol

ey

B. Tehri Pulp and Paper Limited, Muzaffarmmagar {(SECOND PARTY) is undertaking to
supply ash (hereinafter referred to as “Waste"), in various states across India, and is
desirous of delivering this ash to Different cement plants through Bulk Ash Supplier

by using closed bedy bulkers. \@&{ ‘ﬁﬁqﬁ:{

Tehri Pulp and Paper Limited, Muzaffammagar (SECOND PARTY) hereby
specifically agrees and confirms that ash supplied in cement plants on their demands,
Bulk Ash Supplier will be only carried out its own through bulkers

- té :é:«.‘ = \\
] I7 e \
R ( F30F )‘Z-O 1 '

y '\LM"
&

Bulk Ash Supplier will issue the ash lifting certificate mentioning the name of Tehri
Pulp and Paper Ltd (SECOND PARTY). . A
r‘\@ ‘. 1@?&

2 Terms and Termination:
This Agreement shall be valid and binding from the date of its execution till two (02)

year of its execution. The Parties may mutually agree to extend the period of thj
Agreement by such additional period as they may deem fit.

For BULKASH SUPPLIERS

W

 For Tehri Pulp & Paper Ltd.

Directer
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4 Commercial Terms

115

2 Termination

g
This Agreement can be terminated by Bulk Ash Supplier, by giuing’-%ﬁlays' notice
period.

Parties may terminate the Agreement after giving a notice in writing of Sixty (60) days
to the other Party of its intention to terminate the Agreement. 3 %
e

All commercials terms as applicable in this agreement will be settled between Bulk
Ash Supplier and Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY).

M/s Bulk Ash Supplier, Bhopa Road, Muzaffarnagar shall organize to transport the
fly ash to different Cement’s Plants A

W

5 Force Majeure

The Parties hereby agree that in the event performance, in whole or in part, of any
obligation under this Agreement, by any Party hereto, is prevented by circumstances or
events that are beyond the reasonable control of such Party, or by causes against which
the Party could not reasonably make provision (including but not limited to acts of God,
strike or lockout, fire, explosion, shutdown of Cement Plants for any reason, failure of
essential means of transportation or communication, riots, insurrections, tidal waves,
flood, earthquakes, industrial disturbance, inevitable accidents, war (undeclared or
declared), embargoes, blockages, legal restrictions or governmental restrictions and the
like), pandemic, epidemic, the Party who is prevented from performing shall be excused
from performing for a reasonable period of time, taking into account the cause and its
duration {or potential duration).

&

Agreement

ments and representations, written or oral, between the Parties relating to the
hsubject matter hereof. Anything which is not constituted in this instrument is not
" part of this Agreement. tﬂi :

ii. Amendments .
Any amendment of any provision of this Agreement shall be effective if it is
evidenced in writing and signed by both Bulk Ash Supplier and Tehri Pulp and
Paper Limited, Muzaffarnagar (SECOND PARTY).

Far Tehi Pulp & Paper Ligd. PKtHN

Direciar ' Proprietor

Pl
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iii. Further Assurance
Each Party shall promptly take such actions and execute such documents as are
necessary to give full effect to the rights of the other Party contained in and/or
contemplated by this Agreement.

b
1 L]

iv. Rights Cumulative
The rights, powers, privileges and remedies provided in this Agreement are
cumulative and are not exclusive of any rights, powers, privileges or remedies
provided by law or otherwise.

H.
y A
v. Assignment L

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) shall not assign
or transfer their rights or obligations under this Agreement without the written
consent of Bulk Ash Supplier. Notwithstanding anything contained herein, no
consent of Tehri Pulp and Paper Limited, Mmﬂama:ga: (SECOND PARTY) shall
be required for an assignment by Bulk Ash Supplier to apy third party.

£

vi. Indemnification: 1@}'

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) agrees and
undertakes to indemnify Bulk Ash Supplier for any liability, claims, legal actions
against Bulk Ash Supplier or any of its directors or employees, arising out of any
negligent action or willful misconduct of Tehri Pulp and Paper Limited,
Muzaffarnagar (SECOND PARTY).

Tehri Pulp and Raper Limited, Muzaffarnagar (SECOND PARTY) also agrees to

indemnify Bulk Ash Supplier and its cirectors or employees, from and against all
josses, actions, proceedings, claims, demands, costs, wards, and damages however

For BULKASH tiUERS

\<\“g\ proprietor -
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. 4
IN WITNESS WHEREOF, the parties hereto have executed this Agreement as gﬂ% day and
year first above written. -

For Tehri Pulp and Paper Limited  for Bulk Ash Supplier i
(SECOND PARTY) oW

Mame: Sachin Agarwal Name: Kuldeep Singh/Jagdeep Singh i 1
- For Tehri Pulp & Paper Lig. For BULKASH ﬂERS ‘M ' |
Diteetor H 1/) Proprietor |. .
(Sigrature &Stamp) (Signature & Stamp) J

L]

Witnesses 1: 1

LS

Mame: Kishor Kumar Gupta

H. No. 59, Lal Bagh, Gandhi Colony QUSHET. [LomBR S 7c $he

Lare No. 6 Muﬂ%qr,{up} BHAMP PRy CHHERS -
re

é_@,f"ﬂ' ~ PMUS-AEE FRHBGAT

(Signature)

Witnesses 2:

|
Name: Sunil Kurfiar M\ ""_;[‘
et
H. No. 58, Lal Bagh, Gandhi Colany oy B ‘
Lane No. 6, Muzaffarnagar, (UP) H-rdo lod, Hivan CUEI
Muiga H'v’ﬂaﬂ-‘r"

(Signature)

=2 tE ERe depomant fee charge: L,_,

& Gl T o wiich has

}celgenftédﬁ G G anplained ba- For ELIL]{AF:I SUPPLIERS
'l""'-:“ o

R e MIIZAFFARNAGAS H

Proprietar
)
: £leS
PRERNACL 4
- NOTARY iﬁ?%//
MUZAFFRNAGET
.9 MG 200
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TN, (08473100485 dt. 1.4.95
GSTIN No. : 0SAAACTO0285B1Z0
C.LN. : U21022DL1993PLC119328

PULP & PAPER LIMITED

Office & Works - 9" K.M. STONE, BHOPA ROAD, MUZAFFARNAGAR-251 001
@ :0131-2468383, 2468384, 2468385, 2468386 E-mail : accounts@tehripaper.com

TEHRI PULP & PAPER LIMITED
'9TH K.M Bhopa Road, Muzaffarnagar (Unit-1)
Fly Ash Dispatch Summery From April 2025 to Sep 2025
S.ne |Party Name Weightin Kg |Weight In MT
1|BULK ASH SUPPLIERS 9840380 9840.380
2|MALWA TRADING COMPANY 2824830 2824830
[ ? 12665210 12665.210
aTIE,
<10 %
9001 : 2000
Regd. Office - 216, AGARWAL PRESTIGE MALL PLOT NO. 02 ;-

COMMUNITY CENTRE RANI BAGH, PITAMPURA, NEW DELHI - 110034 g . _,(\_é.’



voice No Date Party Name GSTIN Weight inTaxable JIGST  ICGST |SGST |Other MNet Amt|Bulker No
JOTHAOODZEZ | 15/ Jund25 | MALWA ._.I..p_u___z_m COMPANY, ___._:.._h._u._._.__...,xzhn....___..__.m D8AAHHIMTETLIZR 33580 | 3358.00 |- 83.95] 8345 168.00) 3526, 00|PE23IM3BES
-OTH/000285 | 17/Jun/25|MALWA TRADING COMPANY,MUZAFFARNAGAR _|00AAHHJ1767L12ZR | 38870 | 3887 00 |- 67.18| 97 18| 194.00] 4081 00[HR58BET94
OTH/000286 | 17/Juni25|MALWA TRADING COMPANY MUZAFFARNAGAR _|08AAHHJ1767L17R | 34840 | 3484 00 |- 87.10) 87.10]174.00] 3658.00|PB11AU3851 |
OTH/D00287 | 17/Junv25[MALWA TRADING COMPANY MUZAFFARNAGAR _|09AAHHJ1767L1ZR| 48200 | 4820.00 |- 120.50] 120.50] 241,00/ 5061.00]PB11BU46E1
OTH/O00288 | 18/Aun/25|MALWA TRADING COMPANY.MUZAFFARNAGAR |09AAHHJ1767L17R| 31150 3115.00 |- f7.68| 77.88|156.00] 3271.00/PEB2IM3BRS
OTH/O00289 | 18/un/25|MALWA TRADING COMPANY MUZAFFARNAGAR  [DBAAHMJITETLIZR | 36770 | 3677.00 I- 91.93] 91.93| 184.00] 3861.00|FB11ALS487
OTHQOD290 | 19/ Jun/25|MALWA, TRADING COMPANY MUZAFFARNAGAR  |09AAHHJM76TLIZR| 35100 |3510.00 |- 87.75| 87.75|176.00] 3686.00/FB11ALS7E] |
OTH/000281 | 19/Juni25|MALWA TRADING COMPANY MUZAFFARNAGAR  |09AARHJ17ETLIZR | 20480 048.00 |- 76.20] 78.20|152.00| 3200.00]PE11AU38G63
OTHO00292 | 20/Juni25|MALWA TRADING COMPANY MUZAFFARNAGAR |09AAHH1767L17R 35620 | 3562.00 |- 89.05] B9.05] 178.00] 3740.00|PE11ALU38G1
OTHM000283 | 20/Junf25|MALWA TRADING COMPANY MUZAFFARMNAGAR  |QOAAHHI17E7LIZR L 33540 3354.00 [+ A3.85) 83.85| 168.00{ 3522 .00|PE11ALID4E1
OTH/OD0256 | 20/ Jun/25[MALWA TRADING COMPANY MUZAFFARNAGAR  [09AAHHJ17E7L1ZR| 32580 325800 |- 81.45| 81.45| 163.00] 3421 00|PB11ALSTE]
OTHIOD0267 | 20/Jun/25|MALWA, TRADING COMPANY, MUZAFFARNAGAR  |DEAAHHJITETLIZR 44570 |4457.00 |- 111.43] 111,431 223.00] 4680.00|HR56B3327
OTHD00298 | 21/Jund25 |MALWA TRADING COMPANY ?__CN}ﬂ_u}m?.p.m}m DEAAHHNITETLAZR | 33210 [35321.00 - B3.03| 83.03| 166.00] 3487 00|PE22M2885 |
OTHIO000299 | 21/Jun/25 MAL WA TRADING COMPANY MUZAFFARNAGAR  |0SAARHJ1767LIZR 33540 | 3354.00 |- 83.85| 83.85[168.00] 3522 00PB11AUD48] |
OTHO00200 | 21/ Junf25[MA _.._m.m._P .IN.PD_ZQ COMPANY JMUZAFFARNAGAR  |09AAHHJI1767L1ZR 32620 | 3262.00 (- B81.55] B1.55] 163.00]3425.00|PB11AUSTA1
OTH/O00301 | 21/AJun/25 | MALWA TRADING COMPANY MUZAFFARNAGAR  |09AAHHI17E67L1ZR 25330 [2533.00 |- 63.33) 63.33| 127.00| 2660.00|{PB11AU3BES
ITH/O00302 | 22/Jun/25 MALWA TRADING COMPANY MUZAFFARNAGAR  |09AAHHJ1TETLIZR | 33850 3389.00 |- B4.73| 84.73| 169.00]3558.00|PB11AL13861
JTHOD0303 | 22/Jun/25 | MALWA TRADING COMPANY MUZAFFARMNAGAR ﬁm}}_..._._u_._._w_mu:mm 34300 | 3430.00 |- 85.75) BS.75) 172 00) 3602.00|PB11AUSEET
JTHIOC0304 | 23/Juni25 MALWA TRADING COMPANY MUZAFFARNAGAR  |098AHH T6TLIZR 25110 13511.00 &87.78] 8778 176.00) 3687.00[PB1 145487 |
(e)) JTHOO0305 h._ﬁ.:.._|_.__ﬁm MALWA TRADING ﬁDEﬂ.}Z{.ECN}ﬁﬁ}mZ}Q}N 0SAAHH M TETLAZR 30100 {A010.00 |- F5.25| 75.25( 151.00f 3161.00 PE23Ma3B8ES
” ITHR00306 | Z2a/dun2s |MALWA TRADING DDEF.PZ{,_..___FH_p.ﬂﬂ.PmZ}Q}m aw.___.,.___..II.._.mw_mw._u.AN_A 32200 |3220.00 |- B0.50( B0.50 ._m._...nh_ 3381.00{FE11ALS7&1
JTH/O00307 | 24/ Jund28 [IMALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJI7E67LIZR | 33360 [3336.00 |- 83.40| 83.40[ 167.00] 3503.00]PB11AL3EE1
ITH/D00308 | 24/Junf28 | MALWA TRADING COMPANY MUZAFFARNAGAR  |08AAHHJ1767L1ZR 27500 { 2768.00 |- 69.23) 69.23) 138.00| 2907.00|PE11ALUSGE1
JTH0G0311 | 24/Junf25 MALWA TRADING COMPANY MUZAFFARNAGAR |09AAHHJITETLIZR | 30910 3091.00 |- 7728 77.28|155.00] 3246.00|PE23M3BES
ITHA00312 | 25/Jund25 MALWA TRADING COMPANY MUZAFFARNAGAR OQ9AAHHJ7ETLAZR | 33230 |3323.00 |- 83.08) B3.08| 166.00| 3489.00|PE23M3ERE
JTH/O00213 | 254Jun/Z5|MALWA TRADING COMPANY MUZAFFARNAGAR O8AAHHITVETLIZR | 35780 | 3578.00 |- 89.45] 89.45) 179.00| 3757 no|PE11AUS481
JTH/O00314 | 26/Jun/25|MALWA TRADING COMPANY MUZAFFARNAGAR  |09AAHHI1T6TLIZR 36290 | 3629.00 |- 90.73} 90.73|181.00] 3810.00]PE11ALUSTE]
ITH/DO0315 | 26/Jun/25 | MALWA TRADING COMPANY, MUZAFFARNAGAR  |09AAHHJITETLIZR 33470 | 3347.00 |- B3.68]| B3.68| 167.00] 3514.00/PB11AL3EE1
ITH/000317 | 26/Jury25|MALWA TRADING COMPANY MUZAFFARNAGAR  |09AAHHJ1767L1ZR | 30210 |3021.00 |- 75.53) 75.63]151.00] 3172.00{PE11AUDGE]
THA00318 | 26/Jun/25|MALWA TRADING COMPANY MUZAFFARNAGAR |00AAHHJ1TETLIZR 31150 | 3116.00 |- 77.88] 77.88| 156.00] 3271.00|PB11ALUS481
TH/OG0219 | 27/ Jun/25(MALWA TRADING COMPANY MUZAFFARNAGAR  |D3AAHHJ1757L1ZR | 32780 3278.00 |- 81.95] 81.95] 164.00| 3442 00|PB23M3885
THO00320 | 27/Jun/25|MALWA TRADING COMPANY MUZAFFARNAGAR  |D9AAHHII767L1ZR 27870 | 2787.00 |- 50.68| 69.68) 139.00| 2926.00/PB11ALURDE
TH/000321 | 27/Jun/25]MALWA TRADING COMPANY MUZAFFARNAGAR _ |00AAHHJT67LIZR | 32140 | 3214.00 |- B0.35| 80.35] 161.00| 3375.00| PB11AU3BE0
THIO00324 | 28/Juni25| MALWA TRADING COMPANY MUZAFFARNAGAR  |08AAHHJATETLIZR | 37180 | 3718.00 |- 82.85| 92.95[186.00] 3004.00|PB11ALS7ET |
TH/000325 | 2B/Jun'25|MALWA TRADING ﬂDEﬁbZ%.E:N}ﬂm}mZ}m}m U9AAHHJ1767L1ZR | 33480 | 334900 |- 83.73] 83.73) 167.00| 3516.00|FB11ALI9BE]
TH/DOO32E | 200Jun/25| MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJ1TETLIZR 31320 | 3132.00 78.30) 78.20) 157.00] 3285 00[PE11AUIMET
THOD0327 | 28/Jun/25|MALWA TRADING COMPANY MUZAFFARNAGAR |08AAHHJI176TLIZR | 34380 3438.00 |- 85.95| 85.95] 172.00| 3610.00|PB11AU3EG1
THMOOO0328 [ 29/Jun/25|MALWA TRADING COMPANY MUZAFFARMNAGAR  [08AAHHJITETLIZRE J0670 | 3067.00 (- TE.68| 78.88|153.00]32z0.00]P
TH000330 H1Julf25 | MALWA TRADING COMPANY MUZAFFARNAGAR  |09AAHHJ1TETLIZR JPT0 | ANTFT.00 |- 78.43| 79.43| 159.00] 3336.00
rH00G331 01/ Julf25 | WALV TRADING COMPANY MUZAFFARNAGAR QEAAHHITETLIZR 31500 | 31 30.08 |- f8.75| VB.75| 158.00| 3308.00 1AL
MHA000332 | 01/Jul25|MALWA TRADING COMPANY. MUZAFFARMAGAR  [09AAHHJITETLIZR | 287680 | 2876.00 |- 7180 71.90| 144.00] 3020.0 23 &
HIO0D333 | 01lJuli2s _._._____.pr_._._.___p TRADING DO{U}Z{ MUZAFFARMAGAR OSAAHHJITEYLIZR | 32370 | 3237 .00 |- 80.93| B0.23| 162.00{ 33845.00 114E3861
2 HI000334 | 02fJuliZs MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJT7E7LIZR | 28500 [2850.00 |- 71.25 71.25] 143.00] 2993.00 Usg
3 HID00335 | 02/Juli25|MALWA TRADING COVPANY MUZAFFARNAGAR  |09AAHHMTE7LIZR | 26350 | 2639.00 |- 65.98| 65.98| 132.00| 2771.00{p
[Q\

TEHRI PULF & PAPER LIMITED
8TH K.M Bhopa Road, Muzaffarnagar (Unit-)

Fly Ash Dispatch Detail From April 2025 to Sep 2025

™
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LOTH/G00335 | 0SAAHHJ1767L1ZR | 26860 | 268600 - 67.15] 67.15]134.00] 2820 00]PB11A U7
LOTH/000337 OSAAHHJ1787L1ZR | 28320 2837 00 |- 70.80|_70.80] 142,00| 2574.00[FB11A L5581
LOTH/G0338 09AAHHJ76TLAZR | 27050 2705.00 |- 5763, 67.63| 135.00] 2840.00|PB11AUISE]
LOTH/000339 OSAAHHJ1767L1ZR | 25530 | 2553.00 53.63] 63.83] 128 00| 2681.00|PBI11ALIG58 1
LOTH/0DD342 USAAHHJ1767L1ZR | 29250 | 3925.00 73.13] 73.13] 145.00] 3071.00|PB11ALST8 ] |
LOTH/OD0343 O9AAHHTTE7L1ZR | 35080 | 3508.00 |- 87.70/ &7.70( 175.00| 3683.00|PB11ALII6E
-OTH/000344 D9AAHHJITE7L1ZR | 30760 | 3076.00 76.90| 76.90] 154.00]3230.00|PBT1ALSTET
-OTH/D00345 09AAHHJ17671L1ZR | 33350 | 3335.00 6338/ 83.38| 167.00] 3502.00]PBT1ALEET |
LOTH/D00348 | MEANY MUZAFFARNAGAR O9AAHHJITE67L1ZR | 31890 | 3189.00 |- 79.73] 79.73|158.00| 3348.00 PB11AUSEBT |
-OTH/000348 %az_.ﬂm_z}_.ﬁm TRADING COMPANY, MUZAFFARNAGAR OSAAHHJITE7L1ZR | 33340 | 333400 |- —— | £3.35] 83.35] 167.00( 3501 00]PE11ALIa78]
OTHIOD0353 | 25/Jul25|MALWA TRADING COMPANY MUZAFFARNAGAR (O9AAHHJ1T671 1ZR | 20880 | 2999.00 - 74.98] 74.98] 150.00] 3149.00|PE11AUS4A]T
OTH/000354 | 25/Juli25MALWA TRADING COMPANY, MUZAFFARNAGAR OSAAHHJTETLIZR | 29320 | 293200 |- 73.30] 7330 147.00] 3079.00]PE11AU388
OTH/D00355 | 25/Julf25[MALWA TRADING COMPANY, MUZAFFARNAGAR DIAAHHJINTE7L1ZR | 24000 | 2400.00 |- £0.00] 60.00] 120.002520.00|PB23Mag85
UTHI000358 | 25/Jul/25[MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJ1767L1ZR | 36700 | 3670.00 |- 9175/ 91.75] 184.00] 385400 PE11AUSTE] |
OTH/000358 | _26/Juli25[MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHII767L1ZR | 31820 | 3182.00 |- 7855 79.55]159.00]3341.00|PB11ALS98]
OTH/000360 | -26/Juli256]MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHJI1767L1ZR | 33270 | 3327 00 |- 83.18] 83.18] 166.00] 3453.00|PB11AU3860
OTHI000361 | 27/Julizs MALWA TRADING COMPANY MUZAFFARNAGAR USAAHHIT67|1ZR | 34540 | 3454.00 |- 0635 86.35] 173.00] 3627.00]PE11ALSTE]
OTHI000362 | 27/JUli25 MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJ1767L 1ZR | 33080 | 3398.00 I 84.95! 84.95(170.00| 3568.00]PB11ALSBT
OTHDO0363 | 27/Julf25 | MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJ1767L.1ZR | 31300 |3130.00 |- 78.25] 78.25| 157.00] 3267.00|PB11ALS81
OTH/000364 | 27/Jull25MALWA TRADING COMPANY MUZAFFARNAGAR O9AAHHIT767L1ZR | 31630 3163 00 | 79.08| 79.08| 158.00] 3321.00| PB11ALIBES
2TH/OD0385 | 28/Juli25[MALWA TRADING COMPANY.MUZAFFARNAGAR 09AAHHJ1767L1ZR | 33300 (3330 00 |- 83.25| 83.25| 167.00|3497.00|PB11AUS7ET
2THI000366 | _28/Juli25 |MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHJ1767L1ZR | 34850 | 3485.00 |- 8713/ B87.13| 174.00] 3655 00)FB1 1AU3B61
OTH/000367 | 28/Jul/25 | MALWA TRADING noan}zﬁacmp_n;zzmm}ﬁ O8AAHHUT7E7L1ZR | 32070 | 3207.00 | 80.18] 80.18 16D.00] 3367 00|PE11ALID48 ]
2T H/000388 | 28/4uli25|MACWA TRADING COMPANY, MUZAFFARNAGAR DIAANHI1767L1ZR | 33470 |3347.00 |- 83.66] 83 68( 167.00] 3514.00|PB11ALSGST
JTH/000373 | 28/Jul25|MALWA TRADING COMPAMY MUZAFFARNAGAR 09AAHRJ1767L1ZR | 35350 | 3535 00 |- £8 38/ 88.38] 177.00| 3712.00|PB11AUG T8
ATHIO0D374 |  30/Juli25 [ MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHJ1767L1ZR | 29290 | 2929 0 |- 73.23] 73.23] 146.00] 3075.00|PE11AL3867
THI000375 | 30/Juli25|MALWA TRADING COMPANY MUZAFFARNAGAR 09AAHHJ1767L1ZR | 31220 |3122.00 |- 76.05] 78.05| 156.00] 3278.00|PB11ALIS45
JTH/000376 | 30/Juli25[MALWA TRADING COMPANY MUZAFFARNAGAR 0SAAHHII767L1ZR | 28310 | 2031 00 |- 7328] 73.28] 147.00] 3078.00 PE23M3885
THI000377 | 31/Juli25|MALWA TRADING COMPANY MUZAFFARNAGAR J9AAHH1767L1ZR | 35020 | 3502 o0 |- 87.55| 87.55] 175.00) 3677.00/FB11AUS 78]
JTHIDO0378 | 31/Juli25| MAL Wi TRADING COMPANY MUZAFFARNAGAR 09AAHHI1767L1ZR | 31080 | 3108.00 |- 17.70| 77.70 155.00| 3263.00/PB11ALUIEET
WH/O00379 | 01/Aug/25 MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHNTE/LIZR | 35510 | 3551.00 |- 58.78| 88.78| 178.00] 3729.00 PE11ALIO4BT
TH/B00380 | 01/Aug/5 MALWA TRADING COMPANY MUZAFFARNAGAR D9AAHHI 767L1ZR | 28520 | 285200 |- 66 30| 66.30] 133.00] 2785.00|PE23MM3ass
'TH/000381 ABING COMPANY MUZAFFARNAGAR 09AARHJITE7L1ZR | 33450 | 334500 |- 83.63] B3 B3| 167.00] 3512.00 PE11AUS781
TH/0D0 282 125 |MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHI1767L1ZR | 25560 | 295600 1 ¢3.90] 73.90] 148,00] 3104.00/PB11AUBE |
TH/000383 | 03/Aug/25 MALVA TRADING COMPANY MUZAFFARNAGAR O9AAHHJ17E7L1ZR | 29150 |2515.00 |- 72.88) 7288 146.00] 3061.00]PE11AUS48 |
TH/A00384 | 03/Aug/25 |MALWA TRADING COMPANY MUZAFFARNAGAR O9AAHHIITE7L1ZR | 26050 | 2609.00 |- 65.23] 65.23] 130.00] 2739.00|PE23M 3805
TH/000385 | D4/Aug/z5 | MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHJIZE7LIZR | 34710 [3471.00 |- G678 86.78] 174.00| 3545.00|HR5865073
TH/000385 | 05/Aug2s MALWA TRADING COMPANY MUZAFT ARNAGAR O9AAHHIZ67LIZR | 30040 | 3004.00 |- 75.10) 75.10| 150.00] 3154.00|PE23M 7087
TH/000387 | 06/ALGr25 [IMAL WA TRADING COMPANY MUZAFFARNAGAR OSAAHHI767L1ZR | 28810 | 2881.00 |- 72.03] 72.03) 144.00] 3025.00|PB11AUGEE
THODO38S | 0G/AuG2S|MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHJI767L1ZR | 26220 | 2622 00 |- 65.55] €5.55] 131.00] 2753.00|PE11ALIS481
THIO00390 | 07/Aug/2 NG COMPANY MUZAFFARNAGAR 09AAHHNT7ETLIZR | 26280 | 2628 00 |- 65.70] 65.70| 131.00/ 2755.00| PE23Ma 78S
THI000391 | 07/Aug/25 MALWA TRADING COMPANY MUZAFFARNAGAR O8AAHHJ1767L1ZR | 25380 | 2538 00 |- 63.45| 63.45 127,00] 2655.00|PB11AUS4s T
(H/000392 | OB/AUGIZ5 [ IMALWA TRADING COMPANY MUZAFFARNAGAR O9AAHHI1 767L1ZR | 30080 | 3008.00 |- 3.20) 75.20] 150.00( 3158.00|PB23
H/000393 | 10/Aug/25[MALWA TRADING COMPANY MUZAFFARNAGAR O9AAHHI7E7LIZR | 17720 | 1772 00 |- 44.30] 44.30] 88.00] 1861.00/p
11000394 | 12/Augi2s | MALWA TRADING COMPANY MUZAFFARNAGAR OSAAHHIT7E7L1ZR | 25560 | 2556 00 |- 63.90] 63.80/ 128.00] 7584.00 Us4
F i TOTAL 2824830 | 282483 7062 | 7062 [ 14128 | 236611 |
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TEHRI PULP & PAPER LIMITED 5 nm
9TH K.M Bhopa Read, Muzaffarnagar {Unit-l) .w w.
Fly Ash Dispatch Detail From April 2025 to Sep 2025 2 .Mwu
voice No Date Party Hame GSTIN Weight |Taxable {IGST |CGST |SGST |[Other [Net Amt |Bul 3 i o
in kg :
-OTH/OC0001 01/ ApH25|BULK ASH mcnnr_mxm_£c§m1}m2}mbw QAGQCPSES48R 12 26010 ) 2601.00 |- B5.02| B83.03]130.00] 2731.00/PE11A1L3853
Gd._am_un_um 01/Apri2s BULK ASH SUPPLIERS MUZAFFARNAGAR gwmﬂﬁ?mmu#mmuw_i 28800 | 2880.00 |- ¥2.00 72.00] 144.00] 3024.00|PB11AU9981
OTHO00003 | O01/4pr25 BULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPSBS54ER1Z] 289280 | 2928.00 |- T3E0| T3.20| 146.00 w_n__w.__._”_.m_,_um._,_}:mﬂm_._
LOTHAOD0004 | 024Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR |00GOCPSB548R17] 35660 | 356£.00 |- 80.15] BOAS[17B.00{ 3744 00|PR11ALIG4E]
OTH/OC000S5 | 02/Apri25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS8548R121 | 35260 | 3526.00 815 88.15| 176.00] 3702 00{PB11AUIBE0
OTH/DOD00E | O2fApn25 BULK ASH SUPPLIERS MUZAFFARNAGAR |09G0CPSES48R1Z S00F0 | 3007.00 |- f5.18| V5.18]| 150.00f 3157.00/PB11AL9981
OTH/O0G007 | 02/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPSBS48R1ZI | 29820 | 2082.00 |- 74.55| 74.55|148.00| 3131.00|PB11AU3863
OTHIQ00008 | 03/Apn25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GDCPSB54BR1Z1 | 37480 | 3748.00 |- 93.70) 93.70| 187.00] 3935.00/PB11AUSTE]
OTH/C00008 | 05/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR [08GOCPS8548R1Z1| 230100 | 3010.00 |- 75.25] 75.25/151.00 3161.00|PE11AUS4B]_
OTHI000010 | 04/Apn25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPSB548R171 | 33390 | 3339.00 |- 83.48| B3.48|167.00] 3506.00|PB11ALGSE1
OTH/000011 | D4/Aprf25|BULK ASH SUPFPLIERS. MUZAFFARNAGAR _|08GQCPS8548R12] | 35200 | 3520.00 BA.00| B&O0O0[176.00] 3896.00|PBE11AU3850
OTH/000012 | D4/Apri26|BULK ASH SUPPLIERS MUZAFFARNAGAR |0SGOCPSBS4BR1ZI | 31450 | 3145.00 |- _78.63] 78.63|157.00] 3302.00/FB11AUG981
OTH/000013 | 05/ApU25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |08GQCPS8548R1Z1 | 38560 | 3856.00 |- 86.40] 95.40]193.00] 4049.00]PB11AUSTA]
OTHI000014 | 05/Apri25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSB548R1Z1 | 31920 | 3192.00 |- 79.80] 79.80] 160.00] 3352.00|PB11AUI4E1
JTH00015 | 08/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|08GQCPSBS48R1Z1 | 30910 | 3091.00 |- 77.28| 77.28]155.00] 3246.00/PB11AU3863
JTH/O00016 | 08/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |0SGQCPSB546R1ZI | 30340 | 303400 |- 75.85| 75.85] 152.00] 31B6.00/PB11AU2E60
JTH/000021 | 08/Apr25|BULK ASH SUPPLIERS, MUZAFFARNAGAR _ |09GQCFPSB546R12) | 33410 | 3341.00 |- 83.53] 83.53] 167.00| 3508.00[PB11AUSS81
JTH/OO00Z6 | OB/Apr25|BULK ASH SUPPLIERS, MUZAFFARNAGAR _ |09GACPSB548R1Z1 | 36250 | 3625 00 |- 80.63] 90.53] 181.00] 3B05.00]PB11AU481
JTHO0DZ7 cmm____..n“._ﬁ.m BULK ASH mcnuﬂr_mww.___.___cmh_u_urﬂzmm_pﬂl cmm_ﬂnﬂwmumamm,_m, 36440 | 3644 00 |- 91.10) 91.10[ 182.00] 3525 00PE11AUSTE]
ITH/O00CZB |  08/Apri26[BULK ASH SUPPLIERS.MUZAFFARNAGAR  |0BGQGPSB548R 121 | 28090 | 2809.00 |- 70.23| 7023]140.00] 2949.00]PB11AU3863
E_u_un_nwm OWADH25|BULK ASH SUPPLIERS MUZAFFARMAGAR  |08GQCPSES4BR1ZI 37870 | 3797.00 |- 94.83| 54 53] 190.00| 35B7.00|FPB23T3681
JTHIO0CO41 | 08/Apr/25[BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GCQCPS8548R121 | 28410 | 2841.00 |- 71.03] 71.03]|142.00] 2983.00|PBT1AU3E60
THI000044 | 10fApr25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPS8548R121| 33450 | 3345.00 |- B3.63] 83.63] 167.00] 3512 00|PB11AUSTS1
ITHAO0005T 10 ApH25 | BULK ASH SUPPLIERS, MUZAFFARNAGAR [D8GQOCPS8548R1Z1 31660 3186.00 |- 7965 79.65| 150.00] 3345.00/PB11AL9481
ITH/O00068 | 11/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSBE4BRIZI | 32910 | 329100 |- B82.28| 82 28| 185.00| 3456.00/PB11AU9S781
ITHIO00058 | 11/Apr/25|BULK. ASH SUPPLIERS,MUZAFFARNAGAR |D9GQCPSB54BR1ZI | 34330 | 3423.00 |- 85.83| 85.83] 172.00] 3605.00/FB11AU3E60
'TH/000066 | 12/Apr/25|BULK ASH SUPPLIERS,MUZAFFARNAGAR _|09GQCPSES4BR17] | 27530 | 2753.00 |- 68.83| 68.83| 135.00] 2891.00/FB11AUSIB] |
ITHIG00071 | 12/Apri25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|08GQCPS8548R 121 | 30770 | 3077.00 |- 7883 76.93[154.00] 3231.00[FB11AU3853
'TH/000076 |  12/Aprf25|BULK ASH SUPPLIERS,MUZAFFARNAGAR |09GQCPSB8548R171 | 28780 | 2876.00 |- 71.95| 71.95] 144.00] 3022.00/PB11AU9TE1
THIO00077 | 13/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPSE546R1Z1 | 39480 | 3948.00 |- 88.70| 98.70] 197.00] 414500|PB11AUS481
TH/D00078 | 13/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSE548R1ZI | 27580 | 2758.00 |- 68.95 68.95] 138.00] 2896.00|PE23M3885
TH/O00088 | 14/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR _[0SGQCPSB548R1ZI | 33650 | 3365.00 |- 84.13) 84 13[ 168.00] 3533.00[PB11AU3EE3
m._.l__ccmumw 14Apr25|BULK ASH mcvvrummm,pacwm,ﬂﬂbmz_pm}m MGEACPSE548R 171 50870 5047.00 |- 127,180 127.18 254.00) 5341.00[HR5BB8591
THOMO11Y 18ApH25 1BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GOCPSR54RR1ZI 33180 | 331800 |- 82.05| 82 95| 166.00| 3484.00/PB11AUS4E1
TH/000116 | 18/Apri25 BULK ASH SUPPLIERS MUZAFFARNAGAR |09GGCPS854BR1Z1 | 43280 | 4328.00 |- 108.20| 108.20| 216.00] 4544.00|HR5BC0281
TH/000119 | 18/Apri25|BULK ASH SUPPLIERS,MUZAFFARNAGAR |09GQOCPSB548R 121 | 33480 | 3348.00 |- 83.70| B3.70| 167.00] 3515,00/FB11AUS7B1
TH/DOO1 20 18/Apr25 | BULK ASH mCﬂ_u._.._mxm.I:N.pﬂﬂb.zz.pmb.m CHGEOCPSES48R 12 26860 | 2686.00 |- G67.1%] 67.15) 134 00{ 2820.00[PB23aM3Rs 7
THIDD0121 THAPI25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSES48R1ZI 30420 | 3042 oo |- 78.05] F6.05)152.00] 3194.00/PB23M3 wf. %
rHG00122 20/ApH25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPSA548R1Z) 38630 [3952.00 |- 89.08[ 99.08| 198.00| 4161.00|HR58CH2 b
HO00123 | 200Apn25|BULK ASH SUPPLIERS MUZAFFARNAGAR |DO9GQCPSE548R1Z) | 49770 14927.00 |- 123.16] 123 18| 246.00] 5173.00|HR58B8685 &m m
[HI000124 | 20/Apn25 [BULK ASH SUPPLIERS MUZAFFARNAGAR |DBGQCPSBS4BR1ZI | 30360 | 3038.00 |- 75,95 7595( 152.00] 3190.00[PB11AUSHET & 7
HIO00125 | 21/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ |DSGQCPSB54BR1ZI | 29010 | 2501.00 |- 72.53] 72.53| 145.00]_3046.00|PB23M38BE . 4
HIODD126 | 21/ApH25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ [08GQCPSBS48R1ZI | 38160 | 3816.00 |- 95.40] 9540{191.00] 4007.00 xmmmmﬁﬁ_mﬁ\
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LOTH/000127 | 21/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _[0SGQCPSB548R1Z1 | 25740 | 2574.00 84.35| 64.35]129.00] 2703.00]PB11AUIEES
LOTH/CD0128 | 22/Apri25[BULK ASH SUPPLIERS MUZAFFARNAGAR _|0SGOCPSES48R1Z] | 32820 | 32872 00 82.05] E2.05] 154.00] 3446.00]|PB11AUT481
LOTH/0001298 | 22/Apri25|BULK ASH SUPPLIERS MUZAFEARNAGAR _[09G0CPS8548R1Z1 | 26900 | 2690.00 67.26| 67.25(135.00] 2825.00|PB23M3EE5 |
LOTH/000M30 | 22/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSEBA8R1Z] | 28400 | 284500 71.23] 71.23]142.00] 2951.00]PE23M38ES
LOTH/000131 | 23/Apri26| BULK ASH SUPPLIERS, MUZAFFARNAGAR 09GQCFS5B548R1Z1 | 55730 | 5573 .00 139.33) 139.33| 279.00] 5852.00|HR58B8591
_OTH/OD0132 | 23/Ap:/25|BULK ASH SUPPLIERS MUZAFFARNAGAR 08GOCPS8548R1Z1 | 31560 | 3156.00 78.90| 78.690| 158.00] 3314.00|PB11AU38E3
[OTH/000133 | 24/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |00GQCPS3548R1Z1 | 40420 | 404200 101.05] 101.05] 202.00] 4244.00]PB11ALG781
[OTH/D00134 | 24/Apr25|BULK ASH SUPPLIERS MUZAFFARNAGAR |0SGQCPSS54ER 121 | 34430 | 3443 00 86.08| E65.08|172.00] 3615.00|PBE11AU3EE1
[OTHIO00135 | 24/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ |0SGOCPSB548R1Z1 | 28380 | 2835.00 70.55| 70.95|142.00] 2980.00|FB11AU3481
OTHIO00138 | 25/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSB548R1ZI | 28350 | 2935.00 7338| 73.38)147.00] 3082 00|PBi11AUSTE1
LOTHI000138 | 25/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPSE54BR1Z1 | 32650 | 3265.00 81.63) B1.63] 163.00] 3428.00{PB23MIGE5
OTHIDO0140 | 26/4pn/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |0BGQUPS8548R1Z1 | 30200 | 302000 75.50] 75.50]151.00] 3171.00|PB23M3Bas
OTH00141 | 26(Api25 | BULK ASH SUPPLIERS MUZAFFARNAGAR |09CQOCPSB54BR1Z) | 28050 | 2905.00 72.63) 7263]145.00] 3050.00|PB11AU3ERS
OTHION0142 | 26/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |D9GQCPSAE548R1Z] | 30790 |3079.00 76.88| 75.98) 154.00] 3233.00{PB11AUS951
OTH/000143 | 27/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS854BR1Z1 | 30750 | 3075.00 76.88| 76.88| 154.00] 3229,00[PB11AUZ4E1 |
OTH/000144 | 28/Apri25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS8548R1Z) | 35320 | 3632.00 S0.80] 90.80) 182.00] 3814.00|PB11AU3EE0
OTH/O00147 | 2B/Aprf25|BULK ASH SUPPLIERS,MUZAFFARNAGAR |09GOCPSB548R1Z1 | 38850 | 3885.00 97.13| 97.13} 194.00| 4079.00/PB11ALSTET
OTH/OC0T48 | 28/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSESABRIZI | 31400 | 3140.00 7B.50| 78.50| 157.00] 3297.00|PB23M3685 |
OTH/D00143 | 28/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS854BR1Z) | 35900 | 3580 00 BS.75| B8.75)180.00] 3770.00]PB11AL3EE1
OTH/D00150 | 28/Api25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|089GUCPSB548R1Z1 | 35490 | 2548.00 88.73| 88.73|177.00] 3726.00|PR11AU3863 |
OTHIG00151 | 28/Aprf25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|08GOCPSES48R121 | 27330 | 2733.00 68.33| 6833137.00] 2870.00|PB11AUISE1
OTH/000152 |  30/Apr/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |09CQCPSB54BR121 | 28420 | 2842.00 71.05] 71.05|142.00] 2984.00|PB23M3B85
JTHI000153 | 01/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|0BGOCPS8548R12ZI | 34580 | 3456.00 _86.40| B6.40|173.00| 3629.00]FB11ALIAE]
DTHD00154 | 01/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSB548R1Z1] 37630 | 3763.00 84.08| 9408 188.00| 3951.00[PB11AUITET |
JTHO00155 | O/Mayf25|BULK ASH SUPPLIERS,MUZAFFARNAGAR |09GOCPSES4BR1ZI | 35210 | 3521 00 88.03] 88.03|176.00] 3697 00|PE11AU3850
JTHOD15E | 03/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSE548R1Z) | 26010 | 3601 00 80.03| 90.03] 180.00] 3761.00|PB11AU38E
JTH/DODTET | 03/May/25|BULK ASH SUFPLIERS, MUZAFFARNAGAR |09GQCPSE548R 121 | 36620 | 3662.00 91.55| 81.55/183.00] 3B46.00/PE11AUS78T |
JTH/D00158 | D3/May/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR 0SGOCPSR548R1ZI | 35060 | 3506.00 67.68| 87.55|175.00] 3681.00/PB11AUS4B1
JTH/000159 | 04/May/26|BULK ASH SUPPLIERS,MUZAFFARNAGAR _|09GQCPSB548R1Z) | 35700 | 3570.00 88.25| 89.25|179.00| 3749.00|FB11AUZ850 |
ITH/O0D160 | 04/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GQCPSBS48R1ZI | 30190 | 3018.00 75.48| 75.48]151.00] 3170.00|PB11ALIS98]
JTH/00D161 | 04/Wawi25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSE548R1ZI | 31240 | 3124.00 _78.10] 78.10{156.00] 3280.00|PE11AU3EE3.
JTH/C00162 | 05/Mvay/25[BULK ASH SUPPLICRS MUZAFFARNAGAR _|09GQCPSES4BR1Z] | 47680 | 479500 115.90) 119.90| 240.00] 5036.00]HR58B9524
ITH/000163 | 06/May/25BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSE548R1Z| 25700 | 2570.00 B4.25) 64.25/129.00] 2695.00/PB23M3685
ITHAO00164 | 06/May/25 BULK ASH SUPPLIERS MUZAFFARNAGAR |DIGQCPS854BRIZI | 33220 | 3322.00 83.05| B3 05| 166.00) 3488.00|PB11AUI5E
ITH/OD0165 | 06/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ |0BGQCPSE548R1ZI | 38580 | 3855.00 95.4B| 96.48| 193.00] 4052.00|PB11AUS4E1
THIOOOEE | 07/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |0BGOCPSE548R1Z1 | 31600 | 3160.00 79.00| 79.00] 158.00] 3318.00/PB11AU38R1
THI000167 | 07/May/25BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQOCPSBS48R1ZI | 49180 | 4918.00 122.85| 122 95) 246.00| 5164.00{PB11BU3485
THIO00168 | 07/May/26]BULK ASH SUPPLIERS,MUZAFFARNAGAR _|09GQCPS85£8R1Z1 | 50180 | 5018 00 125.45| 125.45| 251.00] 5268.00|HR5859524 |
THI000168 | D8/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GQCPS854BR1ZI | 32890 | 3269.00 81.73] 81.73)163.00] 3432.00]PB11AU3853
THICODA70 | 08/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GQCPSES48R1ZI | 33320 | 3332.00 B3.30] 83.30)167.00| 3495.00]PE11AUS981
TH/000173 | D8/May/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR _|08GOCPS8548R1ZI | 39060 | 380600 §7.65| 97.65]195.00] 4101.00 PB13BN3581
THO00174 | 08/May/25[BULK ASH SUPPLIERS MUZAFFARNAGAR |[09GQCPS854BR1Z1 | 35230 | 3523.00 86.08| 86.08] 176.00| 3599.00
TH/O00175 | 09/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |08GOCPSB548R1Z) | 27530 | 2753.00 68.83| GB8.63]138.00] 2891.00
TH/ODC17E | 09/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |09GOCPSBS48R1ZI | 33830 | 3363.00 B84.58) B4.58) 160.00] 3552 00
THI000177 | 09/May/25]|BULK ASH SUPPLIERS MUZAFEARNAGAR 09GQCPS8548R1Z1 | 32530 | 3253.00 81.33| 81.33)163.00] 3416.00
TH/D00178 %EEE BULK ASH SUPPLIERS MUZAFFARNAGAR 09GOCPSA54BR1ZI | 37100 [3710.00 92.75| 9275 186.00] 3896.00]
rH/000179 | 10/May#25|BULK ASH SUPPLIERS,MUZAFFARNAGAR _|09GQCPSE548R1Z] | 38800 3880.00 87.00] 97.00] 164.00] 4074.00
[HIC00180 | 10/May/26|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQOCPSES4BRIZI| 47580 | 4798 00 119.85/ 119.95[ 240.00] 5038.00
THIO0O0TEY | 10/May/25]BULK ASH SUPPLIERS MUZAFFARNAGAR  [09GQCPSE546R1Z1| 42390 |4235.00 105.98] 105.98[ 212.00] 4451.00 nm_H._EmE _
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LOTH/0D0 182 T1iMay/25|BULK ASH m_r__un__._mmm____.__cm_m_ﬂ__mbmzhmbm D9GLCPS854BR1Z] 27140 [2714.00 |- 67 85| 67.85)136.00] 2850.00 PE11AUD98
-OTH/D00183 | 11/May/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR 08GOCPS8548R171 | 30020 | 2002.00 |- 7505 75.05/150.00] 3152.00 PEZIM3IGES
-OTH/IOG0184 11/May/25|BULK ASH SUBPI _mmm_gcﬁpﬂﬂ}m}n}ﬂ%n DIGQCPSE54ER1ZI 32850 | 328500 |- 82.13] 8213 164.00] 344900 PB11AU3B6] |
-OTH/GD0185 | 11/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR 08GQCP58548R 17| 32430 | 3243.00 |- 81.08] B1.08/162.00] 3405.00 HRSB8CEEE 1
-OTH/DO0 185 | _12iAayi25 | BULK ASH mc_u_ur_ﬂ_ﬂm_?___c.w}_u_uﬁmzbmbx COGOCPRAS4ER1 7] 38340 |3834.00 |- 9585| 55.85/192.00] 402500 FE11AUS781
OTH/B00187 | 12/Mayw25|BULK ASH SUPPLIERS MUZAFFARNAGAR D8GACPSEs4ER1 7] 27640 | 2764.00 |- 63.10/ 69.10]138.00] 250200 PE23M3B85
LOTH/00G190 13iMay/25 | BULK ASH SUPPLIERS.MUZAFFARNAGAR U9GQCPEBS4ER1ZI | 47150 [4215.00 |- 105.38) 105.38| 211.00] 4426.00|PB1 IBM7841
LTH/O00191 | 13/May/25|BULK ASH 5U PPLIERS MUZAFFARNAGAR 08GQCPSE548R1ZI| 31890 | 3189.00 |- 7873 79.73/150.00] 334800 PE23MaGES |
OTHC00192 13/MMay/25|BULK ASH SUPELIERS MUZAFFARNAGAR 09GACPS354ER 121 30750 | 3075.00 |- 7TE.8B) TE.BA 154.00] 3z29.00]/PE1 1ALI3863 |
OTHD00153 | 14/May/25/BLILK ASH SUPPLIERS MUZAFFARNAGAR DEGLACPSE54ER 12 36010 | 3601.00 |- 90.03| 90.03/180.00] 278100 PE11AU3EE0
CTH000194 | 14/May/258|BULK ASH SUPPLIERS.MUZAFFARNAGAR 08GQCPS8548R 121 | 28420 | 2947 00 |- 73.55| 7355(147.00] 3089.00 PBE11ALSSE
OTHMOOG{95 14iMay/25 |BLLK ASH SUPPLIERS MUZAFFARNAGAR 03GACPSES48R 12 32360 | 3256.00 |- £1.40) 81.40{183.00] 241900 PE11AL3EE1
OTH/000196 | 15/May/25|BULK ASH SUPFLIERS MUZAFFARNAGAR 09GOCPE8548R12) 33010 | 3301.00 |- £2.53) 82.53]165.00] 3466.00 PBE11AL9481
UTHIDO01S7 | 15/May/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR 08GQCPSB548R1Z1 | 29870 | 2987.00 |- 74.68] 7468{149.00] 3136.00 FB23M3i8as
CTH/OD0198 15/May/36 BULK ASH SUPPLIERS MUZAFFARNAGAR D9GQOCPSAS48R1ZI| 32880 3208.00 |- " | 80.20] 80.20[150.00 3368.00/PB11AU9ISE]
‘OTHM0019S | 16M1ay/25 BULK ASH SUPPLIERS MUZAFFARNAGAR D8GACFSA548R1 7 33140 | 334400 |- 82.85| B2.85|166.00] 3480.00 PB11AU3863 |
OTH/D00200 16/May/25|BIULK ASH SUPPLIERS MUZAFFARNAGAR 08CLCPS8548R1Z 31780 [ 3178.00 |- T8.45] 7945 159 00, 3337.00/PB11AUSTE1
JTHM00201 | 17/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR O9GOCPSEE4ER1Z 38130 |3813.00 |- 95.33| 95.33/191.00] 4004.00 PB13BM7884
ITH/OO0202 17iMay/25 |BULK, ASH SUPPLIERS, MUZAFFARNAGAR 08GQCPSE548R1ZI | 31620 | 2162.00 |- 79.05] 79.05|158.00] 3320.00 PB23MIGES
2THMAC0203 17/Mayi25|BULK ASH SUPPLIERS MUZAFFARNAGAR  |D9GQCPSES48R1Z 28050 | 2805.00 |- 70.13] 70.13|140.00] 2845.00 FB11AUS9E1
ITHI00204 | 18May25|BULK ASH m_:_vn:_w_ﬂm.gcwh_u_u}_mz_pm.pm 08CQCPS8548R171 | 37650 3765.00 |- 54.13| 94 13[188.00] 395300 PE11AL3851
ITHO00205 18iMay/28 [BULK ASH SUPPLIERS, MUZAFFARNAGAR USGLCPS8546R121 | 27750 [2775.00 |- 62.38| 69.38)135.00] 2914.00 PB23M3885 |-
JTHAM00206 | 18/Mayw/25|BULK ASH SUPPLIERS MUZAFFARNAGAR D8GQCFSE548R1ZI | 31470 3147.00 |- 78.68| 78.68(157.00] 330400 PE11AUSTE1
ITHDO0207 19Maw25 [BULK ASH SUPPLIERS,MUZAFF ARNAGAR D9GOCPSE54BR171 31250 | 3125.00 |- 78.13| 78.13[156.00] 328100 PE11AUS9E]
ITH/0DO208 18/May/25|BULK ASH SUPP| __nxm__..____.._Nb__um}IZ}Oh,.: 09GOCFSE548R 12 32490 | 3245.00 |- 81.23] 81.23[152.00] 341100 PE23M3585
JTHI000211 | 20/May/25|BULK ASH SUPPLIERS, MUZAFF ARNAGAR 03GQCPS8548R 171 50310 | 5031.00 |- 125.78) 125.78] 252.00] 528300 PB23M1Ta5
ITHIO00212 | 200May/25|BULK ASH SUPPLIERS MUZAEFARNAGAR D9GQCPSA548R1Z1 | 46070 | £607.00 |- 115.18/ 115.18/ 230.00] 4837.00 PE23M0285 |
ITHI000213 | 21/Mayw25|BULK ASH SUPPLIERS, MUZAFFARNAGAR 0SGOCPSB54BR1ZI| 49280 44926.00 |- 123.15)123.15) 246.00] 517200 PE2IM9781
ITHID002 14 | 22/May/25|BULK ASH SUBP| _mmm_ZCN.p_uﬁ}IZb_m}hl 09GACPSAG4ER1Z| 41600 | 4160.00 |- 104.00] 104.00] 208.00] 4368 00 _um._._m_..__wﬁh
ITHIOD0215 | 22/May/256|BULK ASH SUPPLIERS MUZAFFARNAGAR D3GOCPSE548R17 {31030 | 3103.00 |- I7.098] 77.58] 155.00 | 3258.00PB23M38ss
ITH/000218 | 22/May/25[BULK ASH SUPFLIERS MUZAFFARNAGAR Dmmﬂﬂ_ummmhmmu.m_ . 40110 | 4011.00 |- 100 28] 100.28] 201.00] 4212.00 |HR58B5073
TH/000218 | 23May/25]BULK ASH SUPPLIERS.MUZAFEARNAGAR 09GQCPSB54ERIZI| 37290 3728.00 |- 83.23] 9323]186.00] 397500 PE23MI285
JHO00220 | 23/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR D9GACPSE548R 12| 45660 | 4566.00 |- 114.15) 114.15| 228.00] 479400 PB23M1785 |
THADD0E21 | 24/Mayf25|BULK ASH SUPEL IERS.MUZAFFARNAGAR 09GACPSE548R1IZI | 41870 |4167.00 |- 104.68| 104.68]209.00] 439600 HR58C0281 |
TH/00222 | 24iMay/25]BULK ASH SUPPLIERS MUZAFFARNAGAR 09GOCPSRE4ER1Z] 38130 | 3813.00 |- 95.33] 85.33[151.00] 4004.00 n_m.:_.n.CmmEi
THAO00223 | 24/May/25|BULK ASH SUPPLIERS MUZAFFARMAGAR DIGQACPSRS4ER1ZI | 35380 | 3536.00 |- 88.40| 85.40)177.00] 371300 PE11AUS481
THAD0224 24/May/251BLILK ASH SUPPLIERS MUZAFFARNAGAR D9GOCPSE548R1 2| 28670 {2867.00 |- 7168| 71.68)143.00] 3010.00 PH23M3GBS5
TH/000225 | 25/Mayi25|BULK ASH SUPELIE RE.MUZAFFARNAGAR 09GACPSH548RIZI| 43770 |43 77.00 |- 108.43] 109.43] 219.00] 45965.00 UP33M1785
TH/O00228 | 35May/25|B0LK ASH SUPPLIERS, MUZAFFARNAGAR 08CQCPSAS48R 12 31810 | 3181.00 |- 79.53] 79.53| 159.00 3340.00|PE23M3R8E
THAD0227 | 26/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR DIGQCPSB548R1Z1 | 40000 [ 4020.00 |- 102.25] 102 35/ 205.00] 4295.00 HRSEBEES5
TH/000228 | 26/May/25|BULK ASH SUPPLIERS. MUZAFFARNAGAR LSGACFSA548R 17| 39750 | 3875.00 |- 99.38| 99.33/199.00] 4174.00 HRE8E8536
H/000229 | 26/Mayi25|BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPSB548R1ZI| 31270 3127.00 |- 78.18| 78.18[155.00] 3283.00 PE11AUS481
H/000232 | 27/May/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR O0SGOCPSES48R1ZI | 48470 |4847.00 |- 121.18)121.18{ 242 .00 2088.00
THICD0233 ) 27/Mayi25|8ULK ASH SUPFLIERS, MUZAFFARNAGAR 09GACPSE548R171 | 41810 4161.00 |- 104.03] 104.03] 208.00] 436900
H000234 | 28/May25|BULK ASH SUPPLIERS MUZAFFARNAGAR U8GOCPSE548R 17) 31780 | 3178.00 |- 79.45) 79.45!159.00] 3337.00
HIO00235 | 28/May/25|BULK ASH SUFPLIERS, MUZAFFARNAGAR 09GQCPSA548R1Z1 | 31610 | 3161.00 |- 78.03) 79.031158.00] 3319.00
H/D00236 28/May/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPSA548R 12| 31820 | 3182.00 |- 78.55| 79.55(158.00] 3341.00
Hion0237 29/May/25 |BULK ASH SUPPLIERS,MUZAFFARNAGAR USGQCPSA548R1Z1 | 42710 [4271.00 |- 106.78) 106.78] 214.00] 4485 0
H/000238 | 29/May/25|BULK ASH SUPPL L RS MUZAFFARNAGAR [08GQCPSas48R 17 3296071329600 - | 82.40| 8240 165.00] 3461.00
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OTH/000233 BULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPSE54BR1ZI | 43560 | 4356.00 108.90] 108.90[ 218.00] 4574.00]HR5688794 |
OTH/000240 5|BULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPS8548R1Z1| 41570 | 4157.00 103.93] 103.93| 208.00] 4365.00|PE23T 2881
OTH/000243 BULK ASH SUPPLIERS MUZAFFARNAGAR  |08GQCPSB548R1ZI | 42300 4280,00 107.00[ 107.00 214.00] 4494 00|PBZ3T 2681
OTHI000244 BULK ASH SUPPLIERS.MUZAFFARNAGAR |[D9GQCPSAS4ER1Z] | 36280 | 3528.00 |- 80.70] 90.70| 181.00] 3809.00]PB11AUIEE1
OTHI/000245 BULK ASH SUPPLIERS, MUZAFFARNAGAR  [08GQCPSA54E6R1Z1 | 38180 | 381800 |- 85.45] 95.45]181.00| 400%.00/PB11BU4681 |
OTH000246 BULK ASH SUPPLIERS, MUZAFFARNAGAR _ [09GOCPSE548R1ZI | 43710 |4371.00 109.28] 105.28/ 219.00] 4580.00/PE11BU3485 |
OTH/D00247 BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSES4BRIZ] | 48350 | 4835.00 120.88| 120 88| 242.00] 5077.00|PB23M0285 |
OTH/000248 3| BULK ASH SUPFLIERS,MUZAFFARNAGAR [09GOCPSERARRZ 28510 [ 2851.00 71.28) 71.28|143.00] 2994.00|PE11ALUS4E1
OTHIO00250 BULK ASH SUPPLIERS MUZAFFARNAGAR |[095GQCPS8548R121 | 51880 | 5188.00 129.70| 129.70| 260.00] 5447.00|HR58C9285
OTH/C00251 BULK ASH SUPFLIERS, MUZAFFARNAGAR |DEGOCPSE54BR1ZI | 38540 | 3854.00 96.35| 96.35| 193.00] 4047 00|HRS58B853A
JTH/000252 BULK ASH SUPPLIERS MUZAFFARNAGAR _[00GOCPSE548R1ZI | 29480 | 2948.00 73.70] 73.70] 147.00] 3095.00[PB11AU3EET
OTH/D00253 BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSB548R121 | 31970 | 3197.00 79.93| 79.83| 160.00] 3357.00|PE23M3BES
ITH/AD0254 BULK ASH SUPPLIERS MUZAFFARNAGAR _[08GQCFS8548R1Z) | 28500 | 2850.00 71.25| 71.25|143.00] 2993.00|PB11AUSTE1
JTH/000255 BULK ASH SUPPLIERS MUZAFFARNAGAR _|[09GQCPS854BR1ZI| 32050 | 3205.00 80.13] 80.13| 160.00] 3365.00|PB23Masas
JTH/000258 BULK ASH SUPPLIERS MUZAFFARNAGAR _ |09GRCPS8548R1Z1 | 32220 | 3222.00 B0.55| B0.55]161.00] 3383.00|PB11ALUS4E1
JTH/000259 S{BULK ASH SUPPLIERS MUZAFFARNAGAR _|05GOCPSB548R1ZI | 53720 | 5372.00 134.30] 134.30| 269.00] 5641 00/HR58CH285
JTH/O00260 BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSE548R1ZI | 30600 | 3060.00 76.50] 76.50|153.00] 3213.00[PE11AU3861
ITH/C00261 518ULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSES4BR17Z] | 32800 | 328000 82.00] 82.00| 164.00] 3444 00|PB23M38485
JTH/000262 5| BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSA548R1Z1 | 31700 3170.00 79.25| 79.25|159.00| 3329.00|PB23M38a5 |
3TH/000263 BULK ASH SUPPLIERS MUZAFFARNAGAR _|[09GQCPSE546R1Z1 | 32350 | 3235.00 80.88| 80.88|162.00| 3387 00|PB11AUSTE]
ITH/D00264 BULK ASH SUPPLIERS,MUZAFFARNAGAR _ |09GQCPS8548R121| 32510 | 3251.00 B1.28| 81.28]163.00] 3414.00|PB11AUSSE]
ITH/000265 BULK ASH SUPPLIERS MUZAFFARNAGAR  |08GQCPS8548R1Z1| 36080 | 3606.00 80.15] 90.15| 180.00] 3786.00|PB11ALUG481
)THI000268 BULK ASH SUPPLIERS, MUZAFFARNAGAR |09GQCPSB548R1Z1| 33180 | 3318.00 82.98| 82.58) 156.00| 3485.00[PB11AU3861
JTH/COD245 BULK ASH SUPPLIERS MUZAFFARNAGAR |0SGQCPSA548R1ZI | 43080 | 4309.00 107.73/107.73| 215.00] 4524.00|HR5883327
)TH/000270 5|BULK ASH SUPPLIERS MUZAFFARNAGAR _|DSGQCPSB548R1Z1 | 33670 | 5367.00 84.18| 84.18] 168.00] 3535.00|PB11AUI781
ITHI00027 1 5|BULK ASH SUPPLIERS, MUZAFFARNAGAR |08GQCPS8548R1ZI | 31680 | 2168.00 78.20| 79.20|158.00] 3326.00/FPBZ3M3885
JTH/000272 5|BULK ASH SUPPLIERS, MUZAFFARNAGAR _|09GQCPSE54BR1Z] | 30470 | 3047.00 76.18| 76.18| 152.00] 3199.00[FB11AU9931
ITH/D00273 BULK ASH SUPPLIERS MUZAFFARNAGAR _[08GQCPSBE48R1Z1 | 31960 | 3196.00 79.90) 76.90/160.00] 3356.00/PB11ALS4E]
ITH/000274 BULK ASH SUPPLIERS, MUZAFFARNAGAR _ [09GOCPSB548R1Z] | 48160 | 4816.00 120.40) 120.40| 241.00] 5057 00|HR58B2635
ITH/000275 BULK ASH SUPPLIERS MUZAFFARNAGAR _[08GQCPSA548R1Z1| 47250 | 4725.00 118.13] 118.13/ 236.00] 4961,00[HR5883327 |
ATH/000276 | BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPS8548R1Z1 | 30250 | 3025.00 7563 75.63]151.00] 3176.00|FB11AU3AGS
"TH/000277 BULK ASH SUPPLIERS, MUZAFFARNAGAR _|09GQCPS8548R1Z1 | 30870 | 3087.00 77.18] 77.18]154.00] 3241.00|FE23M3885
'TH/TD0278 BULK ASH SUPPLIERS MUZAFFARNAGAR |0SGOCPS8S48R1ZI| 42700 | 4270.00 106.75| 106.75] 214.00] 4484.00|PB11BU3485
TH/000278 BULK ASH SUPPLIERS MUZAFFARNAGAR _ |03GQCPSE548R1Z) | 42520 | 4252.00 |- 106.30] 106,30/ 213.00] 4465 00|HR58B3327
TH/000280 BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPS854BR1Z1 | 38800 | 3880.00 97.00] 97.00]194.00] 4074.00|HR58B3327
THI000251 BULK ASH SUPPLIERS MUZAFFARNAGAR |D9GQCPSA548R1Z] | 40240 | 4024.00 100.60/ 100.60 201.00[ 4225.00|HR5EEG 158
TH/0C0283 BULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPSE8548R1Z1 | 46680 | 4568.00 116.70| 115.70] 233.00] 4901.00|HRSBCIZEE |
TH/000325 BULK ASH SUPPLIERS MUZAFFARNAGAR _|06GQCPSB54BR1ZI | 21170 | 2117.00 52.83| 52.63|106.00] 2223.00|FB11AU3863
TH/000397 BULK ASH SUPPLIERS MUZAFFARNAGAR |D9GQCPSH54BR1Z] | 26500 | 2650.00 66.25| 66.25/133.00] 2783.00]PE11AUS881 |
TH/000398 | 1 BULK ASH SUPPLIERS,MUZAFFARNAGAR |09GQCPSB548R121 | 25250 | 2525.00 63.13] 63.13/126.00] 2651.00|PB11AU3EG0
TH/000399 BULK ASH SUPPLIERS MUZAFFARNAGAR _ |08GQCPSB548R1ZI | 28660 | 2966.00 74.15] 74.15]148.00] 3114.00|PB11ALU38G1
TH/000400 BULK ASH SUPPLIERS MUZAFFARNAGAR _|D9GQCPSES4BR1Z] | 22940 | 2294.00 57.35| 57.35|115.00] 2408.00 PE11AU9GST
TH/00D401 BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCFSB54BR1Z] | 30330 | 3033.00 75.83| 75.83]152.00] 3185.00

THI00D402 | 1 BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPS8548R1Z1 | 34110 | 3411.00 85.28| 8528]/171.00] 3582.00

TH/000403 | 1 SULK ASH SUPPLIERS MUZAFFARNAGAR [09GQCPS8548R1ZI | 35200 | 352000 88.00| 88.00| 176.00] 3696.00

rH/000404 BULK ASH SUPPLIERS MUZAFFARNAGAR _|08GQCPS8548R 121 | 35300 | 3530.00 88.25| BA.25|177.00] 3707.00

[H/000405 BULK ASH SUPPLIERS MUZAFFARNAGAR _|0BGQCPSBS4BR1ZI | 33590 | 3359.00 83 98] 8398]168.00] 3527.00

(H/000406 | 20/Aug/25|BULK ASH SUPPLIERS MUZAFFARNAGAR |08GQCPS8548R121| 30200 | 202000 75.50 75.50[151.00] 3171.G0

"HI000407 BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSS548R 121 | 35610 | 3561.00 £3.03] 89.03]178.00] 3739.00




125

ILOTHI000408 | 22/AugBE]BULK ASH SUPPLIERS MUZAFFARNAGAR |09GOCPS8548R1ZI| 31270 Emwnﬁu 78.18] 78.18]156.0
iLOTHIO00409 | 22/Aua/25|BULK ASH SUPPLIERS. MUZAFFARNAGAR 99CGQACPSE54BR1Z1 | 32600 | 3260.00 ] E_i 81.50
LOTH/O00410 | 257Augia5 |BULK ASH SUPPLIERS MUZAFFARNAGAR 09CQCPSE548R1ZI | 31760 | 3176.00 - | 79.40] 75.40| 159 05 3335.00[P
LOTHI000411 | 24/Augi25]BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPS8548R1ZI | 24380 | 2438.00 - | 8095] 6055 2560.00]P
LOTH/000412 | 53/Augia5]BULK ASH SUPPLIERE MUZAFFARNAGAR _|09G0CPS8548R121 | 35410 3541.00 |- i 177.00] 3718.00]p
LOTH/000413 | 24/Aug25(BULK ASH SUPPLIERS MUZAFFARNAGAR 03GQCPSE548R1ZI | 3358 3358.00 |- 168.00| 352600
LOTH/00D415 | 25/Aug/251BULK ASH SUPPLIERS MUZAFFARNAGAR DISQCPS8548R1Z1 | 39300 | 3930.00 |-
. SUPPLIERS MUZAFEARNAGAR 08GQCPS8548R 121 | 30620 3562.00 |-
SUPPLIERS, MUZAFFARNAGAR 08GOCPSES48R12] | adag 2949.00 |- ;
27ifug/25 [BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPSE548R121 | 40730 [4073.00 4277.00|HRS888685
271Augi25|BULK ASH SUPP] IERS MUZAFFARNAGAR 09GQACPSE54ER12) 3661.00 3844.00|HRSECH487
OTHI000421 | 27/Aug/25|BULK ASH SUPPLIERS, MUZAFFARNAGAR 09GACPSA548R1Z] 3721.00 |- 3907.00/|HR58C 1587
QOTHO00422 | 38/Aug/25/B0L K ASH mcuap_mmm_zcmbnﬁmzbmﬁ 05GQCPS8548R121 | 46200 | 4620.00 4851.00[PB23M7081
OTHO00423 | 28/Auar2s|BULK ASH SUPPLIERS, MUZAFFARNAGAR 09GQCPSB548R1Z] | 43010 | 4301 00 I- 107.53] 107531 215 00| 451800 PB23M9285
OTH/000424 | 28/A00/25|BULK ASH SUPPLIERS, MUZAF FARNAGAR D9GQCPSB548R1ZI | 34220 3422 001 _| B5.55] 85:55]171.00 3593.00[PE11AUS481
OTH000425 | 30/Augiz5]BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPSB548R1ZI | 32680 | 3268.00 1. 81.70| 81.70]163.00] 3431 b5 PB11AUS481
OTHI000426 | "30/Augi25|BULK ASH SUPPLIERS MUZAEF ARNAGAR 09GQCPS8548R1Z1 | 47920 479200 )- [119.80/719.60] 240.05 5032 00|PB23MB265
STH/000427 | 30/Aug/25|BULK ASH SUPPLIERS MUZAFFARNAGAR O8GACPSE548R1Z1 | 30560 | 3056.00 1- 7540/ 76.40 153.00] 3208.00 PB11AUS787
OTH/000428 25|BULK ASH SUPPLIERS MUZAFFARNAGAR 0SGOCPS8548R121| 32830 3283.00 |- 82.08] 82.08]164.00] 3447 ap PE11ALgg8]
OTH/00D429 | 30/Aug/25]BULK ASH SUPPLIERS MUZAFF ARNAGAR 08GQCPSE548R 121 | 30830 | 3093 00 1. 77.33| 77.33]156.00] 324800 PB1iAUSEET
ITHI000430 | 31/Aug/25]BLLK ASH SUPPLIERS MUZAFF ARNAGAR O09GQCPS8548R1ZI | 34750 |3475.00 - | 86.88] 66.65 174 00 3645.00/PB11AU3B5]
31/Aug/25|BULK ASH SURPLIERS MUZAFFARNAGAR |09GQCPS8548R13] 27010 [2701.00 |- | 57.53] 67.53 135.00] 2836.00]PB11ALG4g]
SUPPLIERS MUZAFEARNAGAR 08GQCPSE548R12( | 30940 | 3093 00 - T7.33| 77.33| 155.00] 3248 00 PB11ALS581
SUPPLIERS MUZAFEARNAGAR 09GQCPSE548R1ZI | 37300 [ 3730.00 |- 83.25] 9325/ 187.00 3917.00/PB23M7081
ITH/DO043< SUPPLIERS MUZAEFARNAGAR 09GQCPS8548R1zZI | 38090 [ 3808 00 - 93.23] 95.23(190.00/ 398800 PE23M3285
TH/O00437 ] H SUPPLIERS MUZAFFARNAGAR DIGQCPS8548R1ZI | 20810 [ 2981 00 |- 74.53| 74.53|145.00] 3130.00 PB11ALI9EE 1
ITH/D0043¢ SUPPLIERS MUZAFFARNAGAR OSGUCPS8548R1Z1 | 30420 | 3042 o9 1 76.05| 76.05|152.00] 3194.00 PB11ALU3861
ITH/000437 SUPPLIERS MUZAFFARNAGAR 0SCQCPS8548R1ZI | 34500 | 3450.00 - 86.25) 86.25(173.00] 3623 oo PB11AUS481
ITH/000439 '23|BULK ASH SUPPLIERS, MUZAFFARNAGAR O9GQCPSE54BR1ZI | 38290 | 3829 0p 1. 93.73] 95.73/191.00] 400,00 HR38AG3481 |
'THI000440 | 05/Sepi25[BULK Asiy SUPPLIERS MUZAFFARNAGAR 09GOCPSA548R1Z1 | 3z3sn 3238.00 |- 80.85] 80.95]162 oo, |_3400.00|PB11AL9557
TH/0004 47 mcr.x}m;m%w:mmm_gcw&%}mz,ﬁ@ UISQCPSB548R 121 | 28420 | 2847 0p - 7105/ 71.05] 142 00] 2984.00 PB11ALI9681
1H/000442 | 08/Sep/25[BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPSE548R1ZI | 31000 [ 3100 00 |- 77.50| 77.50]155.00] 325500 PB11AU3853
TH/000443 | 06/Sepi25|BULK ASH SUPPLIERS MUZAFFARNACAR DIGCCPSB548R 121 | 20840 | 2884 op |- 74.60] 74.60[149.00] 313300 PB11AU38ED
THI000444 | 07/Sepi25|BULK ASH SUPPLIERS MUZAFFARNAGAR DIGQCPSE54BR1ZI | 34070 | 3407.00 - 85.18] 85.18/170.00] 3577 0p PB11AU3851
THD00445 | 08/Sepi25/BULK ASH SUPPLIERS MUZAFFARNAGAR 0SGOCPSB548R1ZI | 39230 3523 00 - _| 96.08] 38.08)1 4119.00/HR38AG 3487
TH/000446 | 0B/Sap/25|BULK ASH SUPPLIERS, MUZAFF ARNAGAR USGOCPSB548R 121 | 35380 | 3538 00 - | 83.45] a5 3715.00/PB11AUSS87
TH/000447 | 08/Sepi25[BULK ASH SUPPLIERS MUZAFFARNAGAR 09GOCPSBE48R1ZI | 34800 | 3450 00 |- -.mm.ma_ 86.50(173.00 —3633.00/PB11AUS747 |
MH/000448 | 08/Sepi2s BULK ASH SUPPLIERS MUZAFFARNAGAR 08GQCPSB54BR1ZI| 36580 | 3655.00 1. $1.48| 91.48] 183.00 3842.00/HR3BAE4085
HI000449 | 08/Sep/25]BLILK ASH SUPPLIERS MUZAFFARNAGAR O09GOCPSB548R1ZI | 29410 | 2041 00 1. — | 7353) 73.53|147.00] 3088 00 PB11AU3883
/000450 | 10/8ep/26[BULK AsH SUPPLIERS, MUZAFFARNAGAR 09GQCPSB548R1Z | 44130 [4413 001 110.331110.33/ 22100 4834 0 NLO1AGE553 |
H/000451 | 10/Sepa5[BULK ASH SUPPLIERS MUZAFFARNAGAR U9GQCPS8548R121 | 40480 | 2048 00 17 101.20/ 101.20/ 202 00 4250.0p HR58D5685
Hi000452 | 11/Sep/25]BULK AGH SUPPLIERS MUZAFFARNAGAR 09GQCPS8548R1ZI | 36590 | 365900 - 91.48| 91.48[183.00] 384z 0p
H/000453 BULK ASH SUPPLIERS MUZAFFARNAGAR OSGOCPSE548R1ZI | 31020 | 3102.00 - | 77.55| 77.55]155.00 3267.00
H/000454 BULK ASH SUPPLIERS MUZAFFARNAGAR 09GQCPSB548R1ZI | 30310 [3031.00 - 75.78| 7578 152,00, 3183 00
H000455 BULK ASH SUPPLIERS MUZAFFARNAGAR _ |09GOCFS8548R7] 3] 28110 2911 00 |- 7278| 72.78]146.00] 305700
H/000456 [BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSA548R12] | 37380 | 3738.00 |- 93.45| 93.45(187.00] 3025.00
HID0D457 BULK ASH m%ﬁ:mmmgcﬁ}_ﬂ_ﬂmz}m}ﬂEmg%mmimfm_ 38210 | 3821.00 |- 95.53| 85.53] 191.00] 4012.00
11000458 BULK ASH SUPPLIERS, MUZAFEARNAGAR DSGOCPSB548R121] 31730 | 3173.00 |- — | 79.33] 79.33] 156.00] 333200
1000458 BULK ASH SUPPLIERS MUZAFFARNAGAR USGQCPSB548R1ZT| 32780 | 3278 00 T &is5] ayas 164.00] 3442 00
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=OTHI000460 | 14/Sep/25]BULK ASH SUPPLIERS MUZAFFARNAGAR [08GOCPS8548R1Z1] 36870 368750 1- 52181 92.18] 184.00] 3871.00]HRBAECETEE
LOTHIO00461 | 14/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSE648R 2] 34720 [3472.00 |- | £6.80| &6 80]174.00] 3546 00]PE11ALGGST
LOTHI00462 | 15/Sep/25[BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS8548R1 21 | 34900 3490001 | 87.25| 87.5]176.00] 3865.00 PB11AUS481_
-OTH/000463 | 15/Sepi25|BULK ASH SUPPLIERS MUZAFFARNAGAR |0SGQCPSE548R121] 34300 342000 |- { 85.50] 85.50]171.00] 3551.00 PE11AUZ861
OTH/000464 | 15/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCSSE548R 121 | 33590 3329.00 |- B3.23] £3.23| 166.00| 3495 00| PE11ALS0S ]
AOTH/000455 | 15/Sep/zs BULK ASH SUPPLIERS MUZAFFARNAGAR 0SGOCPSB548R121 | 30310 | 2031 .00 |- 75.78] 7578/ 152.00| 3183.00]PB11AUIEED
OTH/O00466 | 16/5epia5 BULK ASH SUPPLIERS MUZAFFARNAGAR 08GQCPS8548R1Z1 | 41000 |4100.00 |- 102.50] 102.50) 205.00] 430500 HR58B34371 |
OTHIO00467 | 16/Sep/25/HULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCFSE548R121 | 40005 4000.00 |- 100,00/ 100.00] 200.00] 4200.00]HR58Bs885
OTH/000458 | 15/Sepiz5|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSA548RI 7] 42490 1424500 |- 106,231 106,231 212 00| _4461.00|PE23M7081
OTH/O00470 | 17/Sepi25{BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSE546R1Z] 36190 [ 3619.00 |- °0.48) 9048/ 181.00] 3600.00|PB11ALGAES
LTHO00471 | 17/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPS8548R1ZI | 36710 3671.00 |- 91.78| 91.78] 184.00] 3655.00|PB11AUEGT
OTHIC00472 | 17/Sep/25|BULK ASH SUPPLIERS, MUZAFF ARNAGAR 0SGQCPSBE4BR1ZI | 37540 | 3754.00 |- 93.85| 93.85(188.00] 3942 00]HR586348
OTH/000473 18/Sep/25|BULK ASH SUPFLIERS MUZAFFARNAGAR 09GACPS8548R1Z1 | 30780 [3078.00 |- 76.95| 7695]154.00] 3232 00]PB11AU3850
OTH/000474 | 18/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _[09GOCPS8548R12( | 42710 4271.00 |- 106.78] 106.78/214.00] 4485.00|PR23M7081
OTH/000475 | 19/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSB548R7 2] 28840 | 2864 00 |- 72.10| 72.10| 144.00] 3028.00]PB11AU3457 |
OTH/000477 | 20/Sep/25[BULK ASH SUPPLIERS, MUZAFFARNAGAR 0SGACPSB548R1ZI | 28350 | 2835.00 |- | 70.88] 70.88]142.00] 297700 PB11AUSSET
OTHI000478 | 20/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPS8548R 121 28640 2884.00 |- {2,104 72.10] 144.00] 3028.00/PB1iALz66:
OTH/O00473 | 20/Sep/@5[EULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSE548R 2] 27500 | 2750.00 |- 66.75| 68.75]138.00] 288800 PB11AL3E60
STHIO00480 | 23/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ |09GOCHSE548R 21 | 51570 3157.00 |- 78.93 78.93]158.00] 2315 00|PB11AUSSG]
JTHI000481 | 23/Sep/25|BULK AsH SUPPLIERS MUZAFFARNAGAR _|09GQCPS8548R121 T 27550 2727.00 |- | 68.18) 68.18(136.00] 2663.00]PB11AL385D
OTH/D00482 23/5epi25|BULK ASH SUPPLIERS MUZAFEARNAGAR 09GQACPSB54BR1ZI | 32620 | 3262.00 |- 81550 81.55] 163.00] 3425 00|PB11ALISSE]
JTH/O00483 | 23/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR U9GQCPSE548R1ZI | 20120 | 2912.00 |- 72.80| 72 80| 146.00] 3058.00 PB13BN1581 |
JTH/000485 | 23/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPS8548R 1 2] 30250 [3025.00 |- 75.63] 75.63]151.00 3178, G]PB1 1AL95R7
JTHI000488 | 24/Sepi25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSE548R1 21 32130 | 321300 |- 80.33| 80.33] 161.00] 3374 0G|PB11ALGEE]
JTHIO0048S | 24/Sepi25|BULK ASH SUPPLIERS MUZAFFARNAGAR USGQCPE8548R1Z1 | 32450 | 2245.00 |- 51.13} 8113 162.00] 3407.00[PB11ALEET
JTH/D00480 24/5ep/25|BULK ASH SUPFLIERS MUZAEEARNAGAR USGQCPSB548R1Z| | 31380 | 3138 00 |- 76.45] 78.45| 157.00| 3295 00]PB11AUSTET |
ITHI000491 | 25/Sep/25[BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQCPSB548R121 | 28530 2963.00 |- 74.08) 74.08| 148.00] 3111.00|PB11AU2587 |
THI000493 | 25/5epi25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSE548R 2] 28350 | 2895.00 |- [2.38) 72.38]145.00] 3040.00|PB11AU3863
\TH/000494 | 25/5epia5/BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSB548R 2] 31040 | 3104.00 |- {7.60] 77.60] 155.00| 3259.00]PB11AU3850
'THIO0D495 | 26/Sepizs|BULK ASH SUPPLIERS MUZAFFARNAGAR DIGQCPSE54BR1Z1 | 35080 | 3508.00 |- ; 87.70] 87.70] 175.00] 3683 00 PB11AU3861 |
THIO00496 | 26/5ep/25BULK ASH SUPPLIERS MUZAFFARNAGAR. |09GOCPS8548R 12| 32710 13271.00 |-~ ["51.78] 81.78| 164 00 3435.00/PB11AU3880 |
TH/000487 | 26/Sep/26|5ULK ASH SUPPLIERS MUZAFFARNAGAR _|09GQOCPSE548R 1 2] 33010 [ 3301.00 |- 52.53] 82 53] 165.00| 3466 00|PB11AUSES
/000498 | 26/Sep/25]BULK ASH SUPPLIERS MUZAFFARNAGAR _|03GQCPS8548R121 | - 53750 337500 |- 84.38| 84.38] 169.00] 3544.00]PB11AUSTE]
TH/000498 | 27/Sep/25[BULK ASH SUPPLIERS MUZAFFARNAGAR 09GOCPS8548R1ZI | 31710 [3171.00 |- 79.26] 78.28] 159.00] 3330.00|PB11AU38E0
THIG00500 | 27/Sepi25[BULK ASH SUPPLIERS MUZAFFARNAGAR |09GQCPSE548R121 | 33950 3396.00 |- - 84.90] 84.90] 170,00 3566.00|PB11AU3S6T
THI000501 | 27/S=p/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|0SGQCPSAS48RI 2] 31490 | 3149.00 |- [8.73) 78.73]157.00| 3306.00|PB11ALS5E]
THI000502 | 27/Sepi25|BULK ASH SUPPLIERS MUZAFFARNAGAR _[08GQCPS8546R1Z1 | 27750 | 2775 00 63.36| 69.38| 135.00] 2614 oo PE11AUSTS1 |
JH/000503 | 28/Sepios|RULK ASH SUPPLIERS, MUZAFFARNAGAR _|09GQCP58548R] 2] 41830 | 4183 00 |- 104.58] 104.58( 209.00) 4392 00 HR38AE 3285
TH/D00504 | 28/Sep25(BULK ASH SUPPLIERS MUZAFFARNAGAR _|05GACPSB648R1 2] 34800 | 3480.00 |- 87.00] &7.00] 174.00] 3654 00/AR58B2847 i
TH/D00505 | 28/Sepi25]BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPS8E48R1 2| 30940 | 309400 |- 77.35] 77.35| 155 00| 3249.00|PB11AU 3860
TH/000606 | 29/Sep/25|BULK ASH SUPPLIERS MUZAFFARNAGAR _|09GOCPSB548R] 7] 32180 [3218.00 |- B0.45| 80.45|161.00] 3379.00|PB11ALIGES |
[H/000507 | 28/Sepf25|BULK ASH SUPPLIERS MUZAFFARNAGAR _ |09GGCFSE545R17] 32140 |3214.00 |- 80.35] B0.35/161.00] 337500, PBE11AU3861
FH/000508 | 26/Sep/a5|BULK ASH SUPPLIERS, MUZAFFARNAGAR _|09GOCPS8548R1 2] 31960 | 3196.00 |- 78.900 79.90| 160.00] 3356.00|HR5a064 x
H/000509 | 30/Sep/25[BULK ASH SUPPLIERS MUZAFFARNAGAR 08GQACPSA8548R1Z1 | 38880 | 3888 00 |- 97.20} 97.20| 194.60] 4062.00[PE130 :
‘000510 | 30/Sec/25[BULK ASH SUPPLIERS MUZAFFARNAGAR DSGACPSB548R1Z1 | 40650 |4065.00 |- 101.63] 101.63] 203.00] 4268.00|HR33AFT LR
l TOTAL 9840380 | 984038 -1 24602 | 24602 | 45207 [ 1033245 B [
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Annexure - 9
Regional Office, U.P. Pollution Control Board, Muzaffarnagar
ectio o)
01, | Mame of th-e .Industry Mis. Tirupati Baalaji Fiberrs Private Limited
02. | Address/Tel Bhopa Road, Muzaffarnagar
03. | Eate of Inspection 11.07.2025
04, |MName of Inspeéﬁr.]_g.;:}’r_ﬂcia!s i Hunwar Sant-:::sﬁu.mar, A.EE. ) )
Sandhya Sharma, J.E.
05. |Name & Designation of Industry Sh. Naveen Agarwal, Manager =
representative
08.  |Products/By-products/Process Kraft\Writing Printing Paper
07, |Preduction Capacity Kraft/Writing Printing Paper 150 MTD )
' Captive Power Plant 0.5 MW
08. [Raw malerial & their consumption 3 -Waste Paper — 175 MT/Day
PAC - 10 MT/Day
-[]_Q.i.‘_*_‘f_e;r of Commissioning 1987
10. |Sector (Govt./PVL/Co-0p) Private
Im‘;n'n ati;::n_pe_rtaining to Water Pollution
11.  |Water source & Consumption (KL/Day) | Tubewell
Industrial 590 KLD
| Domestic 10 KLD
12. | NOC from UPGWD and its validity with | Valid upto 18.01.2027
date (Expired / Applied for Renewal/ First
Time Applied | Never Applied)
13_. |Waste u-uater generation (KL/Day)
Industrial 350 KLD
Domestic 7T EKLD
14.  |Waste water Treatment Facility
Industrial |ETP
i Domestic Disposed through Septic Tank
15. | Details of ETP with unit wise detail Hill Screen 2 Nos., Equalization Tank, Primary|
Clarifier, Aeration Tank, Secondary Clarifier, Multi
Grade Filter, Sludge Drying Beds etc.
16. . Quality of effluent being discharged Waste water sample crﬁll;]:-'ted from outlet of ETP.

A

o
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[As per analysis report, all parameters found within
the stipulated standards.

pH=7.91, TSS=25 mg/l, TDS=997 mg/l, T3=1022
mag/l, BOD=16 mgfl, COD=104 mgil

17. |Mode of Effluent IfJ'rspr:rsaI Treated efiluent discharged through Dhandhera
(Land/River/Drain) Drain
18, |Consent Status (Waler) Granted Upto dated 31.12.2029
19. |Treated effluent storage facility MA
Information pertaining to Air P_c.-l-luﬁnn
20. |Source of Air Pollution |15 TPH
21, |Details of fuel and its consumption RDF 60 MT/Day, Agrofuel 75 MT/Day
29 | Details of Air Pollution Centrol Systems  |Multi Cyclone Type Dust Collector, Dry Pulse Jet
and Type Filler with Calcium Desing followed by Wet
Scrubber
Stack detail 30 M. high from ground level
|23, |Status of APCS Operational
Stack Emission monitaring conducted by NABL
aceredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit .
| PM= 49.0 ma/Nm®
24, | Consent Status (Air) Granted Upto dated 31.12.2029

25.

Information pertaining to hazardous waste/ solid waste

Facili_t} for storage/disposalitreatment of
Hazardous Waste

Industry has a valid agreement for proper and

scientific disposal of generated hazardous waste |
with TSDF namely M/s Bharat Oil & Wasle,
Management, Kanpur Dehat. Latest copy of Form-
10 provided by the industry.

26. |Status of grant of authorization

Industry has valid Hazardous Waste Authorization
' upto 20.12 2027, |

|27,

Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,l
average plastic waste generalion is 2.0 MT/Day andl
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T— T e—— '_WEJ'su_mEMEﬁéuT Resource Management | Put, ]
| ' Lid. Muzaffarnagar.

T

|2-3 |$tatus of EPR f Registration Industry has a uaEregjstr-ation on EPR pnr‘af
|29 Fl;.r Ash Managemen:

Industry has an vahd agreement with brick kl
namely M/s Roshan Brick Supply, Jolly Road

i Muzaffarnagar for proper disposal of generated ﬂ;r|
l 18sh in making bricks on an average 1.5 MTfDay

|
. | |
lJE.l:-. | @verall Compliance Status Complying |

——

o ¢ AP
—e<al L PEVRIA
(Sandhya Sharma) (Kunwar Santosh F{umar}
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TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED

[Formerly Known as : TIRUPATIBAALAJI FIBERRS LIMITED)
. Manufacturers of : Quality Grade Kraft Paper
Regd. Office & Works : 9th Km. Bhopa Read, Muzaffarnagar-251001 {U.R) INDIA

132 ' 3245 ..

'‘ATI

TIR _Ph. t+91-7500300051, +91-7500300046, E-mail : info.lirupatibalaji@gmail.com
CIN : U21000UP1995PTCO73074

TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED

9TH KM BHOPA BOAD, MUZAFFARANAGAR

FLY ASH GENERATION SUMMARY g
MOMNTH - DAYS FLY ASH GENERATOMN
Aug-25  |OPERATIOMAL DAYS 30 38395 KG|”
sep-25 OPERATIONAL DAYS 30
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TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED

{Formerly Knﬂ\rm as : TIRUPATIBAALAJI FIBERRS LIMITED)
Manufacturers of : Quality Grade Kraft Paper

Regd. Offi : :
ngiginrg[i]ﬁvurkf : 9th Km. BEhopa Road, Muzaffarnagar-251001 (ULE) INDIA
h, : -7500300051, +91-7500300046, E-mail : info.tirupatibalaji@gmail.com

CIN ; U21000UP1995PTCO73074 s

‘TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED
9TH KM BHOPA ROAD, MUZAFFARANAGAR

DETAILS OF ASH GENERATION AND DISPOSE OFF M/Q AUGUST 2025

DATED oP ASH GENERATIONINKG  ASH DISPOSEINKG  CLOSING BALANCE
01-08-2025 4] 410 0 410
02-08-2025 410 - 1370] 0 1780
03-08-2025 1780 1475 1500 1755
04-08-2025 1755 1420 . 0 3175
05-08-2025 3175 - 1360 2500 2035
06-08-2025 2035 1380 2000 1415
07-08-2025 | - 1415 1500 o]l . 2815
08-08-2025 2815 1530 2550 1795
09-08-2025 1795 ' 1445 0 3240
10-08-2025 3240 0 i 2160 1080| -
- 11-08-2025 1080 1415 0 2495
12-08-2025 2495 14325 2500 1420
13-08-2025 1420 1420 2000 . 840
14-08-2025 840 ; 1360 0 2200

" | 15-08-2025 2200 1340 2550 930
16-08-2025 " 930 1300 1500 790
17-08-2025 " 790 1310 | 0 2100
18-08-2025 2100 - 1325 2470 955
19-08-2025 955 1335 2280 10
20-08-2025 - 10 1320 ' 0 1330 i ]
21-08-2025 1330 1285 2360 255 - . fojus
22-08-2025 255 1325 0 1580 O Ee
23.08-2025 | 1580 . 1300 0 2880
24-08-2025 2880 ; 1320 2550 1650
25-08-2025 1650 1335 : 0 2985
26-08-2025 2985 1230 2600 1615
27-08-2025 1615 1265 1620 : 1260
28-08-2025 1260 : 1020 0 2280
29-08-2025 2280 ) 1090 1880 1490
30-08-2025 1450 1050 1675 - BBS
31-08-2025 865 835 1700

38,395 38,395
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(Formerly Known as : TIRUPATIBAALAJI FIBERRS LIMITED)

Manufacturers of : Quality Grade Kraft Paper

?;g‘ri;giﬂcf & Works ; 9th Km. Bhopa Road, Muzaffarnagar-251001 (U.E) INDIA
E -:-u.nnauﬂnm, +91-7500300046, E-mail : info tirupatibalaji@gmail.com

CIN : UZ1000UP1995PTCOT73074

TIRUPA’[IH-A.AL.-‘LJi FIBERRS PRIVATE LIMITED
9TH KM BHOPA ROAD, MUZA FFARANAGAR

DETAILS OF ASH GENERATION AND DISPOSE OFF M/O SEPTEMBER 2025

DATED ap ASH GENERATION IN KG  ASH DISPOSE IN KG CLOSING BALANCE

01-09-2025 0 ; 590 0 690| -
| 02-09-2025 " 690 1325 2000 15
02-08-2025 | 15] . 1290 i] 1305
04-09-2025 1305 . 1235 2250 290
05-09-2025 290 . 1670 1930 30
06-08-2025 30| 1505 .. 1535
07-09-2025 1535 1560 2540 555
08-09-2025 555 1600 2100 © 55
09-09-2025 55 - 1635 0 1690
10-09-2025 1690 ; 1320 2290 720
11-09-2025 720 1135 0 1855
12-03-2025 1855 1310 2365 800
(13-09-2025 | 800 1550 2320 30
14-09-2025 30 1600 : 0 1630
15-09-2025 1630 1350 2415 565
16-09-2025 5655 1570 2100 35
17-09-2025 35 - 1335 0 1370
18-09-2025 1370 1320 2420 270
19-092025| - 270| 1480 0 1750
20-09-2025 1750 © 1385 2390 745
21-09-2025 745| - : 1480 2200 25
22-09-2025 25 1640 B 1665
23-09-2025 1665 1615 2510 770
24-09-2025 770 1650 2315 105
25-09-2025 105 1680 0 1785
26-09-2025 1785 ' 1645 2550 880
27-09-2025 280 340 , 0 1720
28-08-2025 1720 1600 2285

26.09-2025 | - 1035 1630 2330

30-09-2025 335 1615 1950

43,260 43,260

TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED
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Aroncxuve-1,

Inspection Report

01. |Name of the Industry Mﬁs Bindlas Duplex Ltd . (Unit- 1}
02, Addr_essﬁ el Ehopa Road, Muzaffarnagar
03. |Date of Inspection 11.07.2025
Ef F\Ja;ne of Inspecting Officials Raja Gupt-a. J.E. N
| - waneesh Kumar, J.R.F.
’I 5. Ea_m_e & Designation of Industry Mr. Pankaj Agarwai, Director R
repres entative
06. F'rch cis/By-products/Process _Kraft Paper o -
07, | Production Capacity Kraft Paper- 200 MT/Day
I | (Agro waste based 20 MT/Day, Waste paper hased
' 180 MT/Day)
Captive Power Plant — 4.0 My
‘ (Presently operational on Wasle Paper Based Only)
_E}S. !E{aw _P:&?E?I?ﬂ_& E-he':: consumption Wasle Paper-200 ﬁ.ETIDay . N
l i Agro waste 85 MT/Cay
_D:‘-}. Tr’&!ur of Commiss_i_r:lning 1981 -
“.C_ |ée<:.mr {::-::)ﬁ.n't Pyt de-_oEi__ Private ) o _,
In.ar_.matmn pertaining to Water Pollution E s
11 X _H"I."FJEEI" source & Consumption (KL/Day) | Tubewell -y
| Industrial 1790 KLD
. | Domestic 10 KLD |
12 [NOC from UPGWD and its validity with _|Valid upto 18.012027 |
date (Expired / Applied for Renswali First |
Time Applied / Never Applied)
3 IM;J;SIE_E water generatmﬂ {HL’[']éjrj N - |
! Industrial | 1250 KLD
Domestic 06 KLD
ITd:.h W_asg water Treatment Facility |
' Indusirial ETP
| Domestic Disposed through Septic Tank

115,

o

Detatm of ETP with unit wise detail

—

. @deie

Equalization Tank,

Sediceli,

Pru*m‘y Clarifigr, |
|

L.ff'ua-rafl-cm Tank, S—"'mnndary Clarl.lor Dial MPﬂIP'

O3



136 3249

| TFiIter. Activated Carbon Filter, Sludge Drying Beds

| ete.
Black liquor generated from Agro Waste Pulping
disposed through its Chemical Recovery Plant
i situated within the premises.

16. | Quality of effluent being discharged Waste water sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.
pH=7.41, TSS$=23 mg/l, TDS=1029 mg/l, TS=1052

Img/l, BOD=16 mg/l, COD=120 mg/l
17.  |Mode of Effluent Disposal | Treated effluent discharged Tﬁrﬂugh- .._Ia_t_ Mujhera ,
{Land/River/Drain) Drain
|18. | Censent Status (Water) Granted Upto dated 31.12.2027
18. | Treated effluent siurage facility NA

Information pertaining to Air Pollution

20. | Source of Air Pollution Boiler 30 TPH
21, |Details of fuel and its consumption RDF 220 MT/Day, Low Sulphur Coal/Biomass 120
MT/Day OR Low Sulphur Coal/Biomass 300
MT/Day
22, |Details of Air Pollution Cantrol Systems | Dry Scrubber, ESP
and
Stack detail Stack 45.0 M. high from ground level |
23, | Status of APCS ' Operational i
Stack Emission monitoring conducted by NABL i
accredited laboratory along with representative of |
UPPCB. As per monitoring repari, the specific :
parameaters are found within prescribed limit |
| |
| PM= 40.0 mg/Nm® E
24. | Consent Status (Air) Granted Upto dated 31.12.2027

Information pertaining to hazardous waste/ solid waste

25 -Facility for storage/dizposalftreatment of |« Industry has a valid agreement for proper
Hazardous Waste and scienlific disposal of generated hazardous
waste with TSDF namely Mis Sneetala Wasieif
Management Project,Sikandarabad, Bulandshahr. |
Latest copy of Form-10 pravided by the industry. |

26. |Status of grant of authorization Industry has valid Hazardous Waste Autharizaliun!

@it QL
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upto 16.11.2027.

27.  |Plastic Waste Management

Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 4.0 MT/Day.
Generated plastic waste disposed by M/s Dew
Resourees Management, Muzaffarmagar

28. | Status of EPR Registration

Industry has a valid registration on EPR Portal.

28.  (Fly Ash Management

Industry has an agreement with the M/s Malwa
Trading Co. for disposal of fiy ash in M/s. Ambuja
Cement Ltd. on an average 2.73 MT/Day

30. | Overall Compliance Status

Complying

Regional Officer
L

J.R

(oo &

(Maneesh Kumar) (Raja Gupta)

G J.E.
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Regional Office, U.P, Pollution Control Board, Muzaffarnagar

Inspection Report

ey

01, [Name of the Industry Mis Bindlas Duplex Ltd., (Unit-2)
02, | Address/Te| Bhopa Road, Muzaffarnagar
03. |Date of Inspection 11.07.2025
04. | Name of Inspecting Officials Raja Gupta, J.E.
Maneesh Kumar, J.R.F.

D5. | Name & Designation of Industry Mr. Pankaj Agarwal, Director )

representative

06. |Products/By-products/Process Duplex Board

07. | Production Capacity Duplex Board- 250 MT/Day

08. | Raw matarial & their consumplion Wasle Paper, Caustic, Rozin Alum

U8. | Year of Commissioning 1986

10. |Sector (Govt./Pvt /Co-cp) Private

Information pertaining to Water Pollution

11. | Water source & Consumption (KL/Day) | Tubewell

Industrial 1850 KLD
Domestic 5 KLD
T2 INC}G from UPGWD and its validity with  Valid upto 18.01.2027
‘date (Expired / Applied for Renewal/ First
Time Applied / Never Applied)
13.  |Waste water generation {KL/Day)
Industrial 1500 KLD
Domestic |3 KLD
14. | Waste water Treatment Facility '
Industrial ETP
Domestic Disposed through Septic Tank
15.  |Details of ETP with u_nil wise detail Equalization Tank, Sedicell, Primary Clarifier,
' Aeration Tank-1, Aeration Tank-2, Secondary
Clarifier, Activated Carbon Filter, Sludge Drying
Beds etc.

16. | Quality of effluent being discharged Waste waler sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.
cH=7.56, TSS=22 mg/l, TDS=1051 ma/l, TS=1073
ma/l, BOD=12 mg/l, COD=104 mg/|

&
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17. Mode of Effluent Disposal
(Land/River/Drain)

118, |Consent Status (Water)

| Granted Upto dated 31.12.2027

Treated effluent discharged through Jat h_ﬂujhera]
!Drﬁlﬂ

19, |Treated effluent storage facility

NA

Information pertaining to Air Pollution

20. |Source of Air Pollution

Steam taken from its sister concern (Unit-1)

21. |Details of fuel and its consumption A,

22. | Details of Air Pollution Control Systems |[NA
and Stack detail

23. |Status of APCS _ NA

24, i Consent Status (Air)

Granted Upto dated 31.12.2027

Information pertaining to hazardous waste/ solid waste

25, | Facility for storage/disposalitreatment of
Hazardous Waste

Industry has a valid agreement for proper and
scientific dispesal of generated hazardous waste |
with  TSDF namely M/s Sheetala Waste!
Management Project, Sikandarabad, Bulandshahr |
Latest copy of Form-10 provided by the industry. !

26. |Status of grant of autherization

Industry has valid Hazardous Waste Autherization
upto 23.12.2027.

27. | Plastic Waste Managerment

industry maintained the records of plastic waste|
generation. As per the records provided by the unit,
average plastic wasle generation is 4.0 MT/Day. |
Generated plastic waste disposed by M/s Dew
Resources Management, Muzaffarnagar

28. | Staius of EPR Registration

Industry has a valid registration on EPR Portal.

29. |Overail Compliance Status

L

Complying

(P ¢ (V=g

(Maneesh

J.RF..
Regional éﬁicer

Al

Kumar) {Raja Gupta)
J.E.
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ASH SUPPLY AGREEMENT

Between

Malwa Trading Co. (First Party)
AND
Bindlas Duplux Umited (Second Party)

This Supply Agreement ("Agreement”) is made at Muzaffarnagar (U.P) on 28™ day of May
12024 {28-05-2024),

Malwa Trading Co. [GSTIN-09AAHHJ1767L1ZR) 3 firm/Company having its Fegistered office at 376,
Bhopa Road, Opp. Transport Nagar, Muzaffarnagar-251001 (india), hereinafter referred to as.
‘Malwa Trading Co.", (which expression shall unless it be repugnant to the context or meaning
thereof, be deemed to mean and include its affiliates, successors-in- interest and permitted assigns)

. 'he FIRST PARTY
And

Bindlas Duplux Limited (GSTIN-0SAABCB2773R1Z3) a company registered under Companies Act
1556, hawvang 1ts registered office at 10.6 Km. Bhopa Road, Village-Jatmujhera, Muzaffarnagar-
QSliDE which expression shall, unless repugnant to the meaning or context thereof, Inc!ude its
-aurr;r-smn and assigns of the SEEﬂND PARTY. -

1

: i Do Limited
I ceabE  TELING i Bi‘ndia‘si‘;ﬂﬂ ek ——"

TW 5'} Eetﬁrl T - L ‘
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WHEREAS

A. Malwa Trading Co. is a trading firm and engaged in the business of supply and sale of dry fly
ash in different cement plants by using clesed body bulkers on their demands.

B. Bindlas Duplux Limited is manufacturing of paper & paper board and having its captive
power plant, and the ash generated from this captive power plant is undertaking to supply
ash (hereinafter referred to as "Waste"), in various states across India, and is desirous of
delivering this ash to Different cement piants through Malwa Trading Co. by using closed
bedy bulkers only.

Bindlas Dunlux Limited hereby specifically agrees and confirms that ash supplied in cement
pianis on their demands,

Malwa Trading Co. will be only carried out its own through bulkers with their responsibility.

Certification

Malwa Trading Co. will issue the ash lifting certificate mentioning the name of Bindlas Duplux
Limited and also provide the proof that the ash of Bindlas Duplux Limited supplied to cement
companies. '

Terms and Termination:

This Agreement shall be valid and binding from the date of its execution till two years of its
axecution. The Parties may mutually agree 1o extend the period of this Agreement by such
additional period as they may deem fit.

Termination 4

This Agreement can be terminated by any party, by giving 15 days' notice period.

Commercial Terms

All commercials’ terms as applicable in this agreement will be settled between Malwa Trading
Co. and Bindlas Duplux Limited. The rate will be decided with mutually agreed. Bindlas Duplux
Limited will supply the ash to first party on Tax invoice on ex-mill basis. First party will made

full payment to Bindlas Duplux Limited in 7 days from the end of previous month through
banking mode only.

-Malwa Trading Co. shall organize to transport the fly ash to different Cement's Plants.

or i‘u'ialwa irading n;-f.'rmp._; )

' imited
r:”‘ 20f3 T "
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5 Force Majeure

The Parties hereby agree that in the event performance, in whole or in part, of any obligation
under this Agreement, by any Party hereto, is prevented by circumstances or events that are
beyond the reasonable control of such Party, or by causes against which the Party could not
reasonably make provision (including but not limited to acts of God, strike ar lockout, fire,
explosion, shutdown of Cement Plants for any reason, failure of essential means of
fransportation or communication, riots, insurrections, tidal waves, flood, earthquakes,
industrial disturbance, inevitable accidents, war (undeclared or declared), embargoes,
blockages, legal restrictions or governmental restrictions and the like), pandemic, epidemic, the
Party who is prevented from performing shall be excused from performing for a reasonable
period of time, takinginto account the cause and its duration (or potential duration).

6 Miscellaneous
Entire Agreement
The Agreement constitutes the entire agreement between the parties and includes all
promises and representations, exprass or implied, and supersedes all other prior
agreements and representations, written, between the Parties relating to the subject
matter hereof. Anything which is not constituted in this instrument is rigt part of this
Agreement.

il Amendments

Any amendment of any provision of this Agreement shall be effective if it is evidenced in
writing and signed by both Malwa Trading Co. and Bindlas Duplux Limited.

Further Assurance

-

Each Party shall promptly take such actions and execute such documents
as are necessary to give full effect to the rights of the other Party contained
in and/or conternplated by this Agreement.

IV.  Rights Cumulative

The rights, powers, privileges and remedies provided in this Agreement are
cumulative and are not exclusive of any rights, powers, privileges or remedies
provided by law or otherwise.

Bindlas D‘ﬂﬂtﬁw
For Malwa T, rading Lotnpary ' C:D\

Jrguupsigp—
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Bindlas purLux umiten

AN IS0 140071 COMPARMNY

BINDLAS DUPLUX LIMITED

ASH GENERATION (IN MT)

JULY 2025 - 249.425
AUGUST 2025 340.575
SEPTEMBER 2025 417.375

(wife g &M @ i)

I 18 9§ 23 TP
SR 12

K3 R frt fofer 4 =i

Mega Office & Warks - | Correspondence Address e-mil 1 AT D ABCAD T
Wbt Bhupg Roed VD 100 Bgheda | 10 Desparany, Pachenda Roed, bandlas3 2gmal com (Accounts] i 80
t PN | sl arnagar-251 031 iU P) INCHA batmznofgima| con [Sales Taxt i e B e b A R
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Regional Office, U.P. Polluticn

P( DALY € -1
n_Control Board, Muzaffarnagar

Inggectiun Report

01, |Name t-)f the Industry h‘hs Galaxy Papars Pvt. Ltd. =
_' 02. |Address/T el - ;Juily Road, Muzaﬂ‘amagar
'03 Date of Inspection ) 11.07.2025 =S
04_ lgme of Inspec’ringaﬁicials Raja Gupta, J.E. ] v |
Maneesh Kumar, J.R.F,
ﬂ:u_|_Na;1é & Designation of Industry Mr. Gautam Bhatia, Director
| representative
0a, rﬁ';;duc:tsty-pmductsmecezs Kraft Paper
,-ﬁ'?._ F;réﬁuction Capacity Kraft Pa.r::.er 100 MT/Day ¥ ¥ |
' | . Captive Power Plant- 1.0 MW |
08. | Raw material & IEF_EUHSLIITIFJHDH Waste Paper — 120 MT/Day I i
09. |Year of Commissioning 1992 i
10 _Eéﬁc}'[@a j’Put {Co- u_pf Private :
infﬂ_nnatmn pertaining to Water Pollution =g =1
i 8 "fl.'&ter source gﬂr_t;u‘m ption (KL/Day) | Tubewell ) ol N i
Industrial 200 KLD
Domestic S KLD
| 12. |noc from UPGWD and its valicity with | Valid uptc 30.03.2027 i |
dgte {Exp:req { Applied for Renawal/ First |
Time Applied / Mever Applied) ;
‘15_ Waste water generatioﬁ {(KL/Day) inﬂustry has adopted Zero Liguid Discharge system !
Industiisl for waste waler effluent. |
Domestic 30KLD :
4. |Waste water Treatment Facility " __ '
Industrial ETP
Domestic Disposed through Septic Tank
15. | Details of ETP with unit wise detail Equalization Tark, Hill Screen, Sedicell, Clarifier,
Sand Filter, Belt Prasg, Sludge Drylng Beds eto. |
16. G;a_fiig;f'ﬁafﬂgnt being discharged At the t4m; .t; F];@et":aan Industry fﬂurld compiy: e p
on Zero Liguid Discharge.
17 |Mode of Effiuent Disposal ZLD based LB |
| {Land/River/Drain) |
“lE Consent Statua (Water) Grante_d _Dp_tcr_éa;ted 3t 2 2D_2'_§ L
19, |Treated sffluent smrage_fa_cniity_  iNa iy o

@nﬂ W G
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Information pertaining o Air Pollution

| 20.

Source of Air Polluiion

Sailer 12 TPH

21. | Details of fuel and its consumption

22. | Details of Air Pollution Control Systems
{and

Stack detail

Biomass 100 MT/Day, RDF 170 MT.IDay, Coal 50
MT/Day

SNCR, Cyclonic Reactor, Chemical Dosing, PAC
followed by Bag Filter

30 M. high from ground level

Status of APCS

ool

Cperational

Slack Emission monitoring conducted by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribad limit

PM= 66.0 mg/Nm®

24, |Consent Status (Air)
S

| Granted Uptc dated 31.12.2029

|25. |Facility for storage/disposalitreatment of
' Hazardous Waste

Information pertaining to hazardous waste/ solid waste |

|Industry has a valid agreement for proper and
|scientific disposal of generated hazardous wasie
with TSDF namely M/s Bharat Oil & Waste
Management, Kanpur Dehat, Laiest copy of Form- |
10 provided by the industry.

26. | Status of grant of authorization

1l e

Industry has valid Hazardous Waste Authorization
upta 27.02 2026.

2T

Plaslic Waste Management

Industry maintained the records of plastic waste
peneration. As per the records provided by the unit,
averags plastic waste generation is 1.8 MT/Day. For
disposal of the same, industry has a valid
agreement with Plastic Waste Recycling Unit (M/s
Keshav Enterprises, Khasra No. 1016, Murli Keshav
Colony, Nimbahera, Chitorgarh (Rajasthan).

Z28. |Status of EPR Registration

Presently industry- applied for EPR.registration.

29. |Fly Ash Management

Industry has an agreement with the Mis Link|
Overseas LLP Ltd. Muzaffarnagar for disposed of fly
ash in low laying area on an average 1.86 MT/Day

30.

Overail Compliance Status

Complying

@m Wl &
e

{Maneesh Kumar)
B oo

Q™

(Raja Gupta)
AE=E
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Sth K.M. Bhopa Road, Muzaffarnagar 251007
== Details of Fuel Consumption During the Month Of sep-2025
Paddy Fire Ash opening e I:li::m Closing
5r o Date Baggas Cosal Total |Generatbo Generatio]  Total
; Husk Wood balance d Oty Balance
n [MT) n (MIT)
: (M)
1 01/09/2025 i - 137.00 | 137.00 13.70] 14638 13.70| 18308 163.00
2 02/09,/2025 WE - 1a100| 14100| 14a0| 16309 1410| 17719 177.1%
| = o3/09/2025| 12100 |- = | 1200 12.10| 177.18 12.10| 1m929 189.29
[ & 04,/08,/2035 - |- - 13800 13200) 1380| 189729 1380 70309 203.08
5 05/08,2025 : = 700 8700 a7 | zosag g70| 21179 71173
& 06/09/2025| 144.00 | - = 144,00 1440 21179 10| 22819 225.19
7 o7/os/zoas| 12600 |- 2 2 126,00 12.60 | 226,18 1260 23879 23879
] [8/08,/2025 - |- 5 1n3s2| 11300 1130 23879 1130 25009 | 25009
a 09/02/2025 - 248 .49 E i 245,00 1370 | 250009 .70 2797a| 7308]| z08m1
10 10/03/2025 | 137.00 = : . 137.00 13.70| 20871 1390 22041 22041
11 11/09/2025]  148.00 ! - - 148,041 1480 | 22041 1480 rs31|  v4o7| 1E114
FE] 12/03/2025 z o i 123,00 14200 1430 16114 1830 17544 175.44
13 | 13/0/2025 E g 3 1500| 12500 12.50| 175.44 1250 18784 187.94
14 14/05/2025 2 . 243.00 | 14300 1s4a30] 18704 1430 70234 202.24
15 15/09/2025 : - - 13000 13imo 1310 202.24 1310 21534 21534 |
16 16/09/2025 - . 113.00 113.00 ]._EL.BI'.'I 215.34 11.50 126,54 226.64 |
] 17/09/2025 s : 13200 z3200] 13.30] 22604 1330 23984 739,54
18 16/03/2025] 137.00 . . . 137.00 1370] 23983 1370[ 25354 7304 | 13050
19 18/08/2025] 130,00 E - - 13900| 13s0| 1sos50] 1350 1sad0 194,40
m 0/n9/2025] 12400 T - F g 114.00 1140 1394240| 1140] 20580 20550
71 21/09/20325 ® B ; 140.00 | 14900 1490 20580 1450 23070 220,70
2 23/09/2025)  141.00 3 - : 141,00 1410 zzo7o|  1410] 23sE0 23a.20
13 23/naf2025]  1am.00 = = 246.00 1460 23480| 1460| 24940 04| 24940
T 24/09/2025] 14500 . 14500 1450 17536 14.50| 189.85 182,25
25 25/09/2025| 144.00 - i 14400 14,40 180.86 14.40 20425 204,75
26 26/09/3025 5 = - 3 = 2 - 2 2 =
17 | 27/08/20s - 133.00] 13300 1330 20476 13.30| 217.55 217,38
Pl 2B/00/2025 - 230.00 | - E 23000  2980( 21756 29,30 | 247.45 747.45
m 29/09,/2025 5 . . 13500 23500  13sn| 24ves 13.50| 260.96 260,55
n 30/09/2025 120,00 ] : 2 12000 1200 2spnws 12.00 |  308.95 308.95
| |
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9th K.M. Bhopa Road,Muzaﬁarnagar 251001

Details of Fuel Consumption During the Month Of aug-2025
| Ash
; Paddy ; Fire hah apening | AEh 1 Disposin | Closing
LrNa Date Husk Baggass Wond Coal Total | Generat watanag | Genorati | Total 4ty ik
on [MT) om | MT)
2 {naT)
i 01,/08/2025 23700 - =700 21370 11163 2370 13533 135.33
2 02/08/2025 235.00 - 23500|  33so| 13533  2350| 15633 15583
3 03/08/2025 . 331,00 : 2z1o0|  2230| 1sa@s|  22a0| 180.53 180.93
a Dajos/2025| 13760 | - - 12700 1370 1ses3| 1270 18363 13363
5 05/06/2025  138.00 |- : 13800 13a0| 1omsz|  13s0| 207.43 20763
B 05/08/2025  1a2.00 [- - - do0| 1420 ovaa|  1aza| i71s3 22163
7 07/08/2025] - : - 8100 2100 B.10| 23153 g10| 28973 7am]| s
] 08/08/2025] - B . 150.00 | 1snen|  1so0| 15571 aso0| am7i|  7ean3|  sees
3 09,/08,2025 - - 13300 | 11300 1130 wses| 1130] 107098 107 9%
10 10/ 2025] - - - 15200 | 15200| 1570 wwres| 1520|1238 123.18
11 11/08/2025] - 238 .00 280 | 2280| 13348| 22m0| 145088 Taov] 1w
12 12/08/2025] - : - 12100 12700] 1210 mm| 1210 Eam &40
13 13/0d/ 2025 - . = teon| 13400| 1340 sS40 1340] o741 57,41
14 14062025 - £ . 10600 10600| 1060| S7.41| 1060| 10801 10861
15 15/08/2025] - - - | A =
16 _16/08/1025) - . . Bl g ] = -
17 17/08/2023] - - - 13300 13100 13d40] 12111] 13a0] 1L 12111
|18 18/08/2025) - = = 1i700] wvoe| ave] 1zzeil] wagn] 13zen 132.81
15 19082025 - - - 137.00] 137o0| 1370| 146m 13.70 | 14651 146,51
0 20/08/2025] 12500 - . 12900 1280| 1%9.4 12.80 | 159.41 158,41
21| 21/pafa0rs - - | 13so0| 13500 1350| 17291 1350 17291 172.91
22 23062075 5 = 140,00 | 14000 i1s00] 1801l 1400 18691 186.91
i3 23/08/2025 - - 140,00 | 1so00| i4000] 20001| 1400 20091 200.91
34 24/08/2025 | - g - = : g s [
i 25/08/2025) - - - 152.00 | 1saoo| asz0] mena]  1sz0] ze11]  7aes| 1azne
6 26/08,/2023]  131.00 : 12100 1z10] 1seiz| 13a0| 15638 156.00
77 27/08/2025] 12200 - 12200| 1220] 1es3s]| 12.20] 1ee38| 7409 ear9
28 26/08/2075] - 13800| 213800 13s0] i1ooo| 1sso| 1os09 10609
9 25/08/2025] 13200 |- 13200 i3z0] 1212a] izanl 1213w 121.29
50 30/08/2025]  135.00 | - 13900| 1z90] 13sa9l 1ol 13sas 135.1%
x| ayosfaozs] 1420 - | 1a2p] ad20] 1s039] 1420] 14938 148,39
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Sth K.M. Bhopa Road, Muzaffarnagar 251001
__ Details of Fuel Consumption During the Month OF july 25
Ash Ash el
5r Mo Date Py Baggass Ny Coal Tatal | Generati opentg Ganeratl | Total Dlsiosw| Einsin;
Husk Wood balance d Oty | Balance
on [MT] on (MT)
{raTy

1 03/07/2025( 122,00 - - 12x.00 12.20 | 244,49 12.20 | I56.68 7405 | 18264
2 02/07/2025| 129.00 . 1za00] 1290] 1EzGe| 1290] 1o5cs 19554
3 03/07/2025] G600 - = S5.00 960 | 19554 60 [ 20514 Ta.08 | 13231
4 0a/07/2025]  3v.on - 27.00 70| 13331 270 134.81 134.81
5 UA/07/2025] 13000 - 130,00 1300] 134.81 13.00 | 14781 147 81
] 06/07/2025| 143,00 - - 149,060 1490 | 14781 1450 | 16271 162.71
7 07/0%/2025 12800 - 124.000 1260| 16271 1260 [ 17531 175.31
E 0R/07/2025( 13700 - 13700 1370] 17 1370 | 185.01 702 | 114.59
E 090772025 13400 - 134,00 1340 11884 1340 | 12834 12838
10 100772025 12600 - 126.00 12.60 128.38 1260 | 19098 14058
11 11,/07/2025 13100 g - 131.00 1310 12088] 1310 15408 154.08
12 140028 130.00 . - 130.00 1300 15408 1300| 167.08 167.08
13 13/07/2035| 121.00 - 12140 1210 16708] 1Zip| 17938 179.18
| 14 | 1a/o7iz00s - 15700 18700 1s70| 17518 15.70| 1oa.88 104.88
15 15/07/ 2025 g 12000 | 120,00 12.00) 18488 12.00 ] 206.ER 206.88
16 16/07/2035 i3so0| 13son 13.50 | 20E.8E 13,50 | 22038 = 220,38
17 13/07/2025 17000 | 13500 1290 23038 1250 23338 233.28

18 180712035 - |- - - . =

19 19/07/ 2025 = ¥

20| 20/07/2025 = - - -

71 214072025 - - -

22 2ajprfa0zs . - - - - o =
23 230072025 17.00 - 17.00 1,70 | 23328 10| 23488 23448
F fo702%) 13800 - 138.00 1360 | 23458 1380 24878 24378
o 5072025 13400 - . 13400 1340 [ 24878 1340 | 262.18 06| 18212
26 ZE/07/2025( B0 = 128.00 1280 | 18812 1280 | 20092 200,92
7 27/07/2025) 15400 - 154.00 1540 [ 200,92 15.40 | 21532 216,32
2B 2807 /2025 - - 13900 | 133.00 13.50 [ 216.32 1290| 23022 e IR
19 | 29/07/7025] 12800 = : 12800] 1280| 15622 1280| isen2| 7409|9483

3 30/07 /2025 g 2 , 3 . =

3 31,/07,/2025 - [ 173.00 1740 17.30 04,33 1730 | 11163 |- 11163
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nheduve-13
Regional Office, U.P. Pollution Control Board, Muzaffarnagar

11. IWater source & Consumption (KL/Day) | Tubewell

Ins ion Repor
01.  |Name of the Industry - i Mif_s. Shree Bha;e_s_hwari Papers Pvt., Limited i
{Unit-1)
-02. -;ﬁnddress,"Tel 8th Hrn..-Ehﬂpa Road. Muzaffarnagar
03. |Date of Inspection 11.07.2025 _ Vo
04. | Name of In_s.pecting Officials Raja Gupta,‘J.E_ T
Maneesh Kumar, J.E.F.
_CE_ Nar-"n_e & Designation of Industry Mr. Devesh Bansal, Dina:r;:rr '
| repres entative
Dh . ;'h-P'rr:lductsIBy—pruducts.-fF’}me 55 Kraft Paper
107, | Praﬁuctioﬁ...capa ciﬂx Kraft Paper- 200 MT/ Daﬁ =
' ' (Presently operaticnal on Waste Paper Based Only) |
|08, Rm&EtMEHeTr consumption -P.gm waste- 100 MT/Day | =S S
: | |Waste Paper- 200 MT/Day
05, |Year of Commissioning 1997 | R I
10. |Sector .{(:AEEIPMJC&GP} k EF‘rivate % iy ;
Inf;rm_at]a_ﬁ |:_u;rtaining to Water Pnﬂuticn %
|

| Industrial 1210 KLD
| Domestic 08 KLD

12, |NOC from UPGWD and iis validity with | Valid upto 31,07.2025
| date (Expired / Applied for Renewal/ First .
Time Appiied [ Never Applied) . i

13, |Waste water generation (KL/iDay)
[ Industrial o504 KLD

Domastic I6 KLD

|14, |\Waste water Treatment Facility

Industrial ETP i
' Domestic Disposed through Septic Tank
15. | Details of ETP with unit wise detail Equalization Tank, Sedicell, Primary Clarifier,

Aeration Tank, Secondary Clarifier, Multi Grade
Filter, Sludge Drying Beds etc i

I
| |
: | Black liquor generated from Agro Waste Pulping

(oo %
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| ' disposed through Chemical Recovery Plant of
jM/s. Garg Duplex Ltd., Bhopa Road, Muzaffarnagar.

16. | Quality of effluent being dischérged

Waste water sample collected from outlet 01'“' ETP

As per analysis report, all parameters found within
the stipulated standards.

pH=7.58, T85=24 mg/l, TDS=1024 mg/l, TS=1048
|mg/l, BOD=16 mg/l, COD=136 mg/l

17.  |Mode of Effluent Disposal Treated effluent discharged throL;gh Dhandhera
(Land/River/Drain) Drain |

18. | Consent Status (Water) Granted Upto dated 31.12.2028

19. -_'I-'reated effluent stnragé facility NA g

Information pertaining to Air Pollution

20. | Source of Air Pollution Boiler 36 TPH
21, |Details of fuel and its consumption RDF 220 MT/Day, Low Sulphur Coal 175 MT/Day,
Biomass 170 MT/Cay
22. | Details of Air Pollution Cuntrél- Systems |ESP |
and
Stack detail 52 M. high from ground level '
|23. |Status of APCS Operational i
| Stack Emission monitoring conducted by NABL
accredited laboratory along with representative of
UPPCEB. As per monitoring report, the specific
parameters are found within prescribed limit
PM= 52.0 mg/Nm’
24. | Consent Status (Air) Granted Upic dated 31.12.2028 i

Information pertaining to hazardous waste/ solid waste

25, |Facility for storage/disposal/treatment of | Industry has a valid agresment for proper and
Hazardous Waste scientific disposal of generated hazardous waste
with  TSDF  namely Mfs Sheetala \Wasle
IManagement Proiect, Sikandarabad, Bulandshahr,

Latest copy of Form-10 provided by the industry.

|26. | Status of grant of authorization Industry has valid Hazardous Waste Authorization
upto 13.09,2027.

P e . : _d
27. | Plastic Waste Management Industry maintained the records of plastic waste |
generation. As per the records provided by the unit, |

average plastic waste generation is 2,3 MT/ay. For

oS -

(Qstics (]

| SR
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(G i /disposal of the same. industry has a valid|
agreement with Plastic Waste Recycling Unit (M/s
Dew Resource Management Pyl Ltd.

Muzaffarnagar).
|28. | Status of EPR Registration \Industry has a valid registration on EPR Portal,
23.  |Fly Ash Management 'Industry has an agreement with the M/s Arjun

Enterprises, Gautam Budh Nagar for disposal of fly
(ash in M/s. Wonder Cement Lta., Vill. Somna Dorau

‘ Mar, Gabhana, Aligarh on an average 2.2 MT/Day

|
Eﬂ. leeraIl Compliance Status Complying
(e Sz
(Maneesh Kumar) {Raja Gupta)
J.RLF, SE.

Reqgiogal Officer
N
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Regional Office, U.P. Pollution Control Board, Muzaffarnagar

Inspecti ort

01. |Name of the Industry | Wis. Shree Bhageshwari Papers Pvt. Limited

' (Unit-2)
a Address/Tel Sth Km., Bhopa Read, Muzaffarnagar
ES. Date of Inspection 11.07.2025 e
04-. | Name of Inspecting Officials Raja Gupta, J.E._ ]

Maneesh Kumar, J.R.F.
!05. r\iame & Designation of Industry [Mr, Devesh Bansal, Director
reprezentative

08. | Products/By-products/Process f‘u"u"riting Printing Paper
-.;3_;_ Production Cap.acity [Writing Printing Paper 100 MTH:'}a:.f
Eﬂ, b Raw material & their consumption |Waste Paper
ﬂg._ Year of Commissioning 2010 e
10. |Sector (Govi./Pvt/Co-0p) ~ |Private

information pertaining to Water Pollution

1. |Water scurcé & Consumptlion (KU/Day) |Tubeweil

Industrial 1300 KLD

Domestic 10 KLD

1_2_ 'NOC from UPGWD and its validity with | Valid upto 31.07.2025

|date (Expired / Applied for Renawal/ First
Time Applied / Never Applied)

13.  |Wasle water generation (KL/Day)

Industrial 1180 KID
Domestic : 8 KLD
14. | Waste water Treatment Facility
Industrial ETFP |
Domestic Disposed through Septic Tank :
19. | Details of ETP with unit wise detail Equalization Tank, Rotary Screen, Primary Clarifier,

Agration Tank-1, Aeration Tank-2, Secocndary
Clarifier, Tube Settler etc.

16. | Quality of effluent being discharged Waste water sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.

pH=7.49, TS5=21 mg/l, TDS=1091 ma/fl, TS=1112
mg/l, BOD=12 mg/l, COD=108 mg/l

17.  |Mode of Effluent Disposal Treated effluent discharged through Dhandhera
{Land/River/Drain) Drain

[T
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18. | Consent Status (Water)

Granted Upto dated 31.12.2028

18.  Treated effluent storage facility

NA

Information pertaining to Air Pollution

20. S-c;urce of Air Pallution

Steam taken from its sister concern (Unit-1}

21. | Details of fuel and its consumption

NA

22. | Details of Air Pollution Control Systems

NA
and
Stack detail
23. |Status of APCS NA )

24. |Consent Status (Air)

Granted Upto dated 21.12.2028

Information pertaining to hazardous waste/ so

lid waste

25.
Hazardous Waste

Facility for sterage/disposal/treatment of

Industry has a valid agreement for proper and
scientific disposal of generated hazardous waste
with TSDF namely M/s Sheetala Waste
Management Project, Sikandarabad, Bulandshahr.
Latest copy of Form-10 provided by the industry.

26. |Status of grant of autharization

Industry has valid Hazardous Waste Authorization
upto 13.09.2027.

27. | Plastic Waste Management

disposal of the same, indusiry has a wvalid
lagreement with Plastic Waste Recycling Unit {M/s
Dew  Resource Management Pt Ld.
Muzaffarnagar).

Industry maintained the records of plastic waste
generation. As per the records provided by the unit, |
average plastic waste generation is 2.3 MT/Day. Far

28. |Slatus of EPR 1Ftegistratir:m

Industry has a valid registration on EPR Portal.

29. |Overall Compliance Status

Eegiona icer
o=

(Oktvsvo

(Maneesh Kumar)
J.RF.

Complying

@es

(Raja Gupta)
J.E.



" Lo
——
5 -

Cartificate Mo,

Certificate Issued Date
Account Relerence
Unigue Doc. Referance
Purchased by
Description of Dogumant
Property Deseription
Consideration Price {R=.)
First Parny

Second Party

Stamp Duty Paid By
Slamp Duty Amount{fs.)
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Malwa Trading

XA VT BT A A O A Pty S 0 S A S 0 O R A S e B 05 AT

PRERNA TY
i NOTARY
MUZAFFARNA

Government of Uttar Pradesh '\UFesises

R AL B | ':q_i':-;«;g;q_l‘f;:ﬁ-_*f._:‘.:_- Mt W TR I L A ) g L
a . B~ . w e . T - SR - i1

office at 376, Bhopa Road, Opposite Transport Nagar, Muzﬂfmnagsuuzﬂﬂﬂl {India)
hereinafter referred to as “Malwa Trading Co." (Which expre
repugnant to context or meaning thereof, be deemed tg mean and include its affiliates,
Successors-in interest and permitted assigns) of the FIRST PARTY

—— e S

¥ 1 N Vi
woiswow i || AT

382504

n g g Ty

Itvee Bhagahwarl
D IN-UP88454513828048X (Um“t T J{II,‘_) {100

16-Jun-2025:09:54 AM =
NEWIMRACD J@f@éjﬁawdf MUZAFFARNAGAR SADAR/ UP-MJF =

: ' =
: ‘ﬁﬂﬁﬂ.ﬂfﬁﬂt"iﬁ?ﬁiﬁﬂ-m;, 5497X e
! SHREE BHAGESHWARI PAPERS PVT LIMITED <
; Arﬂd? 4|Aﬂir:'alvft : - "::::
p Nm=apﬁlm§:$__'. Ry =
' Eodbui . ¥

SHREE BHAGESH{WARI PAPERS PVT LIMITED !

* Not Applicable /. /*"h
+  SHAEE BHAGESHWARI PAPERS PVT LIMITED
x ID‘[} W 2 / .‘: ¥ 3y :

(Ore Hufdjed onty)

(BT

ASH SUPPLY AGREEMENT
Between
Malwa Trading Co, |First Party]

AND lﬁ\

Shree Bhageshwarl Private Limited (Second Party)

This Supply Agreement ("Agreement”) is made at Muzaffamagar (U.P.] on 16k day of
June 2025 (16-06-2025)

Co, {Gsﬁ: -09AAHHJ1767L1ZR) a firm /Compan

ssion shal] unless it be

AND

For Malwa Tradin?_l:‘mn aly
l _

0 SEP
13 alatutury Alwrl 5. '
VP it iy il Bas L Gadlilicals whaud b sl Bl " BliCdaBlamp Com’ ol Lkep o Stam Mgl of foe
bl L --'. i e Gt Vo on dnks Cenlifitate und 27 avaidasls on the wa 4 Kok .quunnm-mp:: Lnl.-ahnm ;
© Thee e ©| honbiny, Bis g SRancy o= on e LRas i e cavnliple

R L LI TT TR P e ey Capnpee tunl Raglporiby
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Shree Bhageshward Private Limited (09AAACB9178R1ZR) a company registered under
Companies Act 1956, having its registered office at 9% K.M. Bhopa Road, Muzaffarnagar-
251001, Which expression shall, unless repugnant to the meaning or context thereof,
include its successors and assigns of the SECOND PARTY o

WHEREAS &

A, ?l!al:wn Trading Co is a trading firm and engaged in the business of supply dry fly ash "\
in different cement plants by using closed bedy bulkers on their demands. é‘

- Shree Bhageshwarl Private Limited is manufacturing of Kraft Paper and having its
captive power plant, and the Ash generated from this captive power plant is
undertaking to supply ash (hereinafter referred to as “Waste”), in various states acrass
India, and is desirous of delivering this ash to different cement plants through Malwa
Trading Company by Using closed body Bulkers only.

Shree Bhageshwari Private Limited hereby specifically agrees and confirms that ash
supplied in cement plants on their demands, Malwa Trading Co. will be only carried out
itz own through bulkers with their responsibility. 8

’f_ﬁ'

1. Certification : -

Malwa Trading Co. will issue the ash lifting certificate mentioning the name of Shree
Bhageshwari Private Limited that the ash of Shree Bhageshwari Private Limited supplied
to cement companies. A

P

2. Terms and termination :

This Agreement shall be valid and binding form the date of its execution till either of the
party disagree with the conditions. The parties may mutually agree to extend the period
of this agreement by such additionz! period as they may deem fit. -

Both the partics will follow the directions & guidelines insured by Environment, forest &
climate change ministry, CPCB & UPPCBE. o it

3. Termination :

This agreement can be terminated by any party, by giving 15 days notice period.

%

4. Commercial Terms :

All commercials’ terms as applicable in this agreement will be settled bhetween Malwa
Trading Co. and Shree Bhageshwari Private Limited. The rate will be decided with
mutually H.EI'E‘Ed. Shres Hh&gtshwm Private Limited will Suppl'y the ash to first party on

. Tax Invoice on ex-mill basis. First party will made full payment to Shree Bhageshwari

rivate Limited in 15 days from the end of previous month though banking mode only.

Zarion under .this agreement, by any Party hereto, is prevented by circumstances or
g that are

L
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o

Beyond the reasonable contral of such party, or by causes against which the party could
mot reasonably make provision (including but not limited to acts of God, strike or
lockout, fire, explosion, shutdown of cement plants for any reason, failure of essential
means of transportation or disturbance, inevitable accidents war (undeclared or
declared), embargoes, blockages, legal restrictions or governmental restrictions and the
like), pandemic, epidemic, the party who is prevented from performing shall be exeused
from performing for a reasonable period of time, taking inte account the cause and its
durationfon potential duration).

L

6. Miscellaneous ; '

Entire Agrecment:.

The Agreement constitutes the entire agreement between the parties and includes all
promises and representations, express or implied, and supersedes all other prior
agreements and representations, written, between the parties relating 'to the subject
matter hereof anything ww is not constituted in this instrument is not part of this

Agreement.
ii. Amendments:

Any amendment of any provision of this Agreement shall be effective if it is evidenced in
writing and signed by both Malwa Trading Co and Shree Bhageshwarl Private

Limited.
o
iii. Rights Cumulative: ~
The rights, powers, privileges and remedies provided in this Agreement are cumulative

and are not ex i#"u.'e of any rights, powers, privileges or remedies provided by law or
otherwise.

For Malwa 'I'r-l:ll.ng Company For Shree Bhageshwari Private Limited

For Ma%w‘_ajraqing LOINEaiy

ey YUY, St

Witnesses:- Ir/"'

i =i
"7; iz, f@mf CZB'%;_"

e L jg:g

Clole o 4558 0_cete 172 Remliba 7cle

i "
: : L‘e.rmi ! Qg_ﬁ- _
= T b L 2

Ident'fied by vari.....

- LR Y

] =

aﬁ\
PRERNAKAG] W
NOTARY
MUZAFFA GAR

(3 v SEP 22
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State : Uttar Pradesh State Code : 09

MALWA TRADING COMPANY

...................

SHREE BHAGESHW#RI PAPERS -
PRIVATE LIMITED,

9KM. STONE. BHOPA ROAD,
' MUZAFFARNAGAR 251001
UP,INDIA

SUB : FLYASH LIFTING REPORT
T ——="LTTING REPORT

Dear Sir,

i ———

The detail of dry fly ash Purchase js ag under:

| [ MONTH | LOADING GTY. SUPPLIED Q1Y
| | ; l P

I. September 25-26 2466.055

——

Thanks & Regards,

This Report Is Issued on Demand Of M/s Shree Eli'tageshwari
Papers Private Ltd. M uzaffarnagar .M/s MALWA TRADING co.

Purchased Dry Fly Ash and Supply to Various Cement Plants on
Their Dema nds/Utilizations,




104 3277

GSTIN - 09AAHHJ767TLIZR
State : Uttar Pradesh State Code : 09

MALWA TRADING COMPANY

Khasra No. 376, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)
Mobl : 9837040681

Ref No. Date. 29828

To,
SHREE BHAGESHWARI PAPERS
PRIVATE LIMITED.
914KM. STONE. BHOPA ROAD,
MUZAFFARNAGAR -251001

) U.P., INDIA
SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

MONTH LOADING QTY | SUPPLIED QTY SUPPLIED TO \

August 25-26 . 2251.265 2251.265 | CEMENT CDMPANTJ

Thanks & Regards,

This Report Is Issued on Demand Of M/S Shree Bhageshwari
Papers Private Ltd. Muzaffarnagar .M/S MALWA TRADING CO.
Purchased Dry Fly Ash and Supply to Various Cement Plants on
Their Demands/Utilizations.
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GSTIN : 09AAHHJ1767L1ZR
State : Uttar Pradesh State Code : 09

MALWA TRADING COMPANY

Khasra No. 376, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)
Mobl : 9837040681

Ref No. [}G’re.u.:. f.?ﬁ. = "!”.ahp

To,

SHREE BHAGESHWARI PAPERS
PRIVATE LIMITED.

SruKM. STONE. BHOPA ROAD,
MUZAFFARNAGAR -251001

@
U.P., INDIA :
SUB : FLYASH LIFTING REPORT
Dear Sir,
The detail of dry fly ash purchase is as under:
MONTH | LOADING QTY | SUPPLIED QTY SUPPLIED TO
MAY 25-26 1481.110 1481.110 CEMENT COMPANY
JUNE 25-26 1306.275 1306.275 CEMENT COMPANY
JULY 25-26 839.125 ' 839.125 | CEMENT COMPANY
o ' =

Thanks & Regards,

This Report [s Issued on Demand Of M/S Shree Bhageshwari
Papers Private Ltd. Muzaffarnagar .NM/S MALWA TRADING CO.
Purchased Dry Fly Ash and Supply to Various Cement Plants on
Their Demands/Utilizations.
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CEMENT | STEEL | POWER|RAIl &
BUILDINGS|RMC|O&M-NDT SERVIQIE

Ganpati Engineering & Construction Utility

Engincering Construction & Contracts

To Whom So ever It MayConcern

We [M/s Ganpati Engineering and construction Utllity Ghazisbad GSTIN - 09AARFGIE56MIZA]) has
taken Dry Flyash through Closed Bulker Dispensor mode from M/s Shree Bhageshwari Papers Private Ltd
» by the M/s B.T.C Earth Movers{GSTIN-OSCFPPA2431D12T] Magla Buzurg ,Muzaffarnagar-251308(U.P).

Cty taken as below,
D1.08.2025 to 31.08.2025 : 78.040MT
The Same Dry Fiyash Supplied to M/s Wonder Cement Ltd (U.F).

Regards,

M/s Ganpati Engineering and canstruction Uttty M/s B.Y'C Earth Movers

te Solutlon of Civil & Mechanical-Projects /OB M /aMC/NOT Services-Coment & Power Svetor efc j

(A Comple

fegd Office : Flat fio. 1105, T-1C Lond Eraft Golf Link Sacloty, Near-Columbla Astg Huapital On NH.24

Ghazinbad-201 002 (U P} Tel No, B299L67353 £ mall | Hreulndiad® gimell com

(¥ Scanned with OKEN ScannerO
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Annexaye- 15

Regional Office, U.P. Pollution Control Board, Muzaffarnagar

Inspection Report

01.  |Name of the Industry [Mfs. Silvertoan Papers Ltd. {(Unit-1)
D_E-. _-Ac-ldress.-'T el Sth Km. Bhopa Road, Muzaﬁarnagér
L‘J—S. i Date of Inspection 11.07 2025 _
04. | Name of Inspecting Officials Kunwar Santosh Kumar, A.E.E.
Sandhya Sharma, J.E.
05. [Name& Designation of Industry Mr. Amit Garg, Director i
representative
06. | Producls/By-products/Process Kraft Paper "
07. | Production Capacity Kraft Paper-180 EuinDay
Compress Biogas — 2300 Kg/Day
Captive Power Plant — 4.0 MW
{(Presently operaticnal on Wasle Paper Based Only) |
“Eiﬁ__ “_H_a-w.material & their consumption Waste Paper-70 MTIDay. Impmrted Waste F‘apEF
| 25.8 MT/Day
Wheat Straw-225 MT/Day OR Bagasse 600 MT/Day
0% ‘-*'-éaf l:-rf Commissioning 1894 ]
(10. |sector (Govt./Pvi./Co-cp) Private
Efurmatiun pertaining to Efatér Pollution
111 |Water source & Consumption (KL/Day) iTubeweH B
Industrial {2000 KLD
Domestic 5KLD
1? N-CJD ﬂ‘ﬂEUPGWD and its validity with Valid uplto 25.':!1.21]2? b 1
‘date (Expired / Applied for Renewall First
Time Applied / Never Applied)
13. |Waste water goneration (KLDay) | _
Industrial 1800 KLD
| Domestic 3 KLED
14, |Waste water Treatment Facilty | S : |
Industrial ETF
Domestic Disposed through Septic Tank
_15._D_ﬂa|ls of ﬁwTﬂTunwe det-aT-_ IEC]IIETIZEEI‘I_JH Tank, P‘ruvaay Ciar;%;ﬁﬁ_eratmn Tank |
Secﬂ#ar}r C_larlf er, :I'ul_ae_Settlor,x ﬁtwated Car bo_n J|

L

,){;{ L‘MF&&

(hAEE&)
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Filter, Sludge Drying Beds etc.

Industry has Chemical Recovery Plant for disposal
of generated Black Liquor for Agro Waste Pulging.

Anaerobic Digester for treatment of Wel Washing
Effluent generated in the process is established and
operational in the unit

18.  Quality of effluent being discharged Waste water sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.

pH=7.62, T88§=20 mg/l, TDS=997 ma/l, TS=1017
mg/l, BOD=12 mg/l, COD=26 mg/l

17.  |Mode of Effluent Dispu;sal Trealed effluent discharged through Dhaﬂdhera.
(Land/River/Drain) Drain

18. |Consent Status (Water) Granted Upto datad 31.12.2025 B

1_9. ; T_rz-};:ed effluent storage facility MNA

Information pertaining to Air Pollution

20, | Source of Air Pollution Boiler 27 TPH
‘21, |Details of fuel and its consumption Coal 100 MT/Day, Rice Husk 160 MT/Day
22. |Details of Air Pollution Control Systems |E.S.P.
and
Stack detail Stack — 45 M. High from ground level
23. |Status of APCS bperﬂﬁﬁﬁm
Stack Emission monitoring conducted by NABL
accredited laboratory along with representative of
UPPCB. As per monitoring regort, the specific
parameters are found within prescribed limit
PM= 43.0 mg/Nm®
24. |Consent Status (Air) Granted Upto dated 31.12.2025

Information pertaining to hazardous waste/ solid waste

25. | Facility for storage/disposal/treatment of |Indusiry has a vald agreement for proper and|
Hazardous Waste scientific disposal of generated hazardous waste
with  TSDF namely M/s Sheetala Waste
Management Project,Sikandarabad, Bulandshahr,
Latest copy of Form-10 provided by the industry.

28, | Stalus of grant of authorization ilrun:lustrg..r has valid Hazardous Waste Authorization
| upto 26.12.2027.

| PR % ! i Ry P

oY Tanlvids

(AEE)
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27. | Plastic Waste Management Ilndustry maintained the records of plastic waste |
generation. As per the records provided by the unit,
| average plaslic waste generation is 3.0 MT/Day. Far
. disposal of the same, industry has a valid
agreement with Plastic Waste Recycling Unit (M/s
Deaw Resource  Management  Put. Lid.
Muzaffarnagar).

28. |Status of EPR Registration Industry has a valid registration on EPR Portal.

|28, | Fly Ash Management Industry has an agreement with the Malwa Trading
Co. for disposal of fly ash in Mis. Ambuja Cement
Ltd. on an average 16.0 MT/Day.

30. | Overall Compliance Status Complying

B Ranbiidy

(Sandhya Sharma) (Kunwar Santosh Kumar)
diE: ; AEE.

Regional g!fir;er
it
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Annexuye 17
Regional Office, U,.P. Pollution Control Board, Muzaffarnagar

nspecti Report

01. |Name of the Industry Mis. Silvertoan Papers Ltd. (Unit-2)
02. |Address/Tel Sth Km. Bhopa Road, Muzaffarmagar A
03. | Date of Inspection 11.07.2025
04. | Name of Inspecting Officials Kunwar Sant;:sh Kumar, A.EE.

3 Sandhya Sharma, J.E.
E‘:‘:. . Name & Designation of Industry - Mr. Amit Garg, Director

representative
L‘]E | Products/By-products/Process S Kraft Paper
_{}?’_ Production Capacity kraﬁ Paper-300 MT/Day i
Captive Power Plant — 4.44 My

EE._ .I_:téw material & their consumption Waste Paper/imported Waste Paper 350 MT/Day,
152;53. & Year of Commissioning 2016
_l{}. | Seclor (Gﬂvt.a’F’uED o-0p} Privale

Information pertaining to Water Pollution

11, IWater source & Cunsumj:;ticn (KL/Day) |Tubewel'r
Industrial 1250 KLD
Domestic 5 KLD
12 |NOC from UPGWD and ifs validity with | Valid upto 25.01.2027

date (Expired / ﬁ.qplied for Renewalf First
Time Applied / Never Applied)

13. | Waste water generation {KL/Day) |
Industrial ; 700 KID

Domestic JKLD
14, 'Wasle water Treatment Facility
Industria! ETP
Domestic Disposed through Septic Tank
12, | Details of ETP with unit wise detail Equalization Tanic, Primary Clarifier, F\eration-ﬂm

Secondary Clarifier, Tube Settler, Activated Carbon
Filter, Sludge Drying Beds etc.

16.  |Quality of effluent being discharged Waste water sample collected from outlet of ETP.
As per analysis report, all parameters found within
the stipulated standards.

pH=7.28, TS5=28 mg/l, TDS=1351mg/l, TS=1379
mg/l, BOD=18 mg/l, COD=144 mg/|

17.  |Mode of Effluent Disposal Treated effluent discharged through Dhandhera
(Land/River/Drain) Drain
18. |Consent Status (Water) Granted Upto dated 31.12 2027

ﬁ%ﬂg Aol n

v (AEE)
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19,

Treated effluent storage facility NA
Information pertaining to Air Pollution
20. |Source of Air Pollution Boiler 1x40 TPH, 1x15 TPH
21. |Details of fuel and its consumption Fuel — RDF/Biomass/ Low Sulphur Coal 480
MT/Day and Agro Fuel 300 MT/Day
22. | Detalls of Air Pollution Control Systems | For 40 TPH Boiler — SNCR, Bag Filter i
and For 15 TPH Boiler — Multi Cyclone & Wet Scrubber
Slack detail Combined Stack — 45 M. High from ground lavel
23, | Status of APCS | Operational
Stack Emission monitoring conductad by MABL
accredited laboratory along with representative of
UPPCB. As per monitoring report, the specific
parameters are found within prescribed limit
PM= 58.0 mg/Nm®
24. | Consent Status (Air) Granted Upto dated 31.12.2027

Information pertaining to hazardous waste/ solid waste

i

Facility for storage/disposalitreatment of Industry has a wvalid agreement for proger and

Hazardous Waste scientific disposal of generated hazardous waste
with  TSDF  namely "M/s Sheetala ‘Waste
Management Project, Sikandarabad, Bulandshahr.
|Latest copy of Farm-10 provided by the industry.

Status of grant of autherization [Industry has valid Hazardous Waste Autherization
upto 26.12. 2027,

28,
29,

| Plastic Waste Management Industry maintained the records of plastic waste
generation. As per the records provided by the unit,
average plastic waste generation is 3.0 MT/Day. For
disposal of the same, industry has. a valid
agreement with Plastic Waste Recycling Unit (hli's |
Dew Resource Management Put. Lid.
Muzaffarnagar).

Status of EPR Registration Industry has a valid registration on EPR Portal.

Fly Ash Management Industry has an agreement with the Malwa Trading
Co. for disposal of fly ash in Mis. Ambuja Cement
Ltd. on an average 16.0 MT/Day

30. | Overall Compliance Status Complying

_,.r‘a"ggl’d ﬁmﬂé’g\
(Sandhya Sharma) (Kunwar Santosh Kumar)
+E. AE.E.

Regional ﬁlcer

W
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SILVERTOAN poe]

PAPERS LIMITED

M/S Silvertoan Papers Limited (UNIT 1}

LOG SHEET OF BOILER ASH FOR THE PERIOD JULY TOM SEPTEMBER

MT.
Year | Month Opening | Received Dispatched Closing
2025-26 July = 1392.230 243.370 1017.875 617.725
2025-26 | August | 617.725 727.770 1048.595 296.900
202526 | September  296.900 1258.850 1423350 132.500
|
1392.230 2229.990 3489.720 132.50[1_]

For SilvertoapPapers Limited

X
=l £, 2o B
)

Works : ; -
Sth :I:I _Tliﬁ, w 151 001 (U.P) INDIA ® Phone : +91-131-2468783, 9756768000, 9756765000
Regd. Office : D-201-4-1, The Nagaruna mm‘ EMIQ,‘ W' pers@gmail.com, silvertoznpapers@reciffmail.com
1 ﬂﬂﬂr-lm Mayur Kunj, Deihi-110096 INDIA # CIN : UZ1012DL1990PLC231573
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SILYVERTOAN

PAPERS

LIMITEDTD

M/ Silvertoan Papers Limited ( Unit 2)

LOG SHEET OF BOILER ASH FOR THE PERIOD JULY TOM SEPTEMBER

MT.
Year Maonth Dpening Received Dispatched Closing
2025-26 | luly 210.320 270.630 192.350 288.600
2025-26 August 288.600 |  288.920 308.650 268.870
2025-26 September _ 268.870 285.560 B 470,560 83.870
o = | 210320  sasa10| 971560 83.870 |

e—_

Works ; 9tn K.,
Bhopa Road, Muzaffarnagar-251 001 (U.R) INDIA # Phione : +91-131-2468783, 9756768000, S756763000

Regd. Office : D-201-4-1, The “aaal',lwu

Fax ; +91-131-2468784

e

tg—ma:l siivertoarpapers@gmail.com, sivertoanpapers@rediffrmail.com
ik, Chilla Regulatar, Mayur Kunj, Delhi-L 10095 INDIA  CIN : UZL0120L1980PLC231573




